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LOK SABHA DEBATES 

LOK SABHA 

Tuesday, March 5, 1991/Phalguna 14, 
1912 (Saka) 

The Lok Subha met at Eleven of the 
Clock 

[MR. SPEAKER in the Chuir] 
[English] 

PROF. P. J. KURIEN (Maveli-
kara): Mr. Speaker. Sir, I have to 
make a submission .. . (lnterruption~). 

MR. SPEAKER: This is Ques-
tion Hour. 

PROF. P. J. KURIEN: Sir, you 
must have assessed th:lt ... (Interrup-
tiOM). 

MR. SPEAKER: What is the 
poinr? 

PROF. P. J. KURIEN: Please let 
me fonnulate. Sir, you must have 
assessed the mood of the House yes-
terday over the spying at the residence 
of Shri Rajiv Gandhi. our leader ... 
(Interruptions). 

MR. SPEAKER: That is no 
DOint. 

PROF. P. J. KURIEN: It is 
clear ... (I nterruptiOllS). 

MR. SPEAKER: Plelse let me 
know what is the point. 

PROF. p. J. KURIEN: Sir, it is 
clear that it could not have happened 
without the sanction of the political 
authority and here we are concerned 
with the Central Government and the 
Prime Minister. This kind of func-
tioning cuts at the very root of parlla-
~~tary democracy and free func-
tIonmg of political parties.. . . (Inter-
rllpt;ons). 

SHRI NIRMAL KANTI CHAT-
TERJEE (Dumdum) : But that is 
what you are supporting ... (/nte"up· 
tiollS). 

/ MR. SPEAKER: Order please. 
This is Question Hour, Mr. Kurien ... 

(Interruptions) 

PROF. P. 1. KURIEN: Sir, we 
demand adequJte action immediatel} 
against all those who are responsible 
for this and till such action is taken, 
we are compelled to walk out and 
abstain from the House. 

At this stage Prof. P.l. Kurten 
and some other hon. Members 

left the House. 

MR. SPEAKER: Shri Chhedi 
Paswan. 

ORAL ANSWERS TO 
QUESTIONS 

[T ranslation] 
Report of Judicial Committee on Air 

Accident at Bangalore 

*121. SHRI eRREDI PA:SWAN: 
Will the Minister of CIVIL A VIA-
TION be pleased to state: 

(a) the main recommendations of 
the Judicial Committee appointed to 
enquire into the air crash at Banga. 
lore in February, 1990: 

(b) the action taken by the Govem-
ment thereon; and 

(c) the details of pending recom-
mendations on which action is yet to 
be taken by the Government? 

[English] 
THE MINISTER OF STATE IN 

THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) to (c) The Court of 
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inquiry has made 62 recommenda-
tions. The Report of the Court of 
Inquiry along with the Government's 
decisions thereon has been tl bled in 
the House on 10-1-1991. Action has 
been initiated to implement the re-
commendations accepted by the Go-
vernment. 

MR. SPEAKER: Dr. 
Dasgupta. this is Question 
Please resume your seat. 

Biplab 
Hour. 

[! ranslation] 
SHRI MADAN LAL KHURANA 

(South Delhi): Mr. Speaker, Sir, it 
has appeared in the Indbn Express 
of today ... ... (Interruptions) I am on 
a point of order. (Interruptions) 

[English] 

MR. SPEAKER: No point of 
order. 

(Interruptions) 

MR. SPEAKER: Let us go with 
the business. Mr. Patnaik. let us 
proceed with the business. 

(Interruptions) 

MR. SPEAKER: Mr. Biplab 
Babu and Mr. Sivaji Patnaik, would 
you please resume your seats? 

(Interruptions) 

SHRI LOKANATH 
HUR Y (J agatsinghpur) : 
on a point of order. 

CHOUD-
Sir, I am 

MR. SPEAKER: Mr. Lokanath 
Choudhury, no point of order. Take 
your seat. 

(Interruptions) 

DR. BIPLAB DASGUPTA (Cal-
cutta South): Sir. we are giving an 
adjournment motion. (Interruptions) 

{Trans lation 1 
MR. SPEAKER: I seek assist-

ance of 5hri Advani in conducting 
the proceedings of the House pro-
percy::. 

(Interruptions) 

MR. SPEAKER: He is th~ leader 
of the opposition. 

SHRI L. K. ADV ANI (New Delhi): 
Ordinarily I would not have raised 
any other issue during the Question 
Hour and I would have requested you 
to proceed with the Question HOur. 
But what has happened today is some-
thing very serious and unprecedent-
ed. After all, opposition is not res-
ponsible to maintain quorum in the 
House. For that matter either the 
Government or their supporting 
party holds this responsibility. This 
issue had been diSCUSSed yesterday 
and the entire House had expressed 
their concern over it. With this state-
ment of the Prime Minister that the 
matter was being investigated and the 
Members would be apprised of the 
outcome thereof, the entire Home 
had taken the chapter as closed for 
ever. However. by raising the same 
issue again to boycott the proceed-
ings of the House on a lame excuse 
today, the Congress has acted very 
irresponsibly. I would like to make 
J submission to the Government. Will 
the Government and their support-
ing party be able to maintain then 
cohesion? Due to this present un-
cooperation neither the Parliamen-
tary proceedings are being conducted 
properly, nor the Government i' 
working properly. Also the country 
is not going in the right direction. 
Therefore. the matter should be re-
vieWed, at least the existing strained 
rehtions are not conducive for 
smooth functioning of the House. 
Keeping all these things in view I 
have made these remarks. 

MR. SPEAKER: Shri Indrajit. 
please sit down. I will call you. 

[English] 

SHRI SAIFUDDIN CHOUD-
HURY (Katwa): Sir. I have just 
now submitted a motion "that this 
House condemns the Government for 
its inability to stop surveillance of 
the house of Shri Rajiv Gandhi. M.P. 
of Lok Sabha". I demand that this 
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should be taken up immed!ately .. Sir, 
what is your Ruling on thIs? !t IS a 
very serious thing. (lnterruptcons) 

[TransiaJion] 

SHRI INDRAJIT GUPT~ (Mi~
napore): Mr. Speaker,. Su, d?n t 
you think, as Shn Ad~am .bas Just 
now pointed out, that In spIte of. t~e 
assurance given by the PrIme ~ID.lS
ter yesterday to hold the enqUiry m-
to the matter, Congress Members 
walked out merely to put pressure ~m 
the Central Government for the dIS-
missal of the Haryana Government. 
Is the Gnvernment concerned aoout 
it? With the dismissal of the Go-
vernment of Haryana the Congres~ 
Member') wiIl be coming back to the 
House. 

: English] 

SHRI SAIFUDDIN CHOUD-
HURY: Sir. you suspend the 9ue~
tion Hour :md take U'l the motIon 1 
have submitted. (lntermptiolls). You 
~uspend the Quc"Ition HClUI' ['nd take 
up the motion. Now. s~e where the 
Government stands. 1t 1S the most 
jrre~ponsibIe behaviour. This i'l .a 
(risis. What is the wa~ out of thl<; 
crisis? (Interruptions) 

SHRI CHITTA BASU {Barasat): 
Sir. yOU cannot treat this in a very 
light- manner. Illlterruptions) 

MR. SPEAKER : You know the 
rules. let liS proceed with the Ques-
tion Hour. 

(/merrupriol1s) 

[Translation] 

SHRI MADAN LAL KHURANA: 
Mr. Speaker. Sir. what is the use of 
telling us the rules? Instead. you 
should tell a11 these thing to the rul-
ing party. It is their responsibility 
to maintain the quorum here for that 
matter. You should give them a 
warning, admonish them for it. ..... 
(f nterrupti'ons) 

MR. SPEAKER: There will he 
no discussion on it. 

[English] 

Let me, with your cooperation. 
proceed with the Ouestion Hour. 

(InterruptiOns) 

SHRI CHITr A BASU: Sir, the 
House cannot take this thing lightly. 
(Interruptions) The main supporting 
party has staged a walk-out on an 
issue upon which an assurance was 
given. I know, at the present mo-
ment, there is no motion before Y01;l. 
This is the Question Hour. There IS 
no doubt about it. The majority or 
!he minoritv is not going to be deter-
m;';ed just nOw. But, it also indicates 
,hat the Government has got no rna-
;o:-!) if t~e Congress(l} does not 
e>.telld i[~ suppJrt. 

SHRI INDRAJII GUPTA: Of 
,_\)ur~e. everybody knows it. 

SHRI Cmlr A BASU: This has 
been made explicit by demonstrating 
it, Wh.1t is the guarantee that thjs 
Government enjoy, the majority sup-
port (if thi'i Hou<;e? (InterruPtions) 

SHRI SAIFUDDIN CHOUD-
HURY: Sir, please suspend the 
Question Hour and take up my Ad-
; )urnrnent Motion. It is a crisis. 

-: / !lie' rupfions) 

MR. SPEAKER: Let me pro-
L'eed with the Question Hour. 

SHRJ SAIFUDDIN CHOUJ). 
!--fUR Y: Sir. it is a very serious 
matter, I have given notice for sus-
rension of Question HOur. Please 
take up my noti..:c for suspension of 
Ouestion Hour and then I will insist 
on taking up my motion for censur-
ing the Government. 

MR. SPEAKER: The suspension 
of Question Hour cannot be taken up 
a t the spur of the moment. 

(I nterruptions) 

DR. BIPLAB DASGUPT A: Mr. 
Speaker, Sir. two motions are being 
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moved before the House; one Ad-
journment Motion has been moved 
and one motion for the suspension 
of Question Hour has also been 
moved. (Interruptions) 

[Translation] 

PROF. VIJA Y KUMAR MAL-
HOTRA (Delhi Sadar): Mr. Spea-
ker, Sir. Now the Deputy Prime Mini-
ster is here. He should make it clear 
whether they have got surveillance 
done on the House of Shri Rajiv 
G:mdhi in this respect .... .. (fmerrup-
lions) 

[English] 

SHRI SAlFUDDIN CHOUD-
HURY: Sir. please give your ruling 
on m\ motion for suspension of 
Question Hour. (Interruptions) 

[Tram/ation] 

MR. SPEAKER: Why to gIve 
ruling at the time of Question Hour. 

[English] 

M) ruling l~, let us pnx:eed wIth the 
Queo;;tion Hour. 

(/ nterru ptiOll S) 

DR. BIPLAB DASGUPTA: Sir. 
il is an unprecedented ~ituation. We 
are in a ~ituation where the Govern-
ment does not have the majority sup-
port: we are in a situation where the 
countr\' has no Government; we are 
in a sItuation where this Government 
does not have the support of the main 
'iupporting party. This iii an extra-
ordinary situation. (lnte'ruptions) 

MR. SPEAKER: Let us go along 
with the Question Hour. 

(InterruptiOns) 

DR. BIPLAB DASGUPT A : It is 
a very serious matter. (Interruptions) 
We demand discussion on the ad-
journment motion. 

SHRI SAIRJDDIN CHOWD-
HUR Y : Please take up my Motion 
for Suspension for Question Hour 
first in order to discuss the adjourn-
ment-motion to censure the Govern-
ment. 

SHRI NIRMAL KANTI CHAT-
TERJEE : The main body of the 
Government has walked out. Why 
should the tail remain here? They 
~hould also walk-out! Have they 
submitted the resignation? Have the 
Congress-I withdrawn their support? 

There~ ore, what we want is that 
this Government should immediately 
submit its resignation. There is no 
other go for this Government. 

SHRI BASUDEB ACHARIA 
(Bankura): The Government has lost 
the support. They have no moral 
right to sit in power. (Interruptions) 

We demand that this Government 
should place the CBI report on tele-
phone tapping on the Table of the 
House. 

SHRI NIRMAL KANTI CHAT-
TERJ EE: This Gover!1ment can-
not provide even quorum. We de-
mand that the CBI report should be 
placed on the Table ot the House. 
Otherwi'ic. Sir, we would be forced to 
\\alk-out. IInlerruptiom} 

SHRJ BASUDEB ACHARIA: 
You have not given your ruling. 

MR. SPEAKER: Let us proceed 
\\ith the Question Hour. 

{/11len liP! iOIlJ) 

PROF. MADHU DANDAVATE 
(RJjapur): We have demanded that 
the CBI report ~hould be placed on 
the Table of the House. Out of that 
another privilege issue against Shrt 
R.ljiv Gandhi has also come. So, un-
les~ we are able to have the CBI re-
port on the Table, it wil1 be difficult 
to solve the problem. We have al-
ready given a copy of the CBI report. 
Mr. Saifuddin Chowdhury has al-
ready given an authenticated copy to 
you. In the mean time. let them lay 
the CBI report on the Table of the 
House. That will solve many pro-
blems. If they are not able to lay it 
on the Table of the House. then we 
would have to go out as protest. I 
do not know what will happen to the 
Government in the House. 
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SHRI L. K. ADV ANI: On the 

issue of surveillance. the Government 
has become a laughing stock. It ridi-
cules the whole Government. The 
issue is surveiJIance and phone tap-
ping. The Opposition have been de-
manding from day before yesterday 
that the CBI report on phone tapping 
be laid on the Table of the House. 
Yesterday surveillance i~sue has come 
up. I think. this House cannot func-
tion properly: this Government can-
not function properly unless this issue 
is taken up first of all and the Go-
vernment is wi11ing to lay the report 
of the CBI on the Table of the House. 
Unless the Government is willing to 
assure the House, I think, there is no 
point in the Opposition participating 
in the discussion. 

[Translation] 

Today the Deputy Prime Minister 
IS present here and he has been m 
the focus of the surveillance issue. 
So it would be better if be gives a 
clarification in this regJrd. (Interrup-
tions) 

Let the Hon. Deputy Prime Mini-
stet reply ..... . (lnterruptions) .. . ,. If 
the Government does not come out 
with a clarification, we will stage at 
walk out .. (Interruptions). 

[English] 

SHRI NIRMAL KANTI CHAT-
TERJEE : This Government has no 
mandate. This Gove-rnment is COn-
demned by all sections of the House. 
(Interruption5 ) 

SHRI AMAL DATTA (Diamond 
Harbour): You suspend the Ques-
tIOn Hour. 

SHRr BASUDEB ACHARIA: 
Y~u should clarify. The Deputy 
~rJme Minister is here. (lnterrup-
tloM; 

SHRI BASUDEB ACHARIA: In 
protest we are wallting out. The CBl 
report should be placed on the Table 
Oi the House. 

DR. BIPLAB DASGUPT A: There 
is no quorum in the House. We de-
mand quorum. 

SHRI N J RM AL KANTI CHA T-
TERJEE : There is no Government. 
(/nlerruptiom) 

DR. BIPLAB DASGUPT A: This 
Government has no moral authority 
to continue. The only supporting 
part) ha'i withdrawn its support. 
{/ nterruptions) 

MR. SPEAKER: There is a pro-
per procedure to raise the issue of 
quorum. Are you walking out Or 
are you raising the issue of quorum? 

A t this stage, Shri L. K. Advan' 
and some other han. Members 

left the House. 

(Interruptions) 

SHRI K. C. TY AGI (Hapur): Mr. 
Speaker. Sir. there is no quorum in 
the House. HO\\ will the business be 
conducted? Fir~t of all there should 
be quorum. (Interruptions) 

[English] 

MR. SPEAKER: Are you walk-
ing out or are you raising the ques-
tion of quorum? 

(Interruptions) 

SHRI SAMARENDRA KUNDU 
(Balasore): r am on a point of order. 

MR. SPEAKER: Please resume 
your seat. Mr. Kundu. Then I will 
hear you. You are not In your seat. 
Mr. kundu. You resume your seat. 
Then I will give you a hearing. 

Unrerruptions) 

SHRI SAMARENDRA KUNDU: 
I am raising a very moot point. 
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MR. SPE.A.KER: I can only tell 
you to go to your seat and raise your 
point of order in an orderly manner. 

(/ nterruptions) 

[Tramlation] 

SHRI K. C. TY AGJ : There is no 
quorum in the House. First of all 
there should be quorum. (Interrup-
tions) 

[English] 

SHRI A. K. ROY {Dhanb1d): 
May I point out, Sir, that there is no 
quorum in the House? I am formal-
ly raising the question of quorum. 

MR. SPEAKER: The beU is 
being rung-

The House stands adjourned for 
want of quorum to meet again at 
11.45 A.M. 

11.26 hrs. 

The Lok Sablza then adjourned till 
forty-five minutes past Eleven of the 

Clock. 

The Iok Sabha re-assembled at fifty-
five minutes pmt Eleven oj the 

Clock. 

ANNOUNCEMENT BY SECRE-
TAR Y -GENERA L 

SECRETARY-GENERAL. Hon. 
Members. since there i..., nu quorum 
in the House. the hon. Sp.!aker ha~ 
directed that the HoU'·,e sha 11 now 
meet at 2.30 p.m. 

The Lok Sabha then adjourned till 
t;arty minutes post Fourteen of the 

Clock. 

WR rr TEN ANSWERS TO 
QUESTIO~S 

[English] 

Electrification of Rail I ,jJl~S in Kerala 

;~122. PROF. P. J. KURIEN: 

PROF. K. V. THOMAS: 

Will the Minil,ter 01 R\IL'VAYS 
be pleased to state: 

(a) whether there is any proposal 
to start electrificatinll of railway 
hnes in Kerala during 1991-92: and 

( b) if ~O. the detai1~ thereof? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHW AR MISHRA): 
(a) No. Sir. 

( h) Doer.; not ari~~. 

r T I r/]B 'arion] 

Railwa~ Overbridges in Sonepat and 
Pam pat 

*123 SHRI KAPIL DEY SHAS-
'r RI : Will the Minister of RAIL-
WA YS be pleased to state: 

(a) whether there are propu-;als lor 
c()n~truction of RaHway overbl idges 
'11 Soncpat and Panip..:t cities on 
Delhi-Arnbala railway line: 

(b) If ~O. the exp~ndilur.: to be m-
furred thereon r.;ep:lratdy in each 
ca<;e: 

(c) whether the Government are 
f acing any difficulty ill the I:xecution 
of thec;e projectc; and if Sl). the de-
tail" thereof: and 

(d) the progre6s made so far in 
acquisition of land etc. fC'f these pro-
jects'? 
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THE MINISTER OF RAILWAYS 
(SHRI JANESHW AR Mlc)HRA) 
(a) Yes. Sir. 

(b) The expenditure to be incurred 
or. th~ Road Over Bridges in Sone-
pat and Panipat is as under:-

Location of the Road overbridge 

Sonepat 

Expll1di-
ture to be 
borne by 
the Rly. 

Expendi-
ture to be 
borne hy 
the State 
Govt. 

(Figures in Rs. lakhs) 

122.23 199.46 

Panipat (in lieu of level crossing No. 51 A) 148.11 134.98 

Panipat (in lieu of level crossjng No. 53 B) . 101.10 191.01 

(c) The State GO'/ernmcI1t has not 
: et acquired the nece"'iary land for 
comtruction of the bridge approaches 
for road overbridge~ at Sonepat and 
Panipat (in r~plac':in\'T11 0:' level 
cro~.,jng No. 53 B) and has yet 10 
commi,,~ion the temp'.'i·an diver .... lon 
f or the road traffic for the con~tnlc
tlon of the other RdaJ OVl?rbridge at 
Panipet (in lieu of lcve! cro~~jng N"o. 
51 A), 

lei) The State GOY'!l !1tnrl1t ha!-. pro-
mi.,.::d lo get the land aL'-llli~ltI0n 
award in re~pect of lhe Ro?o Over-
bridge at Sonepat and Panlpat an-
nounced at the earliest. 

[English] 

Railway Overbridges in TamU Nadu 

*124. SHRI C.K. KUPPUS\VAMY: 
Will the Minister of RATL 'VA YS be 
pJea ~d to State: 

(a) the number of railwav over-
bridges under construction at railway 
stations in Tamil Nadu: and 

(b) the number of overbridgel) 
proposed to be constructed in the 
State in the near future? 

2-7 LSSfND/91 

TH Mr~ISTER OF RAIL,,'A YS 
(SHRT JA~ESHWAP MISHRA): 
(a) ConstructIOn of ]f) road over/ 
under bridges is at present in pro-
gress. 

(b) \\'ork on 6 bridges, already 
cailctioned. i~ proposed to be taken 
up in near future. In addition, pro-
po~al lor construction of 4 more 
bridges j" under consideration. 

Rationing of Petroleum .Produds 

'~i25, SHRI C. P. MUDALA· 
GIRIYAPPA: 

SHRI C. SRINIV ASAN: 

Will th~ Minister of PETROLEUM 
"ND CHEMICALS be pleased to 
"tate: 

(a) whether the Government pro-
pos~ to introduce rationmg of petrol 
and other petroleum products~ a..'ld 

(b) if so. the details thereof? 

THE MINISTER OF PETRO-
LEllM AND CHEMICALS AND 
MINISTER OF PARLlAMENl AItY 
AFFAIRS (SHRI SATYA PRAK..O\SH 
MALA VIY A): (8) No. Sir. 
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(b) Docs not arb~ in \j(,\\ of (3) 
above. 

DIlllUlgt' of Air India BOt'j~ 747, 

*126. SHRI R. (jL~Dt' RAO' 
Will the Minister \)1' CIVIL :\ V1A· 
TION be pleased to "La~e: 

(a) whether two All' India Boeint! 
747s were damaged j., the h~mgal:--" 
reccnd):' . ~ 

(b) jf so. the rea~on .. theretor and 
the -loss suffered in l;iCh case: and 

te) the steps talen til pre\ en\ ... irni-
lar accidents in futlll':: 

THE MINISTER OF STATE IN 
THE MINISTRY OI- CIViL AViA-
TION (SHRJ HARMOH,\\i DHf\-
WAN): (a. Yes. Sir. '\;r-'n(hl a;r-
craft Vf-EPW suffereJ minPI dam-
age on 2-2-J991 and 5- )-lQ9: ',\'hik 
aircraft VT ·EPE .,uffer~,l minor da-
mage on 5-2-1991. 

(b) and (e) These ,lCcurred due to 
inadvertent lack of iudgCffit'nt 'la~k 0f 
communication amOng concerneU 
staff. Air-India ha~ taken adeauate 
steps t() avoid recurren.:e. The I~""C''' 
are:-

I. YT-EPW 
J .. t incIdent R '. 3.316-
2nd incident: R... J 8.897 -

2. VT-EPE R,. 75,493 -

Retrencbment of Employee" in Coal 
Compani~ 

~:-127. SHRT INDR\JIT (,t.!PfA: 

SHRI SUR Y A l>"fARA'1' AN 
SINGH: 

wm the Minister I.f E~ERG Y he 
pleased to state: 

(a) whether it i~ a fa~i that th~ 
World Bank has advised rerrenchment 
of 50.000 employee", jf') public s~ctor 
coal companies: 

(b) if ~. whether thi:'> demand j~ 
connected with any loan to be taken 
from the World Bank: and 

(c) the details thereof and Govrrn-
ment's reaction thereto? 

THE MINISTER Or ENERGY 
ISHRl KALYAN 31!'lGH KALVl)' 
(a) to (c) Following on-going coal 
project~ are under implementa1ion 
\\ ith World Bank assj!ot:mce'-

C'opoC'itr Looll 
amount 

(m.1.p.a. ) (US s 
million) 

1. Block-] I ocp 2.5 57_7 ., Dudhichua 5.0 109,00 
3. Gevra 10.0 ()S.2 
4. Sonepur Bazari 3.0 114.8 

A three member W,':'ld Bank team 
\\ a, in India during J h:lUarv· h!bru-
ar). 1991 for reyicw oj th~ ·pwsre .... !-. 
or on-going project..... T!l;S team dur-
ing their meetings ~ill C. )~.d India Ltd. 
and Department j)f ('ml) h~d dis-
l'u~~ed various issu~!' rl'lak\.i til coal 
pwjecb. One of (h~ pn;"t.., di~cu~~ed 
was the ways and lll:ans to imrr~hl' 
financial performance o( (" .• at Sector. 
During discussions !"i~ f'Fclalitje~ of 
redeployment of '\urplu<; \\'('lrker.., fwm 
mine~ that are clo~etl d()",,,'" dll~ 10 
exhaustion of re~erve'i and redllctit'i1 
in unproductive :11anpOWcr with a 
vie'.\ to improving ~..t1tPl!t per man-
"hift were als() disclI,,"'ed. 

These points '\\ere ci"lcw ... e.l !!ene-
rall\' and neither ;111\' fif."lITr ~bOllt 
exces'-, number of wOJ"..:-t·r": wa<; men-
tioned nor this was fl' ;,ed a~ condi· 
tl('ll1alitv to anv loan ~l}u~ht frl)'11 the 
World "Bank. . The World Rank ha" 
not written to Departrne·1t nf Cna I 
anything abnut this m~lttcr. 

[Translation] 

Privatisation of the Vavudoot Ston'ice 

~'128. SHRT HARSH VARDHA~. 

SHRI B" ~\V" RTl 1\1_ 
PUROHlr: 

Will the Minister of CIVIL A VIA-
TfON be pleased to state' 

(a) whether the Go' '("mment pr0-
pose to privatisc the V~y11(10(lt air 
service: 

(b) if so. the detat1s thereof: and 
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(l:) the steps being taken by the 
Govcmm\.!nt to tackl.: th( financial 
cri!o.l" faced by the Va) llcilh.1l? 

j HE MINISTER OF STATE IN 
THE MINISTRY 01- CIVIL AVIA-
T10N (SHRI HARMO! I A.~ DHA-
\VAN): (a) to (1.;) GO"L'(lHn':lll i!o. con-
"ldering "arj()u~ opt)O~;') t'.::~.i' .. hn:! tht: 
future ~ct up of Vuyudoot Limih:d 
!'-o tinal uechJOI1 ha, \..:t hl!cn takea 
In thi~ matt~r. J 

Safeh :\lew-urel1 in ludian Petro-
~hemical~ Corpul'afioli l.td. 

12'1 ~HRI RAM ~,\:K. WJlI LIll: 
MIl1I::-.t ... 'J l)j PETROLEl'M A'D 
CHEMICALS be ?ka:.~~! h) relel to 
the new~-itern captiulI:d "Gallantan 
a\"ard~ lor CISF :ll~:1 ,Ilol)ted' up-
pcanng 111 the 'Indian ExpJc:. ... ' (Bum-
ba\ EditIon) dated j'.;Uh:lllb.,;r 10, 
199(l and !:.tatc: 

(a) \\ he;her the GI..'\ ernmenr are 
VJ1L~iderjll!! ~nhancemcnt of I.,lief 
amount gT-.en to CISF per:-.onpc! ~t' 
..J~ to mak~ it ~qui\ alent to the relief 
bClllg gi\ en to the crnrll,'~'t:e, of the 
IndIan Petrochemical" Corp,11 atl~\;1 
Limited; 

(b) if "'1I. the dCCIJIUlJ taken III the 
Illatter and the tim.:-bollnd progrRnl-
me drawn up for th.: impkm~ ntation 
(It the cleci~ion: 

tel whether ~atet\ Jl1~rl""lir~" \'~h,' 
taken and medical· help prm .ded b: 
Ih~ IPCL. and 

(d) Ii 110t. the al:tll..1'1 lak.cn propo~
cd b) th~ Government in thi..., regard! 

[HE MINISTER OF 1'1:.1 RO-
LEUM AND CHEMIC.r~LS .'\ND 
MINISTER OF PARLIAklE:r-~-J AR't 
AFFAIRS (SHRI SATYA PRAK,\SH 
MALAVIYA): (a) 3ncl (b) IPCL lH'~ 
already announced ex..gratia payment 
of Rs, } lakh to the next of km of 
all those including CISF personnel. 
who dit:d in the Nl!gmh,me accident 
and R!,. 5U,000 to each inJun.:d perM)!!. 

(I:) and (d) Jmmed:ak medical at-
tention wa!l given to all tlwse affected 
10 the accident. Ont: LJ~r employee 
IS ~tiJl undergoing ~r':ut;11..:111 ill Bom-
ba;. The medIcal treatment ex pen-
.,t:\ ar~ b~ll1g Illl.!t D~ !.?CL l-\ction III 
already in hand [0 !o.l;'l.!llg:then the 
"lafety ml.!a~un:..." 

Shortagt: of PCl1'oiewo Prodacts in 
Kamata~ 

. l3u. SHRI JA~Al{J)HANA 
POOJARY' W]J[ th.: Minister of 
PETROLELM AND CHEMICALS 
bl' ph:a'l.:d to ...,tate: 

( .. !) \.\ h~lhcr lhcr~ h .1 "lhortagc of 
pdl ol~um produl.:h in K:lrnataka: 

(l) lh~ Jll~a"lIr~., lctlo....'11 tn ~a~e the 
!:.ltuation? 

i Hl:: Mli\.lSTI::.R Ul- PE fRO-
LEL;M AND CH1:MlCALS AND 
MI"lISTER OJ- PARLL~y'lENTARY 
t\FFAIRS (SHRI SA'J \,\ PR.\KASH 
MAL·\ VIVA): (d) [h.: ,tvailability 
pU!'>itivl1 01 pctroh:Ulll producl'l in 
Karnataka i~ comtortabk, HO\\eVel . 
reports have been received about 
"orne "hortage of High Speed Diesel. 

I b) and II.:) HSD ~1.1 ppJie::. to retail 
nutlet\ throughollt ~he cJtmtry are 
pre"entl~ bemg majntained at the 
.,amc k\cl a~ in the corrc~pondin& 
penoel of the pre\'iou~ ~ ear. Thb re~
trk-tion on HSD rcka~I::' ha~ lcsultcd 
i 11 .,om~ shortage~ 111 different parts 
01 the country, includi,'g Kamataka, 
The pO!lition i~ being monitored clo-
... ~[) to (:nsurc. to the ~'\tent p<}s~ible. 
ade4uate a\ailabilit) Ill' petroleum 
pnxtucb throughollt lht.: (,ountry. 

Setting up of Super Tb~rlUai Power 
Station at Hospet ill Karnataka 

"'131. SHR} H, C. SRIKANTA-
IAH: Wil1 the Minister of EN-
ERGY be pleased tt.) state: 

In) \\ h~lhcr t hI! l\! i~ ad)' propo~dl 
ttl :-.ci up a Super Thermal 'Power 
Plant at H0"pet in Karnatakrt: . 
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(b) if so. whether a Central team 

'Visited the &te and submitted a report: 

(c) the estimated cost of the pro-
posed project; and 

(d) when it is likely to be commis-
sioned? 

THE MINISTER OF ENERGY 
(SHRI KALYAN Sll'GH KALVl): 
(a) to (d) Two sItes near Hospet 
identified by M s Karnataka Power 
Corporation Limited (KPCL). These 
sites were visited by a team of the 
Site Selection CommIttee for selection 
of sites for large thermal power Sta-
tions set up by the Department or 
Power. The Committee submitted 
its report in June. 199()' It is obser-
ved that the two sites at Vvasanakera 
and Torangallu require a number of 
inputs to be tied up and require fur-
ther investigations by M s KPCL. 
No feasibility report to set up a Su-
peL Thermal Power Plant at Hospet 
in Karnataka ls under consideration. 

Crude Oil Potential in Nortb-East 

*132. SHRI MONORANJAN StiR: 
Will the Minister of PETROLEUM 
AND CHEMICALS b~ pleased to 
state: 

(a) whether attention of the Gov-
ernment has been drawn to the new~
item captioned "Big crude oil poten-
tial in North-East" JPpearing in the 
'Statesman~ (Delhi edition) dated Ft'b-
mary 8. 1991: 

(b) if so, the details in this regard: 
and 

(c) the reaction of the Government 
thereto? 

THE MINISTER OF PETRO· 
LEUM AND CHEfvHCALS AND 
MINISTER OF PARLIA1'AENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a) Yes, Sir. 

(b) and (c) The matter had already 
received the attention of the Govern-
ment of India who have now consti-
tuted a multi-disciplinary. multi-or-
ganization Task Force to examine all 

related issues such as estimation of 
reserves, identification of right kind 
of rocks coal for extra~tilm of oil. the 
most cost-effective process for doing 
so. and to assess the impact of coal! 
~hale mining on the environmentally 
fragile area where such coal/oil shales 
occur. 

[Translation] 

Standard of Catering Services 

~ 133. SHRI GOP! NATH GAlA-
P ATHI: Will the Minister of RAIL-
WAYS be pleased to ~tate: 

(a) whether the standard of cater-
ing services in the trains from New 
Delhi Delhi to Puri and Howrah is 
poor. 

(b) if so. the reasons therefor 

(c) whether the quality of the food 
ha'l not improved dzspite increase ill 
the prices per meal; and 

(d) jf so. the detail') of instmctions 
p-iven to check the irregularities and 
also to improve the standard of cater-
ing ~elVices? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) No. Sir. 

(b) Does not arise. 

(c) and (d) Quality is ensured 
irrespective of price. The following 
step~ are taken for improving catering 
!-.ervices :-

(i) Modernisation of Base Kit-
chens/Refreshment Rooms. 

(ii) Introduction of Casserole Ser-
vice. 

(iii) Training of Staff and Supervi. 
sors 

(iv) Elimination of Charcoal and 
use of LPG. 

(v) Intensive inspections. 
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(vi) Strengthening the level of 
Supervision. 

(vii) Revision of Menu. 

(viii) Provision of modern kitchen 
appliances and other equip-
ments. 

(ix) Service of tea in thermos 
flask~ with tea bags. milk 
and sugar separately in select-
ed trains. 

(x) Random sampling of food 
items and their chemical ana-
lysis to ensure quality and to 
check adulteration. 

Besides, surprise checks are co~
dueted by the special squad of Ratl-
\\ ay Board and the VigIlance De-
partment of Railways and stringent 
.J ,-,tion Lken against delinquent staff 
\. ontract(1[O;; on proven cases of Irre-
gularities. 

[English] 

Perfonnance of Air India 

'·134. SHRI V ASANT SA THE: 

SHRI PRAKASH KOKO 
BRAHMBHATT' 

WIll the Minister of CIVIL AVIA-
TION be pleased to state: 

(a} \\ heth.!r the Government haVe 
reviewed the performance of Air 
lndil.l rtcently; 

(b) if so, the details of the per-
formance during the current year. 
vir;;-a-vis the last two years~ 

<c) whether the Government have 
formulated any action plan to im-
prove the image and profitability of 
the Air India in view of the Gulf 
crisis; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN 
mE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) to (d) Acc<miing to 

provisional estimates tbe net profit of 
Air India during the current year 
(April-Dc(.~mber '90) is R~. 47.48 
crores, as compared to Rs. 38".40 
crores in 1989-90 and Rs. ] 4.06 crores 
in 1988-89 f(lf the corresponding 
period The Gulf crisis has adver-
seh affected all international carriers 
inc·luding Air India. Air India has 
taken I)teps tu rationalize its route 
structure and effect ..:conomy in ex-
penditure 

[1 ranslation J 

Conve~ion of Ghazipur-Jaunpur 
Railway Line 

> 135 SHR] RAM SAGAR (Said-
pur): Will the Minister of RAIL-
\V A YS be pleased to refer to the re-
pI)' gi\ en to Unstarred Question N~. 
54 (':1 August 7. 1990 and state the 
ckt<!i15 of progr ~ss mad..: 1 egarding 
conversion of Ghazipur-.Taunpur 
metre-gaJg:.' (\ 1(1 ,:\urihar) section into 
broad-gaug~: 

THE MI~IS lER OF STATE IN 
THl'. ~11NISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
Out ,'f GhaZlpur·Jaunpur MG line, 
con\ er~h)n of only Aurihar-Ghazi-
rl!1'"-Cl~hapra (1 i I km) has so far been 
"anction..:d. Work is in progress on 
pnority ane adequJat~ funds have be~n 
made available. 

[English] 

Compietion of T ehri Dam Project 

'" 136. SHRI KALP NATH RAI: 
Will the Minister of ENERGY be 
pleased to o;;t'lt<2. 

{a) the told! estjmdted cost of the 
T ehri D~m project and th~ time by 
which the ~roject is expected to be 
completed: 

{b} tht:: p\..1wcr expected to be pro-
duced ther~by~ and 

(d whether the power would be 
available ~n phases for distribution 
while the project work is in progress? 
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THE MINISTER OF ENERGY 
(SHRI KAL Y AN SINGH KAL VI): 
(a) The Tehri Dam Project (2400 
MW) is estimated to cost R~. 3465 
Crores (at March, 1990 price level) 
and is expected to be commissioned 
by March. 1997. 

(b) The quantum of energy expec-
ted to be produced in a year. is 4238 
million units. 

(c} Yes. Sir. 

Railway Projects 

* 137. SHRI ,-\. K. A. ABDUL 
SAMAD: \Vill th~ Mmister of 
RAIL WA YS be pkascd to ~tate: 

(a) the major railway works under· 
t;.lken during 1990-91: 

(b) the major railwa~ works com-
pleted during 1990-91: 

~c) the maic;r raih\<a\ work~ If' 
progress d uril1g 1990.91:' and 

{d) the mujor railway works pro-
posed to be undertaken during 199]-
92? 

THE ~nNjSTER OF S1 ATE I!' 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) to (d The details of ne~ rail-
way projects and on-going projects 
ar~ gh..!n Railway-wis.: and Plan 
Head-wise in the Book "Works Ma-
chinery and Rolling Stock Program-
mes of Railways' for 1990-91. which 
forms part of Budget documents sup-
plied to the Hon"ble Members at the 
time of introduction of Railway Bud-
get 1990-91. 

(d) The fplJowing new line ~ec· 
tions I projects and gauge conversion 
project~ are likely to be completed 
during 1990·91 :-

New Lines 
1. Chittaurr3rh-Nc~much 
2. Singapulam Roud-Kcvatiguda 

J. Kolaras-Shivpuri 

4. Gwahor-Panihar 
5 . .hI mira-Bhairabi 

h. TaIcher-Angui 

7. Sambalpur-Mani.:swar 

8. Damanjmh-Lakshmipur 

I. Mat!-Vi.:lrana~i 

'" Gunlur-rvLI,,:itcrld 

(d} The PWII.:~b to be taken up 
~!l\~ unJcl ClJl1~id..:!'ation and thosl' 
iin:.llly apprllv",:u will be included in 
til.: regular Buugd fOT 1991·92 and 
..,upplkd lc' the Hen'bIe Member af 
the lim~ of presentation ~)f the sam.:. 

Reconsideration of Power Tarift 
Hike b~' DESU 

, I ~~ <:)HR1MATI GEETA Mt . 
KHERJEE 

SHRI AMRA TLAL \: AL 
LABHDAS TARWALA: 

WtJJ th~ Mim<;h:r ('If ENERf, Y I" 
pkas..;:d to ~tatc 

(a. whtthel there i~ wldcsprl.!ad 
discontent ilmong tl~e people of DeIhl 
against the proposed poy, l'r tariff 
hike by th~ Ddhi Electri..: Supply 
Undertaking (DESU): 

(b) if so. the details thcr~Df: 

(c) wheth.:r ; nv decision has b~en 
taken to r~comJd2r the proposed hike 
in the P0\l\-I..T tariff rates: 

(dJ if so. th~ ddails thereof: and 

(e) if not. th~ rca~lms therefor'! 

THE MINI~ OF ENERGY 
(SHRI KAlYAN SINGH KALVI): 
(a) to (c) Soml.· representations haw 
been rect.:ived from the public against 
(he decision of DESU to increase the 
powl:r tariff in Ddhi. The revision 
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of ~kctrjcity tariff in Delhi has be-
come absolutely necessary due to the 
Jarg~ operational los,es being incur-
f\::d by DESU on account of alround 
incrca'"e,: in cost of va dous inputs in-
,>luding th~ cost <'f generation/puf-
ci1al!~ of power by DESU since th.:-
la~t revision of its tariff in ApriL 
J 985. The n:vhcd tariff will enable 
DESt] 110t only to off set its opera-
tional loss~~ but al"n to generate in-
terna] rv;ourc.!s to m~et the growing 
d.:mand of power in the national 
I_·apital. As such there is no propo-
sal by DESU to rccllnsi(icr the hike 
In it~ tariff. 

Ham~sing of non-conventional elJe~' 
sources in Kerala 

; 139. SHRI S KRISHNA 
KUMAR: Will the Minister of 
FNERGY ~ pka~d W ~ak: 

(a) whether the Union Go\'ernm~nt 
propose to tap !lon-conventional cner-
g~' ~ource" In Kerala: 

lh) If 
~(hem('''' 
Kera]a: 

..,d. the details of such 
uncia impJemt!ntation in 

(e) the lime by which these schemes 
arc lil-c]~ to be completed? 

THE MINISTER Of ENERGY 
\SHRT KAL Y AN SINGH KAL vn: 
(u) The non-conventional enen!' 
\Ource~ in Kerala arc bdng dcvelo~d 
and utjlis~d in association with the 
State organisations concerned. 

(b) The schcme~ include imple-
mentation of the National Project for 
Biogas ~ve1opment Jnd the National 
~ogramme on Improved Chulha. 
Iflstallation of !:.vsterns and devices 
ha~etl on solar energy and wind ener-
g.y, utilisation of bio-mass as a sour-
ces of energy and devdopment of 
mini/ micro hydel schemes. 

(c) These programmes are of a 
continuing nature and are heine. im-
plemented on a Plan to Plan and year 
to year basis. 

(Tramlation] 

I,inking of Rajasthan with Air 
Servkes 

*140. PROF. RASA SINGH RA-
W AT: Will the Minister of CIVIL 
A VIATION be plelsed to state: 

{a I the provlsl0ns made in the 
Eighth Five Year Plan to expand 
civil dviation services and faciliti~ in 
the countT}: 

{b I whether there i~ any provision 
in the 'aid Plan to link by air the big 
lo~n/o, of Ra.ia"than and to expand the 
pre"ent :1irport facilities: and 

(c) jf so. the detail., thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL A VIA-
T101'\ (SHRT HARMOHAN DRA-
W AN): ~ a) The Eighth Plan outlay 
of the dvH aviation sector is yet to 
he finalised by the Planning Cornmis-
",jon 

1 b) and (c) There is no plan to pro-
\ide air-link to Jny new town in 
R:.ljasthan. ~ational Airports Autho-
rity has plans to improve the facilities 
at Jaibur. Jodhrur and Udaipur. 

Setting up of Olefin Complex in 
Rajasthan 

135R. SHRI KAILASH MEGH-
WAl: Will the Minister of PETRO· 
LEUM AND CHEMICALS be pleas-
ed to state: 

(a} whether the Union Government 
have received proposals from the 
Government of Rajasthan for the deve-
lopment of gas based chemical/am-
monia based complex in Raiasthan~ 

(b) whether the demand of commo-
dity plastics has gone much beyond 
expectation and to meet the demand 
and supply gaps for various product'i 
there is sufficient scope for an Olefin 
Complex in Rajasthan: and 

(c) if so, by what time the proposal 
will be cleared? 
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THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MfNlSTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a) Yes, Sir. 

(b) and (c) Having regard to the 
overall di:mand supply projections 
of product~. availability of feed stock 
and ot..lter techno economic aspects, 
there is no Olefin Comple"{ in Rajas-
than under consideration. 

[Tramlation] 

UtDisation of Gas in Jaisalmer 

1359. SHRI GULAB CHAND 
KA T ARIA: Will the Minister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) whether an income of Rs. 92 
crores has been estimated from the 
gas found in laisalmer district: 

(b) the time by which its full ex-
ploitation is likely to be achieved: 
and 

(c) whether the Government pro-
pose to set up a gas-based power 
plant there on the basis of availability 
of gas? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIA): (a) Gas discovered in 
laisalmer District has low therma1! 
calorific value. as it contains signifi-
cant amounts of inert gase~. The price 
to be charged for this gas is therefore 
under examination of the Government. 

Year 

1987-&8 
1988-89 
1989-90 
1990-91 (April-Jan. 91) 

As stich, no estimate has been made 
wIth regard 10 the likely income from 
the sale of gas found in laisalmer Dis-
trict. 

(b) and (c} An allocation of 50,000 
cu. mts. per day of gas was made to 
the RSEB for the 3 MW Ramgarh 
Power Station in 1988, but the power 
plant has not come up and, therefore. 
the commitment has remained un-
utilized. The Deplrtment of Petro-
leum & Natural Gas has also written 
to the State Government, asking them 
to state their preferred use for the 
additional gas found in Rajasthln. 

[English] 

Reqnirement and Generation of 
Power 

1360. SHRI PARASRAM BHA-
R D\V AI' WiIl the Minister of 
ENERGY be pleased to state: 

(a, the total requirement and actual 
generation of power in the country. 
yearwise, during the last three years: 
and 

(b) the extent of shortfall in quan-
tity and in percentage in different 
energy sectors. during the last three 
years. year-wise? 

THE Mlr-~ISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
{a) The total energy requirement and 
actual generation (gross) in the coun-
try during the last three years and 
during April-January, 1991 is as 
under:-

Require- Actual 
ment generation 
(MUnet) (MU) 

210993 201894 
223194 221125 
247762 245141 
220876 218672 
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(h) The energy generation target 
vis-a-vis actual generation and per-
centage shortfall! surplus in different 

'lectors during the l:J.st three years 
and April. 1990-January. 1991 is 
given in the attached Statement. 

STATEMENT 

Year 

1987-88 

1988-89 

1989-90 

1990-91 
(April 90-
Jan 91) 

Sector 

Central Sector 
State Sector 
Private Srctor 
Total: 

Central Sector 
Private Sector 
State Sector 
Total: 

Central Sector 
State Sector 
Private Sector 
Total: 

Central Sector 
State Sector 
Pnvate Sector 
Total: 

Deduction in Plan Assistance 01 
SEBs 

1361. SHRI J. CHOKKA ~AO: 
Wi1l the Minister of FNERGY be 
pleased to state' 

{J} \vhether the Union Government 
are ded~cting outstanding dues by the 
State Electricity Boards to the Central 
Government Undertakings from the 
plan as'>istance to the St[ltes; 

(b) if so. the details of the amount 
deducted so far, State-wise; and 

(c) whether Government propose to 
take steps in recovering dues out-
standing against Central Government 

3 -7 lSS,NDI91 

Target 

53426 
140779 

10795 
205000 

65682 
11296 

149522 
226500 

78021 
162529 

10750 
251300 

75191 
140527 

9267 
224985 

Total Generation (Gwh) 

Actual (- )Short-
falll( -) 
Surplull 

54241 ( ~ ) 815 
136812 (-) 3967 

10841 (__j_) 46 
20] 894 ( ) _;!O6 

67581 (-) 1899 
10645 (-) 651 

142899 (-) 6623 
221155 ( ) 5375 

77803 (-) 218 
155489 (-) 7040 
11849 ( _l_ ) 1099 

245141 ( ) 6159 

72289 (--) 2~02 
134843 (-) 5684 
10940 (_.) I 673 

218072 (-) 6913 

Per(('n-
tilgc 

101 5 
97 2 

100 4 
98 5 

102 9 
94.2 
95 6 
97 6 

99.7 
95 6 
110.~ 

97 5 

96.1 
95.9 

] 18 0 
96 9 

Undertakings to the St:lte Eloctricity 
Boards? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
(a) Yes, Sir. 

(b) Relevant det3iIs indicating de-
ductions from Cenral Plan Assisance 
to the States, amounting to 25 % of 
the undisputed overdues from the 
SEBs as on 31-5-1990. are given in 
the a ttached Statement. 

(c) No such proposal is under con-
sideratic>n of the Union Government 
of India. 



~1 Written Answers MARCH 5,1991 

STATEMENT 

Written Answers 32 

(Rs. in crores) 
State NTPC NHPC NEEPCO CIL TOTAL 

1. Andhra Pradesh . 
2. Assam 
3. Bihar. 
4. Goa. 
5. Gujarat 
6. Haryana 
7. Himachal Pradesh 
8. Jammu & Kashmir 
9. Karnataka 

lO. Kerala 
11. Madhya Pradesh. 
12. Maharashtra 
13. Manipur 
14. Meghalaya 
15. Mizoram 
16. Orissa 
17. Punjab 
18. Rajasthan. 
19. Sikkim 
20. Tamil Nadu 
21. Tripura 
22. Uttar Pradesh 
23. W~st Bengal 

Grand Total 

1.24 

25.44 
0.10 

10.10 
17.34 

1.60 
2.00 
7.25 
1. 83 

35.58 
11.07 

4.15 
0.48 

33.00 
0.20 
9.31 

84.25 
10.21 

255.15 

Passenger Facilities at Delhi RaUwa~' 
SitadoIIs 

1362. PROF. VIJAY KUMAR 
MALHOTRA ~ Will the Minister of 
RAIL WAYS be pleased to state: 

(a) whether Railways propose to 
unciertake a fresh survey to provide 
more f leilities viz. seating arrange-
ments. drinking water, fans at various 
Delhi railway stations hefore the sum-
mer seasons set in; 

1. 5S 
6.53 

6.15 

1.39 

1.48 

1.53 
3.08 

0.08 

1.43 

23.22 

11.23 

0.02 
0.09 
0.08 

0.34 

11.76 

0.94 

22.01 

21. 97 
20.65 

15.37 
23.70 

3.57 
7.48 
2.67 

13.39 

2.18 
12.78 
53.98 
0.10 

32.07 
44.14 
1.00 
3.39 
7.25 
1.83 

50.95 
34.77 
1.50 
0.09 
0.08 
9.25 

]1.04 
35.67 
0.28 

22.70 
0.34 

133.67 217.92 
7.94 19.58 

273.36 563.49 

{b) if so. the details thereof~ and 
(c) if not. when such facilities are 

proposed to be provided? 

THE MINISTER OF RAILWAYS 
(SHRJ J ANESHW AR MlSHRA): 
(~) No. Sir. Adequate drinking water 
facilities. seating arrangements and 
fans already exist on statkms in Delhi 
area. 

(b) and (c) Do not arise. 
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Hospital Attendants in Central Hos-
pital, Northem Railway, New Delhi 

1363. SHRI RAMASHRA Y PRA-
SAD SINGH: Will the Minister of 
RAIL WAYS be pleased to state: 

(a) whether it is a fact that recen-
tly apphcatiom were called for selec-
tion to the post of Hospital Atten-
dants in the Central Hospital, Nor-
thern Railway, New Delhi; 

(b) if so, the number of applica-
tions received and the number of can-
didates called for interview. and 
appointed: and 

'e) the number of Hospital Atten-
dants appointed from amongst the 
wards of railway staff. Central Hos-
pital, Northern Railway category (c) 
and (d) (IS also from eastlal labour / 
outsider? 

THE MINISTER OF RAIL WAYS 
(SHRI JANESHWAR MISHRA): 
(a) Yes, Sir. 

(b) 4817 applications were receiv-
ed, out of them. 955 candIdates were 
called for interview and a panel of 
25 randidates has been prep:ued and 
appointed as Hospital Attendants in 
the Central Hospital. Northern Rail-
way. New Delhi. 

(c) The number of persons appoint-
ed trom amongst wJrds of Railway 
Staff, Central Hospital, Northern Rail-
way Group C and D iii 5 and from 
casual labours/outsiders is 9. 

Outstanding dues of Coal India 
Limited against SEBs 

1364. DR. A. K. PATEL: 
SHRI L. K. ADV ANI' 

Will the Minister of ENERGY be 
pleased to state: 

(a) whether certain State Electricity 
Boards have requested the Centra] 
Government to waive off the dues 
towards Coal India Limited; 

(b) if so, the names of such Boards 
and the amount pending against each 
of them; 

(c) whether the Union Govel1l1l1eDt 
have taken any decision in this re-
gard; and 

(d) if so. the details thereof? 

THE MINISTER OF ENERGY 
(SHRI KALYAN SINGH KALVI): 
(a) to (d) No request for waiving of 
the ouhanumg dues of Coal India 
Ltd. with the State Electricity Boards 
towards sale of coal has been re-
ceived in the Department of Coal. 

Raids onder Gas Control Order, 1988 

1365. SHRI V AMANRAO MAHA-
DIK: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleJs-
ed to state: 

(a) whether raids under the Gas 
Control Order. 1988 ha5 been carried 
out by the Oil Companies supplying 
LPG: 

(b) If so, the number of cases re-
gistered; 

(c) the action taken again<;.t each: 
and 

(d) the preventive measures taken 
hy the Government for misusing LPG 
~)' linders and equipments? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKA-
SH MALA VIA): (a} Yes, Sir. 

{b) and (c) The information is being 
collected and will be laId on the Table 
of the House. 

(d) Following preventive measures 
are being taken to check misuse of 
LPG cylinders and equipments: 

(i) IdentificatlOn of non-domestic 
consumers; 

(ii) Organising random inspections 
of distributors' and users' pre-
mises by field stall; 
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(Iii) Supply of cylinder.;; of different 
size for nondomestic users; 

(iv} Maintenance of separate regis-
ters by distr;butors for domes-
tic and non-domestic users; 

(v) Re-aliocation of customers from 
distributors indu1ging in mal-
pr _.('~ice.., to other distributors; 

(VI) Placement of separate indents 
by di5tributors for domestic 
and nondoJl1estic ref311s; 

{VlI) Inspection by officers of oil 
companies at various levels; 

(\ Iii) 15~~!Jn.;;e of the LPG (Regula-
tion of Supply and Distribut-
tion) Order. ] 988 by the Gov-
ernment. which empowers de-
5ignated officials for entry, 
~e'iifch and seizure in cases 
where unauthorised diversion 
takes place; and 

{j,,) Introduction of Domestic Gas 
Consumer Cards in a phased 
manner; 

h) Appropnate actil)fl against the 
errin!:! LPG distributor~ in a<.-
cordanee with the Marketing 
Discipline Guidelines and 
DealershiD Agreements. 

Categorisation and l'"t'king of Drugs 

136h. SHRT MULLAPPALLY 
RAMACHA ""IDRAN' \Vi11 the Mini-
liter of PETROLEUM AND CHEMI-
CALS be pleased to state: 

(..l) whether the Government have 
"eld allV discl1c;sions with experts! 
manufac-turers on the categorisation of 
dr~lgs and pricing policy; 

'b) if so, the details thereof; 

':: w1-:ether any obiections have 
been raised to the pricing of drugs 
drugs or revision thereof; 

(d) if so, the details thereof; and 

(e) the steps taken to ensure stand-
ard quality of dru~? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OFPARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
K ASH MALAVIA): (a) to (d) The 
Standing Committee constituted by 
the ~partment of Chemicals and 
Petrochemicals to consider various 
issues concerning the DPCO 1987 
including Categorisation of drugs 
under different categories is being 
assisted by three Expert Groups. 
The associations of drug manufactur-
ing comp<mies had presented theit 
view points on various issues con-
cerning Pharmareutical Industries in-
cluding DPCO 19R7 and recoveries 
under Drug Price Equalisation Ac-
count (DPEA). "11 the genuine pro-
blems pointed out by these associa-
tions would be taken int() consideration 
while taking a final view in the matter. 

(e} The requisite Infor!1lation is be-
ing collected from the Ministry of 
Health and Familv Welfare and wilJ 
be laid on the Table of the House. 

Supply of Uniform~ to Indian Air-
lines Stall 

1367. SHRI V. SREENIVASA 
PRASAD: 

SHRI YUSUF BEG: 

Will the Himster of CIVIL A VIA-
TION be pleased to state: 

{a) whether it has been noticed ofter.. 
that rhe traffic ... tatI of Indian Airlines. 
do not present themse1ves with pro-
per dress due to erratic supply of their 
uniforms: 

~b) whether the issue is causing 
great disconteJlt amongst the serving 
officials more particularly in the nor-
thern region of the Indian Airlines: 

(c) whether IA has been spending 
much on this account but without any 
material change in the dress system: 
and 

(d) if so. the facts thereof and de-
tails of purchases made by the Indian 
Airlines for both winter and summer 
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dresses during the past three years 
with particular reference to procure-
ment in northern region, dates of sup-
plies effected during the period to the 
staff? 

lHE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVIA-
T]ON (SHRI HARMOHAN DHA-
WAN): (a) No, Sir. 

(h) No. Sir. However, piecemeal re 
quests from different s~tions o.f. em-
ployees/Unions dema~cimg add1tlOn~1 
items of uniform and Improvement 10 
the ql'ahty I quantity rlf tre uniform 
matenal (lre received from time t<' 
time. 

,eI ]'it' Sir. The e~penditure of uni 
'orm js c'l!J'Iidered reason:;ble, keepinr 
in view the volume and quality. 

~d) Dl'e~ not !lrise. 

New Coach Factories 

}.ir,8 SHRJ KVSUM 1\ KRISHNA 
MURTHY' 

SHRI SRTKAN1HA DAT-
T A NARASIMHA RAJA 
WAD1YAR' 

Win the Mintster of R i\JLWA y~ 
he rlerlsed to .. tate: 

Year 

(a) the number of rail coach fac-
tal ies set up in the cO;Jotr) so far and 
how many of them are proposed to 
be expanded during Eighth Plan 
period: 

(b} whether We Government have 
a proposal to set up some new rail 
coa.:h factory during the above plan 
reriod: 

(e) if "0, the places indentified for 
the location of the proposed rail 
(·()a(.'h factory: 

(d) the other details there'1f. and 

(e) the t~rget<; fixed for the rai1\\a) 
production units during each of the 
last three years 2nd to what extent 
the targets- h:}ve been achieved? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRAL 
~a, Only two rail coach factories 
bJ\le been set up by the railways i~ 
the country and Clne of them is pro-
posed tf' be expanded during thh 
period 

(hi to (d) The need for settmg up 
an ",dditiona 1 rail coach factory is 
"'till heing assessed taking into account 
the future requirements of the Rail-
\', ays tor co ,ches vis-a-vis the existing 
hel lilies available and. as such, no 
del.:j",jem with revard to its location can 
he taken at this st3ge. 

(e) : 

Integral Coach 
Factory 

Rail Coach Factory 

Target Achiev- Tarleg Achiev-

--~---- ~--------~ --~-.--------

1987-88 900 
1988-89 900 
1989-90 925 

Selling of DESU Property 
1369. SHRI MADAN LAL KHU-

R I\_""l A: Will the Minister of ENER 
GY be pleased to state: 

(a) whether certain cases of selling 
of D.E.S.U. property have come tll 

light during the last six months; 

menf ment 

825 01 01 
900 120 120 
925 205 175 

(b) if so. the details thereof: 
(c) the detail.;; of steps taken to s:lfe-

guard the D.E.S.U. properties: and 
(d) the details of action taken against 

the persons involved in the matter 
and the number of D.E.S.U. emplo-
yees. if any, among them? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKA-
NE): (a) to (d) The information IS 
being collected and will be laid 011 
the Table of the House. 

LPG Facility in Kamataka 
1370. SHRI SRIKANTHA DAT-

TA NARASIMHA RAJA WADI-
YAR: Will the Minister of PETRO-
LEUM AND CHEMICALS 'be pleas-
ed to state: 

(a) the details of the cities and 
towns in Karnataka. where LPG faci-
lity has been provided to the people: 
and 

(b) the details of the action take!:. 
by the Government to provide this 
hcility to the remaining cities and 
to\\<115 and the time by which the:,,, 
dre likely to be provided with this 
facility? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENT A-
RY AFFAIRS (SHRl SATYA PRA· 
KASH MALAVIYA}: (a) The infor-
mation is given in the attached state-
ment. 

(b} As per the present policy, LPG 
is being introduced. in a phased man-
ner. in towns/cities with population ()f 
20.000 (md above (as per 1981 censull,) 
subject to viable marketing and over-
all product availability. In view of 
the various ~teps preceding cornmk 
~ioning of the distributorships and 
the product being deficit, it is not pos-
sible to indicate the time by which 
the remaining towns I cities are 1ikel y 
to be provided with LPG f1acility. 

STATEMENT 

LIST OF TOWN I CITIES IN KAR-
NATAKA WITH LPG DISTRIBU-

TORSHIP 
1. ATHANI 

2. ALAND 

3. ANEKAL 

4. ARSKERE 

5. BAGALKOT 

6. BANGALORE 

7. BANGARPET 

8. BELGAUM 

9. BANTVAL 

10. BELLARY 

11. BHATKAL 

12. HAILHONGAL 

13. BASAVA KALYAN 

14. BHADRAVATI 

15. BIDAR 

16. BIJAPUR 

17. CH.WNAPATNA 

18. CHIKMAGALUR 

19. CHA.MRAJNAGAR 

2Q. COODAPUR 

21. CHALLAKERE 

22. CHIKODI 

23. CHIKBALLARPUR 

24. CHITT APUR/WADI 
WADI ACC 

25, DHARWAD 

2(1. DA V ANGERE 

27. DANDELI 

28. DONIMALAI 

29. DODDABALLAPUR 

30. GANGA V ATI 

31. GAURIBIDANUR 

32. GHAT APRABHA 

33. GADAK 
34. GUNDLUPET 

35. GOKAK 

36. GOLEDGUD 

37. GULBARGA 

38. HARIHmt 

39. HASSAN 

40. HAVERI 

TP/ 
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41. HOLENARSIPUR 
42. HOSKOTE 
43. HOSPET 

44. HUBLI 
45. HIRUYUR 
46. HATTI 
47. HARPANAHALLI 
48. HUNSUR 
49. HONNAVAR/KASARGOD 
50. HALIYAL 

51. HAGARI BOMMANHALLI 
52. ILKAL 
53. KADUR 
54. KARKALA 
55. KHANAPUR 

56. KOLAR GOLD FIELDS 
57. KOLLEGAL 

58. KRISHNARAJANAGAR 
59. KANAKAPURA 
60. KOPPAL 
61. KARWAR 
62. KUMTA 
63. KURKUNTA 
64. KJTTUR 

65. KUDACHI/UGARKHURD 
60. KUNDERMUKH 
67. lAXMESHWAR 
fi8, MERrARA 
69. MAL VALLI 
70. MANDYA 
71. MANVl 
72. MANGALORE 
73. MAHIPAL 
74. MUDHOL 
75. MOODBIDRI 

76. MYSORE 

77. NANJANGUD 
78. NARGUND 
79. NIPPANI 
80. PUTTUR 
81. RAICHUR 

82. RAMDURG 
83. RAMNAGARAM 
84. RABKA VI BANHATTI 
85 RANEBENNUR 

86. SAGAR 
87. SANDUR 
88. SHIMOGA 

89. SIRSI 
90. SRIRANGAPATNAM 
91. SURATKAL 
92. SHIKARIPUR 
93. SHAHBAD 
94. SINDANUR 
95. SAMBRA 
96. SHAHPUR 

<)7. SHORAPUR 

98. SAUNUR 
99. SURATKAL/NEW MANGA· 

LORE 
100. SIRUGUPPA / TEKKALKO-

TA 
JOI. SIRSA 

102. SIDLAGHATT A 
103. THIRTHAKALLI 

lO4. TUMKUR 

105. TIPTUR 

1C6. VDIPI 

107. ULLAL 

108. VIlA YPURA 

109. YADGIR 

110. BYADGI 
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Airport at Cochin 

] 371. SHRJ SURESH KODIK. 
KUNNIL: Will the Minister of CIVIL 
A VIA nON be pleased to state: 

(a) whether Government propose to 
set up new airport at Cochin~ and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVTA-
TION (SHRI HARMOHAN DHA· 
WAN): (a) No, Sir. 

(b) Does not arise 

Railway Projects in Kamataka 

1372. SHRI Y. RAMAKRISHNA: 
Will the Minister of RAIL WAYS be 
pleased to state: 

(a) whether Kamataka Government 
has sent proposals to the Union Gov-
ernment for starting of new railwa)' 
lines, and for conversion of metre gauge 
to broad gauge: 

(b) if so. the details thereof: and 

(c) when these projects are likely to 
b(' apPlOved and implem-:nted? 

THE MINISTER OF RAILWAYS 
(SHRI JANE~HWl\R MISHRA)' (a) 
~o, Sir. 

(b> and (e) Do not arise 

Vavudoot Service to Nanded, 
. Maharashtra 

1373. DR. VENKA TESH KABDE . 
Wi1I the Minister of CIVIL A VIA· 
TION bl' pleased to state: 

(a) whether V~yudoot service to 
Nanded city in Maharashtra has been 
suspended: and 

Type 

Thermal 
Hydro 
'total 

l b) if so, the time by which the 
service is likely to be resumed? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVIA· 
TION (SHRI HARMOHAN DHA· 
WAN)' (a) Yes, Sir. 

{b} Vayudoot has no plan to restore 
thi~ '>crvice. 

Clearance to Power Projects of Uttar 
Pradesh 

t 374. SHRI YUSUF BEG: Will 
the Minister of ENERGY be pleased 
to state: 

(a) whether the Central Electricity 
Authority has concluded a study on 
the lapses of U.P. State Electricity 
Board in power generation: 

(b) \Y hether it has been found that 
there is wide gap between the power 
generation capacity and the actual 
generation: 

({ ) whether proposals for new power 
plants are awaiting clearance of the 
eFA for long: 

\ d) If "i0. the details of power p1ants 
awaiting such clearance; and 

k ~ th~ ~teps being taken or pro· 
po:,cJ to b~ taken to bridge the gulf 
b.:tween demand and supply? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRf RABANRAO DHAKANE): 
(a ~ No, Sir. 

{b) The details of target, actual 
generation and shortfall in pO,wer gen~
rati()J} of U1>SEB for the penod April. 
1990 to January, 1991 are as under:-

Target 

12740 
4333 

17073 

(Generation in Million Uni's) 

Actual Short/all/ Surplus 

11685 
4427 

161U 

(--) (+) 

( ~)1055 
( +)94 
(---)961 
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(c) and (d) The details of the 
Schemes in the State Sector are given 
in the attached Statement. 

{e) Various measures being taken to 
imprcve the availability of power in-
dude expediting commissioning of new 
gener~ting capacity, implementation of 

short gestation projects. improving the 
performance of existing power stations, 
reduction of Transmission and Distri-
bution Lo~ses. implementation of d:-
mand management and energy conser-
vation measureo;; and arranging tTa!1~f~r 
of energy from surplus to deficit aL'as 

STATEMENT 

Status of State Sector Schemes in Uttar Pradesh 

SI. Name of the 
No. Project 

Capacity Estima- Date of 
(MW) ted cost receipt 

Excllld- in C EA 
; .. (, IDC 
(1~~c1. 
{DC) 
(Rs. cr.) 

Prese;zt Statu:; 

1. Beltara Road (T) .) x 210 982.2 
= 630 1015.4 

12/88(1) The UPSEB intimated CEA 
5 10(11) in 7/90 that they are revising 

the project report to 3 r 250 
MW capacity under Stage-
r. Fuel linkage Environment 
clearance from Centre 2..nd 
State, Civil Aviation. Water 

availabilit) from eentr e. 
Associated transmission 
system are yet to be tied up. 

2. JagdishpuT 4 x35 
(OT) 

235.0 5/89(1) Fuel linkage. Associated 
OT Combined 
Cycle Plant (T) +2 X 35 261.5 8/90(11) 

(ST) 
=210 

3. Guriganga ST I&II 3 x20+ 479.0 10/90 
(H) 3 x40 

=180 

4. Bamli (H) 5 x .0856 16.6 10/90 
=4.28 

4-7 LSS/ND/91 

trammission system are yet 
to be tied up. 

Under apprai~al Environ-
ment & Fore"t clearance j., 

yet to be obtained. 

Under appraisal Comment" 
on Environment aspect.... 
sent to State. Their replies 
are awaited. Enviremment 
and Forest clearance is also 
to be obtained. 
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Sl. Name of the Capacity Estima- Date of Present Status 
No. Project (MW) ted receipt 

Cost in CEA 
Excl.IDC 
(incl. IDC) 
(Rs. cr.) 

5. Tapovan Vishnugad 3 X 120 242.0 7/86 
(H) =360 

6. Katapathar (H) 

7. Pala Maneri (H) 
(revised) 

8. Lakhwar Vya-.j 
Multipurpose (H) 

9. Kotlibhel Dam 
Multipurpose (H) 

10. Bhira Mini (H) 

11. Panchnad Multi-
purpo'!e (H) 

2 x 9 . 5 19 . 0 1/82 
-19 

4 X 100 383 0 1/87 
=-=400 

3 ,,100 276.0 1',79 
-2 60 (Total) 
=420 

4 A 250 1186.0 9/ ~G 
=1000 

3<1=310.0 6/86 

6 15 5SQ.O 7'83 
~QO 

Returned to State Govt. in 
10/88 for inconsistency 
in hydrological studies and 
for modifications in civil/ 
electrical design aspects 
Scheme has also been re-
jected by Department of 
Environment and Forest. 

Revised report awaited (Re-
turned to State) Environ-
ment clearance ie; also to 
be obtained. 

Rejected by the Ministry of 
Environment and Forest in 
May, 1988 (Returned to 
State in 12/88). 

Project couid be considered 
by CEA after it i~ approved 
by Technical Advi~ory 
Committee of Ministry of 
Water Resources. The r~
plies on irrigation aspect;; 
were found inadequate and 
report was returned also by 
Central Water Commi~sion 
in 4/89. 

Returned to State in 6/86 
for resubmission after 
detailed investigations. 

Scheme has been returned to 
State in 6)88 as no reply was 
received from project 
authorities for last two 
years. 

Scheme involves inter-State 
aspects with Madhya Pradesh 

/Rajasthan and an agree-
ment is es~ential on sub-
merge nee, reha bili ta tion 
and a number of other 
aspects. 
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st .. 
No 

Name of the 
Project 

PHALGUNA 14, 1912(SAKA) Written Answers 50 
--------- ---------------------

Capa-
city 
(MW) 

Esti-
mated 
Cost 
Exc!. IDC 
(incl.IDC) 
(Rs.cr.) 

Date of 
receipt 
in CEA 

Present Status 

12. Paricha Exten. (T) 2' 210 175.4 
--=420 

6/79(1) 

4/89(11) 
(revised) 

(i) Scheme Wd~ 110t pursued 
in CEA due to non availabi-
lity of coal linkage before 
1989-90 and also Que to non-
availability of funds during 
6th Plan. Scheme wa~ 
returned to State in 2/81 
with the request to submi-
the same for benefit~ bet-
yond 19~9-90. 

596.0 

13. Tiuni Pla~u (H) 3 x 16.67 96 0 5 89 
=50 

14. Kosi GT (T) 2 :' 120 85.8 8/84 
=240 

(ii) In 2/87, the State intImated 
that the scheme IS now 
proposed to be commis~ion 
ed during 1994-95 and that 
the revised report would 
be sent to CEA in due 
course. UPSEB in April, 
1989 submitted revbed cost 
estimates but the revised 
project report incorporating 
various inputs required for 
techno-economic appraisal 
is awaited. UPSEB vide 
letter dated 27-9-89 inti-
mated that the action has 
been initiated to obtained 
variou~ clearances. UPSEB 
were requested by CEA in 
6/90 to revise the rroject 
report for 2 250 MW as 
for all the future projects 
unit size of 250 MW i5. to be 
adopted instead of 210 MW 
due to techno-economic 
advantage. The revised 
project report is however. 
awaited. 

Returned in 3/90 for 
re'iubmission after dis-
cussing the hydrological and 
planning aspects with Cen-
tra' Water CommissionjCEA. 
Scheme has heen rejected 
bv the Department of 
E"nvironment as the site 
was very close to the de-
marcated zone in Agra-
Mathura region. State was 
informed in 4/86. 
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SI. 
No. 

Name ()fthe 
Project 

15. Anpara 'C' Distt. 
Mirzapur (T) 

16. Jawaharpur (T) 

17. Ro"a (T) 

Capa-
city 
(MW) 

Esti-
mated 
Cost 
Excl.IDC 
(incl. IDe) 
(Rs.cr.) 

3 x 500 565.1 
= 1500 
2 x 500 1547,8 
=1000 

3 y 210 264.5 
=630 

3 x210 261.0 
=630 

.18. Dhauliganga (Inter- 4 xSO 415.0 
mediate Stage) (H) = 200 

Date of 
receipt 
in CEA 

Present Status 

4/80 Coal linkages was not COD-
firmed upto 1989-90 due to 

4/90 heavy commitment from 
SingraLLli Coalfields UPSEB 
were informed in Feb. 
1989 to revive the scheme 
for consideration beyond 
] 989-QO. UPSEB in April 
1990 submitted the revised 
cost estimaks of Rs.154 7.80 
crores for installation of 
:2' 500 MW Units as against 
3 x 500 MW units earlier pro 
posed UPSEB has been req-
uested on ]0-5-90 to submit 
a revised project report for 
2 >, 500 MW incorporating 
various inputs required for 
technoeconomic appraisal 
by CEA which is awaited. 

6/80 Coal linkage~ was not 
confirmed up to 1989-90 due 
to heavy commitment from 
SingrauJi Coalfields. State 
wa<: informed in 2/8] to 
revive these scheme') for con-
sideration beyond 1989-90. 
The State hal\ not revived 
the sC'heme. 

4/80 Water availabIlIty was not 
not tied up. Tn view of this 
and also due to resources 
constraint for ongoing 
projects in UP, the project 
was not pursued. State was 
informed in 3/83 that this 
could be comidered for 
henefits at a latter date 
along with other options 
available. 

8/90 Report returned to State 
in 12/90 for resubmission 
after completion of re-
qUlSlte investigations to 
establish the optimum 
scheme of development on 
detailed techno-economic 
considerations. 
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Sl. Name of the 
No. Project 

19. Narora (1) 

20. Partabpur (T) 

21. Gas based Com-
bined Cycle GT 
Plant at Dadri (T) 

2:!. Dohrighat (T) 
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Capa- Esti- Date of 
city mated receipt 
(MW) Cost in CEA 

Excl.IDC 
(incl.IDC) 
(Rs. cr.) 

3x21O 360.1 3/82 
=630 

2 -" 500 898.3 1:84 
= 1000 

4xl00 586.4 11;88 
(GI) 
+2 '<}OO 
(ST) 
=600 

: v 210 I 56, ~ 5:'78 
ccc 420 

Present Status 

Department of Atomic 
Energy had advised that 
a thermai btallon should 
not be located at Narora 
due to its proximity to 
the Atomic plant. State was 
informed in 6/~:. 

Scheme was returned in 
4/84 to UPRVUN asking 
them to carry out detailed 
investigations and tie up 
the basic input'S and revise 
the project report which 
1S still awaited. 

A proposal of 817 MW 
capacity under Central 
Sector to be executed 
by NTPC at Dadri has 
already been cleared by 
CEA. In view of this. it is 
felt that there is no necessity 
to set up another 600 MW 
GT plant in the State Sector 
In additil.n to NTPC's 
scheme. 

The setting up or this statIOn 
involved conversion of 
meter guage line between 
Indora Junction to Doh-
righat int0 board guage and 
there was no proposal by 
Railwavs for this conversion. 
Keepilig in view the above 
position and also non-link-
age of coal before 1989-90, 
the scheme was not pursued 
in CEA. UPSEB was 
advised in 2iS] to revive 
the scheme at a later date. 
UPSEB in 1/88 intimated 
that due to difficulty of 
rail line at Dohrighat an 
alternate site was located at 
Belthara Road (BaHia Distt). 
The project Report for 
Delthara Road TPS has 
been submitted by State 
in 12/88 which is under 
examination. 
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SI. 
No. 

Name of the 
Project 

Esti- Present Status 
mated 

Capa-
city 
(MW) Cost 

Exc/.IDC 
(incl. IDC) 
(Rs. cr.) 

Date of 
receipt 
in CEA 

23. Kishau Multi-
purpose (H) 

24. Vi:;hnuprayag (H) 
(Revised') 

4 \( 150 460 . 0 
= 600 678.0 

(Power) 

4 >< 120 3-15.0 
=480 

2/78(1) 
2;88(1l) 

10,87 

Involves inter-State aspects 
with H.P. due to ~ubmer
genee in H.P. and sharing 
of Yamuna waters is yet 
to be resolved. Cost esti-
mate::, have been prepared 
by allocating the joint cost 
to irrigation and power in 
the ratIO of I: 1. (Returned 
to St lte in 10/88). 

Returned in 12,'88 for re-
submis-;;ion after lllcorpora-
ting C'1mments uf hydro-
logy and planmng aspects 
regarding imtalJcd capacity. 

2~ B0wala Nan,} 
Paryag (H) 

3y4,i 179 () ]'t;9 Scheme rcpnrt returned to 
Stalt..: 1ll 6 X9 for resubmis-
,Jon afkr rc\ 1<;10n of 
hydrol(lglcctJ data as per 
<;uggestlOn of Central Water 
Comm''''1on. 

= 132 

Air strip at Darjeeling 

1175. 5HRI TNDER JIT' Will the 
Milli-:;'er of CIVIL AVIATION be 
pkased to !'Itate: 

(a) whether any Ciurvey has been 
conducted for setting up of an air 
.'ltrip at Darjeeling; 

(b) if S0. the details thereof. anc 

(c) the steps taken by the Govern-
ment in this r~gard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) The National Airpurts 
Authority has carried out a prelimi-
nary inspection of the site at Darjee-
ling on 2] -11-90. 

(b) and (c) The preliminary stud} 
indicates that it may be fe;tsible to 
construct an air strip of about 
6500' X 150' at Tiger Hil1. but be-
cause of topographical limitations, this 

,-oulrl (lnly be n uni-dire'.:tional runway. 
A rmlC!h ~stimate of the cost of the 
Drl 'i~'\:! i~ Rs. 20 t(J 25 crorcs exclud-
llig the cost of the land. The Na-
tj '1Ual Airrl{lrts Alllhority has been 
;lskcd tp ~·d up a ta~k force to conduct 
a deL'lled SlJrvey and prepare a 
lietlJL d project rcpur!. The construe-
tilm of the airstrip will depend on 
the clcaranre of the project by the 
Ministry of Deferce and the Ministry 
nf Environm(nt & Forests and ade-
quate fund, being made available to 
the National Airp0rts Authority. 

[Tran.slati()n] 
Street lights in Yamuna Vihar in 

Delhi 

137b. SHRI SUKHENDRA SINGH: 
WiJI !h~ Minister of ENERGY be 
pleased to state: 

(a) "" hetber the street lights in the 
Yamuna Vihar colony, Delhi are not 
in a working condition; and 
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(b) if so, the action taken by the 
Government to repair them and the 
time by which it is likely to be com-
pleted? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
{SHRI BABANRAO DHAKANE): 
(a) and (b} According to DESU the 
street lighting system in Yamuna 
Vihar is by and large satisfactory. 
DESU has made suitable arrange-
ments for maintaining street lighting 
system and attending to complaints in 
respect of street lighting through its 
various Zonal Office"l in the area. 

Upgradation of halts in Samastipor 
Division 

1377. SHRI BHOGENDRA JRA: 
Will the Mini3ter of RAIL \V A YS be 
pleased to state: 

(a) since when Korhia, Murath. 
Tekyar and Ughna P3Its arc: fLlnction-
ing on Samastipur Division of North-
Eastern Railway: 

(b) thl: earnings made by them dur-
ing last one year: 

(c) the reasons for not developing 
these four halts as full fledged statiom: 

(d) wheth~r l'~\:-n;n~s from th\?s: 
halts are being '"!lOwn less as against 
3ctual earnings: anc 

(e) if so. the 
therefor? 

details and reasons 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): {a) 
to (e) Information is being coHect.._'d 
and will be laid on the Tabl~ of the 
Sabha. 

[Engli~h] 

Rates of Customs Duties Oil Import 
of Drug Intermediates 

1378. SHRI DALPAT SINGH 
PARASTE : Will the Minister of 

PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) the names of drug intermediates 
which are not manufactured in the 
country and attract different rates of 
customs duties used for manufacture 
of the same bulk drug; 

(b) w~ether this policy favours only 
certlin sections of the drug industry: 
and 

(c) if so, the reasons therefor? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SRRI SATYA PRA-
KASH MALAVIYA): (a) to (c) 
There are a large number of inter. 
mediates which are not manufactured 
jn the country. Customs duty on in· 
dividu:::l intermediates is imposed de-
pendi:1g upon the status of production 
of individual bulk drugs and the stage 
of manufacture. The number of inter-
mediate, involved is quite large and 
time and efforts involv~d in cl!llecting 
the d~tails would not be commensu-
rak with the results likely to be 
a~'hkwd, 

Doubling of traeks in Rajasthan 

1379. SHRIMATI VASUNDHARA 
RAJE: Will tht: Minister of RAIL-
WAYS be pleased to state: 

(a) the details of the plan for doub-
ling .A raih\ay lines in Rajasthan: 

{b) th,~ funds allocated for this pur-
pose: and 

Ie) the progress made so far? 

THE MlNISTER OF RAILWAYS 
;SHRI J ,.\NESHWAR MISHRA): (a) 
The dcubling b~twt'en (i) Hadpur and 
Bar; {ii) Bar and Sl.'mira; and Sar-
dhana and Dur:li, which fall in 
Rajasth.,n .:re sanctioned works. 

(b) Rs. 3 nores. 

(c) 5%. 
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Coal Ash Disposal by N.T.P.C. (Tons 

1380. SHRI DILIP SINGH JU-
DEO: Will the Minister of ENERGY 
be pleased to state: 

(a) whether any arrangement for th~ 
disposal of eoa 1 ash has been made 
in the therma 1 power stations of 
N.T.P.e.: 

(b) if so. the details thereat: 

(c) whether any arrangement has 
been made for the disposal and alter-
native use of the coal ash of the 
Madhya Pradesh National Thermal 
Power Corporation Stations with parti-
cular reference to Korba Power Sta-
tion: 

(d) if so, the details thereof: and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTR Y OF ENERGY 
(SHRI BABANRAO DHAKANE}: 
(a) Yes, Sir. 

{b) Ash is mixed with water and 
discharged in a ash paOlI in slurry 
form. After ash settles down. the 
decanted water is releao:;ed to the 
nearby water body, after proper moni-
toring of various parameters. 

(c) to (e) Enterpreneurs are being 
encourged to set up units for making 
ash based prpducts by using :1sh from 
the Ash Ponds. Presently ash is be-
ing taken by :1sh based· :onst"uction 
material manufacturers from the Korba 
Super Thermal Power Plant ash pond 
in small quantities. The raising of 
the height of the main ash dyke of 
the Korba Super Thermal Power Plant 
will be done by using coal ~sh col-
lected in the existing ash pond. if 
possible. The NTPC has also created 
an Ash Utilisation Division to promote 
ash utilisation. 

A-llocation of Kerosetlt to \Vest 
Beogal 

D81. SHRI AJIT PANJA: Will 
the Minister of PETROLEUM AND 
CHEM1CALS be pleased to state: 

(a) the quota of kerosene allocated 
to West Bengal for the months of 
FebruttfY. March & April. 1991: 

(h) whether Government have re-
ceived request from the State Govern-
ment for allocation of additional 
quota of kerosene for the above 
months: and 

(c) if so. the details thereof and 
the action taken thereon? 

THE MiNISTER OF PETRO-
l_EL1M AND CHEMICALS AND 
MINISTER OF PARLLVvlENTARY 
A.FFAIRS (SHRI SATYA PRAKA-
!)H MALAVIYA): (a) West Bengal 
has been allocated 64911 MT SKO in 
Febrllary_ 1991 and 62044 MT SKO 
in March. 1991. Allocations for 
April. 1991 have '1ot been made ~o 
f::!r. 

(b) Nu. Sir. 

(r) Doe'~ nor arise in view of (b) 
above. 

Improvement of environment of 
Raniganj Coalfields 

1382. SHRl SANAT Kll~1AR 
l\~ANDAL: Will the Minister of 
fNE~.GY be pleascri to state. 

(a) whether any plan has been pre-
pared by the Union Government for 
irnpnwing the working environment of 
P aniganj coal-fields in West Bengal: 

(b) if so, the broad features and 
capital out1ay thereof: and 

(c) by when it is Jikely to be im-
plemented and the role likely to be 
assigned to the State Government in 
this regard? 
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THE MINISTER OF ENERGY (a) whether the Government have 
(SHRI KALYAN SINGH KALVI): received any representation from the 
(a) to (c) There is a high degree of S.tate of Kerala for giving top ptio-
concern and awareness for environ· nty to movement of foodgrain~ and 
mental protection measures in the other es~ential commodities under the 
coal sector. In respect of Ran iga nj Public Distribution System in goods 
coalfields in West Bengal an Advance trains~ 
Environmental Management Plan has 
been prepared which is meant as 
guidelines for progressive implementa· 
flon. The report has dealt l.i/ith land 
r~clamation. restoration. subsidence. 
air and water pollution etc. in the 
area. Besides, envirunmental mana· 
g.ement plans for individmtl coal pro-
ject!' are also prepared which are 
scrutinised by an Expert Committee 
of the Ministry of Environment & 
Forests. Simultaneously in relation 
to the question of restoration of aban-
doned Coal Mines the Ministrv of En-
vironment and Forests had set up an 
Expert Committee which has made 

(b) if so. the detail~ thereof~ and 

(c) the action taken in thj" regard? 

THE MINISTER OF RAILWAYS 
(SHRI JA1\TESH\VAR MISHRA). (a) 
to (c) TIle State Government of Kerala 
has approached the Railways to ac-
cord higher priority for movement of 
boiled rice to Kerala State Civil Sup-
plies Corporation. The State Govern-
went has been advised to sponsor the 
above traffic as per extant rules, so 
that Railways may :10 the needful. 

certain suggestions for C<'st effective Criteria for Distribution of Petrol 
methods for restoration of abandoned and Diesel 
,~oal mines in ECL and other areas. 
For this purpose it has been estimat-
~d that about Rs. 22.6 crores for ECL 
may be required. These suggestions 
a.re also meant for progressive imple-
mentation. 

The question of en\'ifCInmental 
management in Ranigan; Coalfield 
has been under discu~si()n with the 
Government of West Bengal for some 
time past. The Department of Coa] 
has written to the Government of West 
Bengal indicating acceptance to a pro-
posal for setting up of a joint autho-
rity for implementation etc. of envir-
onmental protection measures with re-
presentatives from coal company, 
West Bengal Government, environ-
mental experts. representatives of 
people etc. The Department of Coal 
has also agreed to set aside Rs. 5 
crores as initial contribution from 
(IlL's budget for the purpose. State 
Government have been requested to 
il;sue formal orders fvr setting up of 
the Authority. 

Movemeat of Essential Commotlities 
1383. SHRI A. VlJA Y ARAOHA-

VAN: Will the Minister of RAIL, 
. W A YS be pleased to state: 

5-7 LSS1ND/91 

1384. SHRT SHANTARAM POT-
DUKHE: Will the Minister of PET· 
ROLEUM AND CHEMICALS be 
nleased to state: 

(a) tbe procedure laid down by the 
Government for distribution of diesel 
by the oil companies directly to the 
retail outkts in the various States. 
particularly, Maharashtra: 

(b) whether Maharashtra is facing 
acute problem of diesel due to th~s 
system of distribution and lesser avaI-
lability of diesel in the market~ 

(c) whether the Government of 
Maharashtra had requested to allo~ 
cate an additional quantity of 50,000 
kilo .litres of diesel; and 

(d) if so, the action taken thereon? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A): (a) HSD is 
presently being supplied to retail out-
lets throughout the country Jncluamg 
Maharashtra at the same level as in 
the corresponding period Qf the pre-
vious year . 
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(b) No. Sir. 

(c) and (d) Additional d~mands 
for HSD have been received from 
Maharasbtra from time to time. 3200 
MT HSD bas been released for Maba-
rashtra in February. 1991 lo meet 
the dcmlnd of the agriculture sector. 
over and above the normal entitle-
ment. 

[T rtUMlat U)1J] 

H.messing of Solar energ, 

1385. DR. LAXMINARAYAN 
P:~NDEY A : Will the Minister of 
ENERGY be plensed to ,tate. 

(a} whether there i~ an~ propos.d 
to provide assistance to variou~ States 
fOt the <levdopment of Solar energy 
"mager.; during 1991-92: and 

(b) if so, the details of the ~heme 
in this r~gard '.' 

THE MINISTER OF STATE 
IN THE MIN!STRY OF 
ENERGY (SHRI BABANRAO 
DHAKANE): (a) and (b) Pro-
gramme for utilisation of solar energy 
..Ire implemented through State Rene. 
wable Agtocies and Electricity Boards 
in rural areas. Under these pro&ram-
mes solar energy '} stcm~ such as solar 
watef hl!atmg. solar stil1s. solar 
cookers. photovoltaic street lighting 
systems. domestic hgbting ... }stem~ 
and water pumping systems etc. are 
being installed. This programme j~ 

'expected to be continued during. tQ9i-
92 also. 

A~ of Petrol. Di(>sel _tI 
~ Apacie~ in Bihar 

,t386. SHRJ R.L.P. VERMA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

hoarding have been received ap:ainst 
them: and 

(c} if so, the action taken thereon 
and the steps taken to change this 
policy of granting triple petroleum 
produch agencies to one person '! 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENT AR Y 
AFFAIRS (SHRI SATYA PRA-
KASH MALAVIYA)' (a) and (b) 
Information is being colkcted and will 
be laid on the Tabk of the House. 

(c) The practice of a\\arding n~ore 
than one dealership to any party ba'i 
been discontinued with effect from 
23rd September, 1977. 

(Em~lishl 

Rail over bridge at lalna 

1387. SHRI PUNDLIK HART 
DANWE : Will the Minister of 
RAIL WAYS be pleased to ~tate: 

(a) whether there b anv proposal 
to construct an ovcrhridge over the 
railway crossing near the new admi-
nistrative complex of Jalna. keeping 
in view the shifting of al1 the Govern-
ment offices and the Government ho')-
pital into this new complex. and 

(b) if so. the details thereof and if 
not. the reason~ therefor? 

THE MINISTER OF RAILWAYS 
(SHRl JANESHWAR MISHRA)' 
(a) No. Sir. 

(b) No firm proposal in this Jegard 
has so far been sponsored by the 
State Government/Local Authority. 
duly consenting to bear the cost, as per 
rules. 

Fake Oil eompaDY 

- 1388. SHRI R. JEEVARA1Hl-
~ ia-}·lh~ .umber of peT5Ol1s in Bihar NAM: Will the Minister of PETRO-
to whom peti'ol. kerosene and diek-.J -cHUM.AND- eHEMlCALS be plea_ 
.combined agencies have been aUotte(l 
~; . sed to state: • y ___ , r ~. 

>of,.. - (a} whether . the- Government -uye 
. (b) whether complaints Iq:ard~ held a fake .ojJ., c~y· operatial. in 

adulteration, black-markctin! and Uttar Pradesh and ~~a,~; 
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(b) if ~O, the details thereof anJ 
the action taken against the company~ 

(c) the detaiJs of the irrcgularitks 
committed by the company; and 

~d) th~ ~lCp~ taken by the Govern· 
ment to caution the peopk against 
such types of companies? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALAVIYA): (a) to \d) A 
complaint of cheating was filed by 
Shri Ved Kumar Jaiswal. a re~jd('nl 
of Shahdara. Delhi to Delhi Pollc,: 
(elm.: Bran:.:h). agaimt M/~. Hmdu..,· 
tan Oil Company (HOC), Guru Ram-
da~ Bhavan. Ranjit Nagar. New Delhi. 
A.., per the complainant. Mis. HOC 
had is~u\!d an adverti!:lcmcnt in a 
newspaper of U.P. calling for the di~
tributorshlp in U.P. of a product 
which can be used in place of kefc-
sene oil for lighting and cooking 
purpose. The applicanb \\ ere requir-
ed to send demand draft of Rs. 200 f-
in favour of the compan} for !letl· 
jng the application form. At the time 
of interview for distributorship. the: 
(lpplicJnb were required to give a 
demand draft of Rs. 10,000 1-. On 
the basis of the complaint. D~lhi 
Police raided the t>remll,es of Mis. 
HOC and seized their record~. enm-
puler and plastic can containing 
a bout 0.75 1 itr~s of Power Oil and 
registered a case bearing FIR No. 
559 d:lted 15-12-90 under Section 
420 120 B, IPC and Section 78, 79 of 
Trade and Mercandise Marks Act. 
On lllvestignting, the -Police had ar-
rested three person~ including the 
broth~r of the Managing Director of 
the Company. The Court has, how-
ever. granted bail to all the three per-
sons on -22-] 2-90. The Court h.a~ 
also vide their orda of 29-12-1990. 
~t~y~d the arr~st of tbe Manalling 
Director of the Comp~ny and asked 
the Police to get the result of the 
chemical analysis of the product seiz-
~ and compare it with actual Power 
<?ll. The matter is under adjudica-
tJon. . 

Cut ia oil !tuppl~ by USSR 

1389. SHRI BAL WANT MAN-
VAR: Will the Minister of PET-
ROLEUM AND CHEMICALS be 
plea~cd to ~tiite: 

• a} wht:th~r there has been cut in 
oil ~upplk;s to Inma by the USSR 
(luring the last two months on accouat 
of the Gulf war: 

(b) if 1..0. the dduih, thereof: 

(~') the c"timaled ~,upply of oil 
dUrIng the firlit three months of 1991 
and whether the USSR are honourin, 
the commitment: and 

tel) if not, the rea!-()n~ therel1f'! 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFfA1RS (SHRI SA1Y,\ PRA-
KASH MALAVIYA): (a) to (d) 
Clmtidd \\>ith IJSSR for the import of 
crude oil and pdro}\'!um product~ is 
on a calendar ) ear basis. The con-
tract paiod for the cun ent contrdct j, 
lip [0 December 19~ I. Therefore. 
~hortfali cannot be estimal.;d on -the 
basil:l nf ~uppl) in first two month~. 
that is. January and Fcbruar) 1991. 
E~timated supplies of crude oil and 
products from USSR during January-
March J 991 are as indicated below': -

Quantity 
li 11 TJwllMtnd 1\-1 etrz( r vmu',SI 

Crooe Oil 
Kero~~nc 

HSD 

840 
108 
311 

Closure of catering unit", in-currilla 
losses 

1390. SHRI Y ASHWANTRAO 
PATIL: Win the Minister of RAIL-
WAYS be pleased to state: 

(a) whether it is proposed to close 
down dep8rtm~ntal catering units in-
curring losses: 

(b) if ~o, the detail~ thel'eof -aft(] 
th~ number- of such units and the rea-
sons therefor: 
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(c) the alternative arrangements 
proposed to be made; and 

(d) the details of the scheme for 
opening of new departmental cater-
ing units? 

"IHE MINISTER OF RAILWAYS 
(SHRI JANESHW AR MISHRA): 
(a) and (b) It has been decided to 
de-departmentalise a few departmen-
tal units incurring losses. To begin 
with. Zonal Railways have been as-
ked to select three such units on each 
Railway for de-departmentalisation. 

. (c) The units will be managed by 
suitable licencees. 

(d) Tltere is no such scheme. 

IDtrodadiou of Passenger Servke on 
Diva-Vasai Railway Line 

1391. PROF. RAM GANESH 
KAPSE : Will the Minister of 
RAIL WAYS be pleased to state.: 

(a) whether there is persistent de-
mand to commence "passenger ser-
vice" on Diva-Vasai Railway line in 
Maharashtra: and 

(b) if so. the time by which the 
above train u to be started? 

THE MINISTER OF RAIL-
WAYS (SHRI JANESHWAR 
MISHRA): (a) and (b) Yes. Sir. 
demand exists for introduction of 
more passenger trains in the section. 
Four pairs of Express (Weekly) train:, 
are already running via Diva-Vasai 
Road. Introduction of additiona1 
trains on Diva-Vasai Road scction is 
presently not felsible as there is only 
one crossing station at Bhiwandi 
Road and very heavy movement of 
goods traffic on this section. 

htiqae with Air IDdia 

1392. SHRI SAIFUDDIN CHOU· 
DHURY : Will the Minister 01 
CIVIL AVIATION be pleased to 
state: 

(a) whether the Air India is in 
posscaioR of any antiques; 

(b) if so. the details thereof with 
money spent in acquiring the same; 

(c) whether these antiques are still 
in Air India's possession: and 

(d) if not, the reasons therefor? 

THE MINISTER OF ST ATE IN 
THE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) and (b) Air India is in 
possession of 1197 antique pieces 
whose book value is Rs. 13.17 lakhs. 

(c) Yes, SIr . 

(d) Does not arise. 

[Translativn] 

Waiting List for LPG Connections in 
Kanpur 

1393. SHRI KESHARI LAL: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) the number of applications O~ 
waiting list for LPG connections from 
urban and rural areas of Kanpur 8;, 
on January 31. 1991; 

(b) the number of persons belong-
ing to urban and rural area~ of Kan-
pur, to whom LPG connecUons were 
provided during the year 1990; and 

(c) the time by which pending ap· 
plications are likely to be cleared? 

THE MINISTER OF PETRO· 
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA· 
KASH MALA VIY A): (a) and (1)) 
As on January 31, 1991 there were 
approximately 0.9 lakh persons on 
the waiting list for release of new 
LPG connections in Kanpur city. 
During the year 1990 about 8.800 
LPG connections were released in 
Kanpur city. As per the existing 
policy LPG facility is being provided 
in a phased manner to cities I towns 
with a population of 20,000 and 
above which offer viable distnbutor-



69 Written Answers PHALGUNA 14, 1912 (SAKA) , Written Answers 70 

ships subject to overall availability of 
the product except in hilly areas. and 
those locations which are contiguous 
to existing markets as well as some 
villages falling within the extended 
area of operation of distributorships. 

(c) LPG being a deficit produc!. 
and new enrolement of customers li-
mited. it is difficult to indicate when 
are connections could be released to 
all those who are on the waiting list. 

[English] 
Facilities at Trivandnun Airport 

1394. SHRI P. A. ANTONY: 
Will the Minister of CIVIL AVIA-
TION be pleased to state: 

(a) whether the infrastructure and 
other necessary facilities for an inter-
national airport have been provided 
at Trivandrum airport; 

{b) if not, the reasons for the ne-
lay; and 

(c) whether there is any proposal 
to introduce more flights to Trivan-
drum from foreign countries? 

THE MINISTER OF STATE 1N 
THE MI~ISTRY OF CML AVIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) and (b) Facilities for 
handling international flights already 
exist at Trivandrum Airport. These 
facilities will be continuously upgra-
ded now that Trivandrum has for-
mally been declared as an internation-
al airport. 

been opened up. The extent of such 
operations will depend upon bilateral 
air services agreements with countries 
concerned. 

Ran Line from Mahabalipuram to 
Madras 

1395. SHRI B. RAJARAVI 
VARMA: Will the Minister (If 
RAIL WAYS be ple3sed to state: 

(a) whether there is any proposa] 
to provide rail link betweeu Maha-
balipuram and Madras: and 

(b) if so, the details thereof? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): 
(a) No. Sir. 

(b) Does not anse. 

[Trarulation] 

New Railway Liaes in Madhya 
Pradesh 

1396. SHRI RAGHA VJI : Will 
the Minister of RAILWAYS be plea-
sed to state: 

(a) the names of new railway line~ 
in regard to which survey work is in 
progress at present in Madhya Pra-
desh; and 

(b) the names of new railway li,' ',> 

in regard to which survey work is 
likely to be conducted up to 31st 
March. 1992? 

(c) As Trivandrum has been de- THE MINISTER OF RAIL\VAYS 
eLiTed as an international airport (SHRI JANESHWAR MISHRA): 
with effect from 1st January. 1991. Ca) Survey work for the following 
the possibility of foreign airlines proposed new lines are in progress in 
operating directly to Tirvandrum has Madhya Pradesh: 

1. Bilaspur--Mungeli-- Mandla-Jabalpur. 
2. talithpur--Khajuraho -Satna, Mahoba-Khajuraho and Rewa--Sidhi-

Singarauli. 
3. Jhansi-Shivpuri-Sheopur Kalan-Sawai Madhopur 
4. Neemach--Ratlam. 
5. Bhopal-Ramganjmandi. 
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(b) Sl4tvey work for the following new railway lines are likely to be comp-

letld by WItch ~92: 
I. Bilaspur---Mungeli Mandla- Jabalpur. 

2. Lalithpur-Khajuraho- -Satna. Mahoba -Khajuraho and Rewa -Sidhi 
Singarauli. 

3. Bhopal- Ramganjmandi. 
(Englirh] 

Cost of Geaeratloa of FJedridty 

1397. SHRI M. V. CHPu'lDR 0\-
SHEKARA MURTHY: Will the 
Minister of ENERGY be pleased to 
state: 

~a) whether most of the State Elec-
tricity Boards have come under finan-
cial crisis; 

(b) wIlether the cost of geneH.1tif}p 
of e~ity hlS gone up tremen-
dously; a1l4 

{c) if s·). the details' thereCIf '1nd 
the [Cftons therefor? 

THE Mlr\ISTER OF STATE I' 
THE MINISTRY OF ENERG'. 
(SHRI BABANRAO DHAKA~E, : 
(a) to (c) Most of the SEBs have 
been !~g losses which stood l't 
Rs. 3819.86 crores as on 31-3-)<)90 
The losses arise due to variou~ fac-
tors ,uch a'i lower ~~vels of genera-
tion. higher trJnsmi~sion and distri· 
bution losses, poor plant maintenanc~. 
concesslonal supply of power to agrl-
culturat sector. tariffs being maintain· 
ed at levels which are unremunera-
tive. capital structure based elltirely 
on loans, lack of proper arrangement 
with States for meeting the R.E. sub-
sidy. *: . 

The average cost of generation and 
supply of power in tbe SEBs has in-
creased from 65.07 ps /kwh in 191W-
85 tp .96.20 ps/kwh in .1,88-89. Tile 
reasOftS are due t() increase in fuel 
costs. component on account of inte-
rest. cost of power purchase. share of 
hydro component vis-a-vis thermal 
component etc. 

Use of Alcoltol in Petrol 

1398. SHIU A. K. ROY: 

SHRJ P. R. KUMARA-
MANGALAM: 

SHltlMATI SU8HASHlNI 
All: 

Will t~ Minister of PETROLEU\1 
"-ND CHEMICALS be plea~;!! to 
~tate : 

{a) the production of alcohol at 
present: 

(b) \\ bether the Government ow-
rmc to use alcohol in petro] :n ~ ie\\ 
of the present (fish,: 

(c) if \0. the details thereot: and 

THE MINISTER OF PETRO· 
LEUM AND CHEMICALS ,ND 
MINISTER OF PARLIAMEN f ARY 
AFFAIRS (SHR1 SATYA PRAKASH 
MALAVIY A): la) The prQ(h,cti 'n 
of Alcohol during 1989-90 (De~t!m
her-~O\'ember) was 920 m1l1ion Jitr~,,: 
Jc(ordin~ to available infortnatjnn. 

(bl No decision in this regard ha!\ 
been taken 

(d and (d) Do not arise. 

SIIo .... e of Kerosene ad Diesel ia 
Andbra ........ 

1399. SHRI B. N. REDDY' Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether there has been an acute 
'ihOl1age of kerosene and diesel h 
Andhra Prade5h recently: 
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(b) if''', the r~ th~r~ 

(c) whether the Gove:nuneat have 
itk..~tased the quota of these Items to 
meet the situation there; aM 

(d. if so. the details thereof? 

THE MINISTER OF PETRO-
hEUM AND CHEMICALS AND 
MINISTER OF PARLIAMEN· 
TAlty AFFAIRS (SHRI SATYA 
PRAKASH MALA VIY A): (a, No, 
Sir. 

(b) Does not arise in view flf (a) 
above. 

(c, and (d) HSD supplies to retail 
outlets throughout the country are 
presently being made at the same level 
a!) in the corresponding period of the 
previous year. 

A special release of 2100 M.T. 
HSD has been made fOi Andhrd Pra-
desh for the agriculture sector in Feb-
ruary. 1991 over and above the nor-
mal entitJement. 

The SKO allocation for Andhra 
Pradesh in 19..89 and 1990 is indicat-
ed below: 

(Tonnes) 

[Tronala#on] 

Madlnlpur IMO SIaed 

1401. SHRI JANARDAN YA-
DAV: Will the Minister eI..RAJL.. 
WAYS be pleased to state: 

(a) whether the Government pro-
POS\! to close down Madhupur Loco 
Shed: and 

(hI ·if so, the reasons thtrdor? 

THE MINISTER OF RAILWAYS 
(SHRJ JANESHWAR MISHRA): (a) 
and (b) The shed as homing shed 
was closed during i 985-86 conse-
quent to the change of operational 
needs. However. fadlities to pay 
attention to out-station engines which 
are still existing will be discontinued 
when more diesel engines become 
available for dieselisation of traiR 
services in the surrounding area _ 
Railways are committed to replace 
steam traction with diesel and elec-
tric traction for reasons of CCOAOmy. 
efficiency and operational necessity 
by the year 2~ )l1). 

[English] 

January December, 1989 
January December. 1990 

550771 Proposal to Revive Madras-Dadar 
582564 Express 

Halt Stations between Panslwa and 1402. SHRI Y. S. RAlASEKHAR. 
Haldia REDDY: wm the Minister of RAIL· 

WAYS be pleased to state: 
1400. SHRI SATYAGOP AL 

MISRA: Will the Minister o~ 
RAIL WAYS be pleased to state: 

(a) whether there i~ any proposal 
for setting: up new passenger ha1t 
~tations in between Panskun and 
Haldia on South-Eastern Railway: 
and 

(b-) if so. the details thereof'} 

THE MINISTER OF RAIL WAYS 
{SHRI JANESHW AR MlSHRA): 
(a) No. Sir. 

(b) .Does not arise. 

(a) whether there is a proposal to 
revive Madras-Dadar Express train 
which was cancelled; 

(bl whether any representation has 
been received in this regard ~ and 

(c) if so, the details thereof? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): 
(a) to (c) 6511/6512 Madras-Dadar 
~ which was withdrawn w.eJ. 
21-1-1991. bas been restored w.el. 
11-2-91 oa public demand: 
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Development of Calcaua Airport 3 years. indicating the passengers 
flown and routewise cash surplus/de-

1403. SHRI AMAL DATTA: Will licit is given in the attached state-
the Minister of CIVIL A VIA nON meat 
be pleased to state: 

(a) the results of the opentions of 
Air India. region-wise. during the last 
3 years both in terms of passengers 
flown and profit and loss: and 

(b) the efforts made by the Gov-
ernment since 1985 to promote the 
Calcutta Airport including foreign 
airlines and Air India to have mor~ 
flights touching at Calcutta? 

THE MINISTER OF ST ATE IN 
rHE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN) : (a) Routewise perfor-
mance of Air India. during the past 

(b) Air India at pre'lent operates 
the following flights through Cal-
cutta: 

AI 306-Bombay-Calcutta-
Bangkok 
AI 1328-Delhi-Calcutta 
AI lOl-Calcutta-Bomoav· 
London-New York -

Calcutta is offered as point of call 
to foreign airlines, on cltllcessi,mal 
terms in all bilateral disl.ussions. The 
decision to operate to Calcutta. how-
ever. rests with the airline concerned. 
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s.ppIy 01 ChIoroqaiue Pho~]lhate by 
LD.P.L 

1404. DR. ASIM BALA: Will the 
Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether an} cO;1tra~ts for the 
supply of Cllloroquine Phosphate 
were given by the Directorate of Na-
tional Malaria Eradication Pro-
gramme during 1988-89 and 1989-90 
to the Indian Drugs and Pharmaceu-
ticals Limited (lDPL); 

(b) whether the IDPL has pa Id 
any commission to Mis. NeeJ Ml-
dhav Consultants Private Limited 
for these orders; 

(c) if so, the value of the com-
mission paid and the reasons there-
for; 

(d) whether any inquiry has been 
conducted in this regard: and 

(e) the action taken against the 
IDPL for violating the terms and 
conditions of the contracts? 

THE DEPUTY MINfSTER IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AXD DEPUTY 
MINISTER IN THE MINJSTR Y OF 
COMMUNICATIONS (SHRI JAI 
PARKASH): (a) An order was placed 
by the Directorate of 'National Malaria 
Eradication Programme (NMEP) in 
1989-90 on Indian Drues and Phar-
maceuticals Limited for -the supply of 
200 million Tablets Qf Chloroquine 
Phosphate. 

(b) and Cc) A sum of Rs. 9.02 
lakhs was paid to MIs. Neel Madhav 
Consultants Private Limited in terms 
of a subsisting contract betwcp.n 
IDPL and the Agent. 

(d) and (e) The 1~3tter is being 
looked into by Government. 

Battery Operated Ba&e5 ia Delhi 

1405. DR.. C. SILVERA: Will the 
MiniBteJ' of- ENERGY be pleased to 
st'1te: 

(a) whether the Government pro-
pose ~ iD_qeuc the n(Ullber of bat-
tery operaUfd buses _in Mhi~ 

(b) if so. the details thereof~ and 

(c) the routes selected for plying 
these buses? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
(a) to (c) Yes. Sir. the Delhi Ad-
ministration proposes to add 50 new 
Battery Buses to its existing fleet of 
101 Battery Buses. New routes will 
be decided upon oniy after the per-
formance of the existing fleet has been 
fully optimised. 

Loktak Hydro-Electric Pmjed 

]406. SHRI N. TOMI SINGH: 
Will the Minister of E10ffiRGY be 
pleased to state: 

(a) whether thousands of hectare!! 
of paddy fields have subm.!rged on 
account of high water level in Lok-
tak lake required for Loktak Hydro-
Electric project; 

(b) if so, the details thereof~ and 

(c) whether compensation wj]J be 
paid to the affected persons? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
(a) No, Sir. 

(b) and (c) Do not arise In view 
of (a) above. 

Street UgbtiDg ill West Delhi 

1407. SHRI G.S. BASAVARAJ: 
Will the Minister of E~"f£RGY be 
pleased to state: 

(a) whether proper facility of street 
lighting does not exist in West Delhi 
area pafticularly in J 5 Block in 
Tilak Nagar; 

(b) if so, the details thereof; 
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(c) whether Government propose 
to provide adequate lighting arrange-
ments in the parks of West Delhi in-
cluding Tilak Nagar; 

Cd) if so, when; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FNERGY 
(SHRI BABANRAO DHAKANE): 
(a) to Ce) According to IJESU cer-
tain facilities of street lighting al-
ready exist in West Delhi including 
Block 15, Tilak Nagar. DESU pro-
vides and maintains street lights on 
behalf of the Municipal Corpora60n 
of Delhi or any other agency respon-
sible for the development of the area 
on payment basis. As such, any new 
scheme for improving tbe eXlstmg 
street lighting system or providing 
additional street lights in the parks. 
etc., in the said area is required to 
be sponsored and financed by the 
M. C. D./ concerned development 
agency. 

Special Hellpads at Devasthali, Balla 

1408. SHRlMATI UMA GAJA-
PA THI RAJU: Will the Minister of 
CIVIL A VIA nON be pleased to 
state: 

(a) whether there is any proposal 
to build special Helipads at Devas-
thali (Balia) to fly in and out by 
VIPs; and 

(b) the amount involved in build-

Stoppage of Trains lP.achiag Ayodhya 
before their Destination 

1409. KUMARI UMA BHA-
RA TI: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether during November-De-
ce mber , 1990. the trains in whkh 
Kar Sewaks were travelling to reach 
Ayodhya were terminated before their 
final destination; 

(b) if so. the reasons therefor; 

(c) whether Kar Sewaks were in-
formed before the purChase of tickets 
about the termination of trains be-
tore reaching their destinations; 

(d) the number of such trains 
~topped before their destinations: 

(e) whether refunds for the untra-
yelled portion of journey have been 
m:!de to Kar Sewaks; 

(f) if not, the rules under which 
the refunds have been denied; 

(g) whether Kar Sewaks were bad· 
ly treated and misinfol med when 
they approached the authorities for 
refund: and 

(h) if so, the corrective measures 
taken/proposed to be taken in this 
regard? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHW AR MISHRA): 
(a) Yes. Sir. 

ing these he1ipads and other infra- (b) Due to threatened Law and 
structures? Order situation. 

THE MINISTER OF STATE TN 
THE MINISTRY OF CIVIL AVI-
ATION (SHRI HARMOHAN DHA-
W AN): (a) No. Sir. 

(b) Does not ariSe. 

(c) To the extent cancellation or 
termination short of destination could 
be planned and announced. it was 
done. Train services had to be re-
gulated on a day to day basjs to meet 
developing situation. 
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(f) Does not arise. 

(g) No. Sir. 

(b) Does not arise. 

FiDtioII of Petroleum products prices 

1410. SHRI L.K. ADVANI: 
SHRI SHANKERSINH 

VAGHELA: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether the present practice of 
determining the final prices of per-
roleum products has f\!sulted in large 
profits and internal resources at the 
bands of the Oil and Natural Gas 
Commission; 

{b) if so, the facts and figures in 
this regard for each of the last three 
years and the current year: 

(c) whether these profits and in-
ternal resources are being handed 
over to the Oil Industry Develop-
ment Board; 

(d) if so, the amount 510 hunded 
over during the last three years and 
in the current year: and 

(e) if not, the reasons therefor and 
the action proposed in this regard? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENT A-
R y AFFAIRS (SHRI SATYA 
PRAKASH MALA VIY A): (a) and 
(b) No. Sir. The profitability of Oil 
and Natural Gas Commission de-
pends on the net price it is getting 
for its crude oil and the natural gas 
aDd the economics of its operation 
and not on the final prices of petro-
Jeum products. 

(c) to (e) Do not arise. 

Trahls OR Luclmow.a.ucJamd Mora-
dabad ad Lucbow·1WhI SectIoas 

1411. SHRI RAJ VEER SINGH: 
Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether the Government have 
a proposal to introduce trains from 
Lucknow to Delhi and Lucknow to 
Punjab via Chanehati. Aonle. Chan-
dausi and ~oradabad; 

(b) if so, the time by which these 
train services would be started: and 

(c) if not, the reasons therefor? 

THE MINISTER OF rt.AILWAYS 
'SHRI JANESHWAR MISHRA): 
(a) No. Sir. 

( b) and (c) Presently not feasible 
due to resource constraints. 

Adulteration of Petrol and Diesel 

1412. SHRI SHEO SHARAN 
VERMA: 

PROF. K. V. THOMAS: 

Will the ~inister of PETROLEUM 
AND CHEMICALS be pleased to 
state ~ 

(a) whether there is a racket of 
inaccurate measurement and large 
scale adulteration of petrol and die-
sel in Delhi; 

(b) if so, whether the Government 
have conducted an enquiry in this 
regard; 

(c) if so, the details thereof; and 

(d) jf not, the reasons therefor? 
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THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATY A PRA-
KASH MALAVIYA): (a) to Cd) 
There are no reports regarding a 
racket of inaccurate measurement 
and large scale adulteration of petrol 
and diesel in Delhi. Regular, Surp-
rise and Joint Inspections of Retail 
Outlets are carried out periodically by 
the Oil Companies and Delhi Admi-
nistration to check such maipractices. 

Setting up of Petrol/Diesel Pumps in 
Eastern Uttar Pradesh 

1413. SHRI HARI KEWAL PRA-
SAD: Will the Minister of PETRO-
LEUM AND CHEMICALS be 
pleased to state 

(a) whether the Government have 
received any requests from people's 
representativ~ for setting up of pet-
rol and diesel pumps in certain pla-
\.:es in eastern Uttar Pradesh: and 

(b) if w, the actIOn taken thereon 
so far? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI SATYA 
PRAKASH MALAVIYA): (a) Yes. 
Sir. Requests have b~en receivexl 
for opening retail outlets (petrol/die-
sel) at 9 locations in eastern U.P. 

(b) The market survey conducted 
at these locations has established via-
bility for opening one retail outlet 
(diesel/petrol) each at Barooin in 
Distt. hazipur at Bhimpara and Man-
jhighat in Distt., Balia, Hariharpur 
in Distt. Jaunpur alld a location 
between Nanpara and Lakhimpur in 
Distt. Bahraich. However, viability 
has not been established in the case 
of Raptinagar, Vikasnagar and Lagh-
unagar in Distt. Gorakhpur and Cap-
tanganj Bazar in Distt. Azamgarh. 

[English] 

Dues due to Industrial CoDsumen ia 
Gujant 

1414. SHRI KAMAL NATH: 
SHRI JANARDHANA 

POOJARY: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether industrial gas consu-
mers of Gujarat have to pay huge 
amount of money to the Oil and Na-
tural Gas Commission; 

(b) the reasons for which their dues 
could not be recovered earlier, 

{c) jf so, the names of the indust-
rial consumers alongwith the total 
amount to be recovered from each 
one of them; and 

(d) the steps contemplated for car-
Iy recovery of the amount? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFA'RS (SHRI SATYA PRA-
KASH MALAVIYAl: (a) Yes, Sir. 
Industrial gas consumers both in the 
private and public sector have to pay 
huge amounts of money to ONGC 
for supply of gas already made. 

(b) The recoveries could not be 
effected because of various disputes 
between the consumers and the 
ONGC. In the case of the private 
sector consumers. the matter was also 
sub-judice. 

(c) A statement i~ attached. 

(d) In case of the private sector 
consumers, the matter has been re-
so1ved in the Supreme Court in 
ONGC's favour, and ONGC has star-
ted taking steps to recover the arrears 
due from them. With regard to the 
public sector undertakings. the De-
partment of Petroleum & Natural Gas 
is taking up the matter with the con-
cerned State Government and admini-
strative Ministries in order to effect 
the recoveries. 
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ArrelJ1s of ONGC fo, Supplies of Gas Already Made 

Consumer 

I, Public Sector Consumers 

I. Parties in Supreme Court· 

1. OED 
2. OSFC' 
3. IFFCO . 
4. BMC 
5. HWP 
6. Others viz. GNFC, 

GIDC Kadi & GIDC 
Ahmedabad 

1 Dmesh Milb 
2. Ambtka Mills . 
3. New IndIa lnds 
4. Priyalaxml M ill~ 
S. Punjab Steel RollIng 

MIlls 
6. Sarabhal Common 

services 
7. Alembic Glass . 
8. AlembIc Chemicab 

Amolmt 
(Rs·fCrores) 

70 
113 
217 
30 
55 

486 

3.93 
2.21 
2.57 
7.88 

2.39 

19.90 
30.67 
8.97 

9. Chandan Metal Product 0.13 
lO. Jayant Paper Mills 2.52 
11. Gujarat Glass Ltd. 3.50 
12. Metrowood & Engg. 

Works . 0.70 
13. Melamine Fibre Boards 0.72 
14. Mahindra Mills 8.86 
IS. Bharat Vijay Mills 6.89 
16. Calico Mills, Kalol 4.80 
17. Navjeevan Mills 6.95 
18. Calico Mill, Anmeda-

bad. 20.96 
19. Calico Dying & 

Printing 0.04 

134.59 
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Q;msumers 

Ill. Kadi Consumers 
1. 

2. 

3. 
4. 
5. 
6. 
7. 
8. 
9 

10. 
11. 

Gobind Figured & 
Wired Glass . 

Madhusudan Veg. 
Product 

Sonia Ceremlcs. 
Amol Decolite . 
Vee Cee Industries 
Jai Bhawani Glass . 
Gujarat Chromium Ltd 
Clay products . 
Somani Pilkington Ltd 
Swastik Sanitary ware 
Interklin . 

Amount 
(Rs./crores 

IC.n 
6.27 
O.lO 
0.08 
0.64 
0.12 
0.55 
0.14 
0.21 
0.08 
0.08 

2.89 

IV. Other Industrial Consumers in WRBC 

011 Exploration in Cauvery, Bombay 
High and West Bengal 

1415. SHRI HARIBHAU SHAN. 
KAR MAHALE: Will the Mini-
~ter of PETROLEUM AND CHE-
MICALS be pleased to state: 

(a) the achievement so far made in 
oil exploration on onland Cauvery 
ba~in, in Bomb:ty and West Bengal 
basin; 

(b) whether the oil exploration In 
these .areas is being done in coJlabora-
tion with a Soviet Company, 

(c) if so, the terms and rllnditions 
of the contract; and 

(d) the steps taken by the Govern-
ment to e.ccelerate the process of oil 
exploration following the· Gulf crisis? 

1. Western Indai Ceremic ·2.68 
2. Pragati Glass Works 2.66 
3. Cyanides & Chemicals 1.09 
4. Dudhsagar Dairy. 1 .40 
5. Sabar.kanta Dairy .. 1 ~69 
6. Kesharia Investment 0.01 
7. Reliance Industries. 5JJ6 

14.59 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALAVIYA): (a) MiJwr 
indication of oil reserves have bam 
encountered in few wells in onland 
Cauvery basin. No commercial re-
serves of hydrocarbons have been 
found in the West Bengal basin. As 
far as Bombay basin is concemed. 
ONGC has already established, oil 
reserves of 609.9 mi11ion tonnes of ail 
and 498.6 billion cubic metres of 
gas in the Bombay OOsh6I'C basin as 
on 1-1-1990. 

(b) In the Cauvery and Wesf Bal· 
gal blsins the exploration is baiaR 
carried -out under the Intensive lnte-
grated Exploration 'Programnle amP)-
as per the' 'agreement on~: 
and technical cooperation betweIIl' 
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USSR and India. In the Bombay 
Basin exp!oration is being done by 
ONGC alone. 

(c) As per the main terms and con-
ditions of the contract the Soviet side 
is to carry out seismic survey. seismic 
data processing and interpretation to 
pnerate drillable prospects for tak-
mg up exploratory drilling. with the 
objective of Intensive Integrated Ex-
ploration for hydrocarbons in the 
mutually agreed areas of the Cauvery 
and West Bengal basins. 

(d) Apart from the intensive ex-
ploration programme of the State Oil 
Companies a proposal to invite Indian 
and International oil companies to 
explore for oil and gas in India in 
the Fourth Round bidding. is nnder 
the consideration of Government. 

[Translation] 

Tarpts of Crude on Prodaction 

(b) Target for oil production for 
the year 2000 A.D. have not yet beeD 
fixed. 

Shortage 01 Petroleum Products in 
BIIuar 

1417. SHRI RAMDAS SINGH: 
Will the Minister of PETROLEUM 
AND CHEMICAL'S be pleased to 
state: 

(a) whether there is non-availability 
of petroleum products in Bihar: 

(b) if so, whether any request from 
the Government of Bihar has been 
received to meet its required demand; 
and 

(c) if so. the action taken/proposed 
to be taken in this regard? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 

1416. SHRI LARANG SAl: Will MINISTER OF PARLIAMEN-
the Minister of PETROLEUM AND TAR Y AFFAIRS (SHRI SATY A 
CHEMICALS be pleased to state. PRAKASH MALA VIY A): (a) No. 

(a) the total oil production capa-
city of the country. including the oil 
explored recently in Bombay High 
and 

(b) the target of oil production by 
the year 2000 A.D. and the steps 
being taken to achieve this target? 

THE MINISTER OF PETRO· 
LEUM AND CHEMICAL') AND 
MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI SATYA 
PRAKASH MALAVlYA): (a) India 
has established geological reserves 
of S.7 billion tonnes of hydl'(k;arbons. 
Of these 1.9 billion tonnes are re· 
coverable reserves. Percentage of 
annual production of crude oil to the 
balance recoverable reserves over the 
Jut iew years has been between 4.4 
to 5.32% and this is. as of today, the 
total oil production capacity of the 
COtIlltry. 

Sir. 

(b) and (c) Requests have been 
received from Government of Bih"r 
for additional supp]y of HSD. An 
additional release of 5000 MT HSD 
was made for Bihar in November. 
1990. An additional 1,800 MT HSD 
has also been released for Bihar in 
February. 1991 for agricultural opera-
tions. 

ADotment of Petrol/Diesel Pomps & 
LPG Agencies 

1418. SHRI KALPNATH SON-
KAR: Will the Minister of PET· 
ROLEUM AND CHEMICALS 
be pleased to state the number of 
petrol/diesel and LPG agencies anot-
ted out of turn on priority basis dur-
ing the last three months? 
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THE MINISTER OF PETRO· 
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A): No retail out-
let (petrol/diesel) dealorship and 
LPG distributorship has been award-
ed on out of turn basis during the 
last three months. 

Sleeper Plant at Clutterbuckganj 

1419. SHRI SANTOSH KUMAR 
GANGW AR :" Will the Minister of 
RAIL WAYS be pleased to state: 

(a) whether the sleeper plant at 
Clutter Buck Ganj, Bareilly on North. 
Eastern Railway has been closed; 

(b) if so, the reasons therefor: 

(c) whether any decision regarding 
its transfer to some private organisa. 
tion has been taken; and 

(d) if so, the details and the rea· 
sons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHW AR MISHRA): 
(a) Yes, Sir. 

(b) Due to reduced intake of soft-
wood sleepers. 

(c) No, Sir. 

(d) Does not arise. 

[English] 

Losses on Account of Claim C.ases 

(c) the steps being taken to cut 
down the loss of time between the 
filing of a claim and the payment 
finally made to the claimants? 

THE MINISTER OF RAILWAYS 
(SHRI J ANESHW AR MISHRA): 
(3) During 1989-90, Rs. 30.29 crores 
were paid towards compensation for 
the loss I damage to goods booked for 
c.!!riage by the Railways. 

(b) Railways are relentlessly striv-
ing to secure s:!fety of goods entrust-
ed to them for carriage and to ensure 
that consignments reach their destina-
tion without pilferage or damage. 
For this purpose, various preventive 
measures are :idopted whiCh include 
proper packaging, marking and label-
ling of consignments, proper pad-lock-
ing of brake vans and luggage vans. 
using of commercially fit wagons. 
escorting of goods trains by Railway 
Protection Force in vulnerable areas. 
surprise checks and close liaison and 
coordination between Railway Protec-
tion Force and State Railway Pollee 
etc. Speedy despatch of goods by 
Block Rakes is being done to avoid 
loss and damage in transit. 

(c) The Railways have been instruc· 
ted to settle the claims by expeditious 
enquiries and processing. 

Setting up of Thermal Power S .... 
in TamB Nadu 

1421. SHRI MAHENDRA SINGH 1422. SlIRI N. DENNIS: Will 
MEW AR : Will the Minister of the Minister of ENERGY be pleased 
RAILWAYS be pleased to state; 

(a) the amount of compensation 
the Railways have to bear for goods 
lost or damaged during the last one 
year: 

(b) the steps being taken to cut 
down on such losses: and 

7-7 LSSfND/91 

to state: 

(a) whether there is any proposal 
to set up a thermal power statiun in 
Tamil Nadu; and 

(b) if so, the details thereof includ-
ing the proposed location of the 1l,O~ 
station? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
(a) and (b) The following Thennal 

Power Projects are programmed to 
be set up in the State Sector in the 
State of Tamil Nadu: 

Name o/the Project and Capacity Commission~ 
ing Sche-
dule 

(1) Tuticorin St. ITI (2;-. 21OMW), Distt. V.O. Unit 5 1990~91 
Chidhambaranar Unit 4 1991-92 

(2) North Madras TPS (3 x 210 MW) Distt. Unit 1 1993-94 
Chinglepet Unit 2 ... 1993-94 

Unit 3 1994-95 
(3) Gas Turbine Plant Basin Bridge (Madras) Unit 1 1991-92 

(4x30 MW) Unit 2 1991-92 
Unit 3 1992-93 
Unit 4 1992-93 

(4) Narimanam Gas Turbine (District Thanjavur) Unit 1 1991-92 
(2x5 MW) 

[Tramlation] 

Rd Bdd&e ill Patna City 

1423. DR. SHAILENDRANATH 
SHRIV ASTAVA : Will the Minis-
ter of RAIL WAYS be pleased to 
state : 

Unit 2 1991-92 

Finaneial assistance for Hydel Power 
Projects of Himachal Pradesh 

1424. SHRI MAHESHW AR 
SINGH: 

SHRI K. D. SULTANPURJ: 

Will the Minister of ENERGY be 
pleased to state: 

(a) whether central assistance for 
(a) whether there is any scheme for the year 1990-91 has been sanctioned 

widening, renovation and repair of for Hydel Projects under survey. in 
the Chirayyatand railway bridge in Himachal Pradesh; and 
Patna city; and 

tb) if so, the time by which the 
widening work will be completed? 

lHE MINISTER OF RAILWAYS 
(SHRJ JANESHWAR MISHRA): 
(a) No, Sir. Widening of the exist-
ing bridge is not feasible due to site 
constraints. 

(b) Doe.B not arise. 

S.No. Name of Project 

1. Parvati 
l. A.Ilian 
.J~ -Hibra • 
,4 Sawra Kuddu 

(b) if so, the amount sanctioned for 
each project? 

THE MINISTER OF STATE 
IN THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
(a) and (b) Project wise central assis-
tance sanctioned for survey and in-
vestigation of hydeJ projects in Hima-
chal Pradesh during the year 1990-91 
is as follows:-

Amount 
Sanctioned 

(Rs. in lakhs) 

25.00 
15.00 
30.00 
30.00 
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[English] 
Night landing facDities at Auranga-

bad Airport 

1425. SHRf MORESRWAR 
SA VB : Will the Minister of CIVIL 
A VIA TION be pleased to state: 

(a) whether the scheduled flight of 
the Indian Airlines in the night from 
Aurangabad is invariably delayed 
despite night 1anding facilities exist-
ing at Aurangabad airport; and 

(b) if so, the steps taken in this 
regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN) : (a) There is no scheduled 
flight of Indian Airlines in the night 
from Aurangabad. 

(b) Does not arise. 

Increase in prices of Bulk Drugs 

142b. SHRI LOKANATH CHOU-
DHUR Y : Will the Minister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) whether the Government have 
decided to allow an increase in the 
prices of bulk drugs used in the 
manufa~ture of Category I and II 
drugs; and 

(b) if so, the details thereof and the 
reasons therefor? . 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA· 
KASH MALA VIYA): (a) and (b) 
There is no general or specific pro-
posal to allow price increases of Cate. 
gory I and II bulk drugs. Price re-
visions are considered on merits from 
time to time under the provisions of 
DPCO. 1981. 

on exploratioB ad prodldloa by 
I.odian aDd foreip compa" 

1427. SRRI D. M. PU'l'TB 
GOWDA: 

SHRI LARANG SAl: 

SHRI SANAT KUMAR 
MANDAL: 

Will the Minister of PETROLEUM 
& CHEMICALS be pleased to state: 

(a) whether the Government pro-
pose to invite tenders from the inter-
natonal and national oil companiei 
for accelerating the pace of crude oil 
production and exploration, separa· 
te1y; 

(b) if so, the details thereof; 

(c) whether some blocks in West 
Bengal having oil potentials have also 
been included in the plan; and 

(d) if not, the reasons theretor? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A): (a) Yes, Sir. 
An exercise has been initiated to iden-
tify if some blocks can be -offered to 
oil companies for oil exploration un-
der the Fourth Round. However, 
no final decision has been taken so 
far in this regard. 

(b) to (d) Do not arise. 

Doubting of Delhi-Meerut RaIlway 
Uae 

1428. SHRI HARISH PAL: Will 
the Minister of RAILWAYS be plea-
sed to state: 

(a) whether there is proposal to 
develop and double the railway tiDe 
from Delhi to Meerut; and 

(b) if so. the details thereof? 
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- -THB JdINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): 
(a) A double line exists between 
~ and Muradnagar. There is no 
proposal to double tbe line beyond 
Muradnagar at present. 

(b) Does not arise. 

Alotment of book stalls 

142.9. SHIU YAMUNA PRASAD 
SHASTRI: Will the Minister of 
~.LWA YS be pleased to state: 

(a) the criteria followed by the 
Gpve~ent regarding the allotment 
policy of book stalls at the railw~y 
stations; 

(b) whether there is any plan to 
review this policy; and 

(c) if so, the details thereof? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHW AR MISHRA): 
(a) As per extant PJlicy, all new 
bookstall contracts are reserved for 
unemployed graduates. their co-ope-
ratives, partnerships, associations and 
CQ-operative societies of actual wor-
kers and vendors. 

(It) No, Sir. 

(c) Does not arise. 

[Translation] 

Power generation in Seventh Plan 

1430: SHRI R. N. RAKESH: 
DR. CHINTA MOHAN: 

. -Will the Minister of ENERGY be 
pleased to state: 

(a) whether power generated in the 
country was less than the target at 
the ena of the Seventh Five Year 
Plan~ and 

{b) if so, the extent of this short-
fall and the total gap between the 

generation and the supply of power 
at the end of the Seventh Five Year 
Plan? 

THE MINISTER OF STATE 
IN THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKA~~): 
(a) and (b) The target for power 
generation during the terminal year of 
the 7th Plan 1989-90 was 251300 mil-
lion units. The actual generation 
during 1989-90 was 245141 million 
units as compared to the actual gene-
ration of 170037 million units during 
the first year of the 7th Plan (i.e. 
1985-86) which represent an increase 
I)f 44.17 per cent. 

Against the energy requirement of 
:47762 million units during 1989-90, 
the actual availability was 228151 
million units, which represent a short-
fall of 7,9 per cent. 

Proposal to start new trains 

1431. SHRI TEJ NARAYAN 
SINGH: Will the Minister of RAIL· 
WAYS be pleased to state: 

(a) the details of trains started and 
cancelled during the current year; 

(b) whether there are any proposals 
to start more trains in the near future; 
and 

(c) if so, the details thereof'! 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): 
la) and (c) A statement is attached. 

(b) Yes, Sir. 

STATEMENT 

(a) I. Trains Introduced 

1. 6687/6688 Jammu Tawi-Man-
galore/Tiruchchirapalli Nav-
yug Express (weekly). 

2. 4245/4246 Surat·Varanasi Ta-
pti Ganga Express (bi-weekly). 
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3. 8631/8632 Hatia-Varanasi Ex-
press (bi-weekly). 

4. 5651/5652 Jammu Tawi-Guwa-
bati Lobit Express (weekly). 

5. 1147/1148 Dadar-Muzzaffar-
pur Shram Shakti Express 
(weekly) 

6. 504915050 Gorakhapur-How-
rab Express (weekly). 

7. 5303/5304 Gonda-Gorakhpur 
Express (M.G.). 

8. 5719/5720 Katihar-Siliguri In-
tercity Express. 

9. 269/270 Passenger between 
Guntur and Macherla. 

10. 263/264 Passenger between 
Guntur and Macherla. 

] ]. 279/280 Passenger between 
Guntur and Sattenapalle. 

12. 267/268 Passenger between 
Guntur and Sattenap3.lle. 

13. 253/254 Passenger between 
Macherla and Nadikudi. 

14. 3303/3304 Dhanbad-Chopan 
Express (weekly). 

15. 19JB/20JB Jasidih-Baidya 
nathdham Passenger. 

16. 431/432 Rampurhat-Sahibganj 
Pallsenger. 

17. 360/361 Bilaspur-Gevra Road 
Passenger. 

18-19.2701/2702-2703/2704 Niza-
muddin-Vasco-de-Gama Goa 
Express (BG-cum-MG). 

20. 2401/2402 New Delhi-Patna 
Shramjeevi Express. 

21. 2403/2404 Kanpur-Varanasi 
Shrarnik Express. 

22. 5003/5004 Gorakhpur-Allaha-
bad Chauri-Chaura Express. 

23. 229/230 Gandbidham-New 
Bhuj-Naliya Passenger. 

24. 315A/316A Howrah-Bokaro 
Steel City Passenger. 

II. Trains Canr:elled 

1. 357/362 Korba-Champa Pas-
senger. 

2. 510 MachiIipatnam-Gudivada 
Passenger. 

3. 511/512 Machilipatnam-Viji-
yawada Passenger. 

4. 517 Vijayawada-Machilipatnam 
Passenger. 

5. HD-3/DH-8 Hubli-Dharwar 
Passenger. 

6. 705/706 Tiruchchi-Manaparai 
Passenger (weekly). 

7. 141/142 Shahjahanpur-Keru-
ganj Passenger. 

8. 453/454 Sab 3rsa-Supaul Pas-
senger. 

9. 1633/1634 Badnera-Amaravati 
Passenger. 

10. 1643/1644 Badnera-Amaravati 
Passenger 

11. 1647/1648 Badnera-Amaravati 
Passenger 

12. 1529/1530 Ait-Konch Pasten-
ger. 

13. 539/540 Katihar-Siliguri Pas-
senger. 

14. 333/336 Ernakulam-Alleppey 
Passenger. 

15. 6271/6272 Mangalore-Arsitere 
Passenger. 

(c) Trains Proposed to be Introdueed 

1 Bombay-Varanasi Express. 
2 Tirupati-&<;underabad Ex-

press (via Nadikude). 
3. Bombay Central-Ahmadabad 

Inter-city Express. 
4. Ranchi-Rourkela Link Ex-

press service to be linked with 
Bombay-Rawrah Express. 

5. Bangalore-Tirupati Inter-Gity 
Express. 

6. Allahabad-Agra Cantl Ex .. 
press. 
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7. Allahabad City-chh3pra Ex-
press (MG). 

8. Firozepur Cantt-Jammu Tawi 
Express. 

9. Visakhapatnam-New Delhi Bi-
weekly -Express. 

10. Purl-Tirupati weeldy Express. 
11. Porbander-Wasjaliya Passen-

ger. 

12. Rayagada-Sambalpur Express. 

Proposal to iDaase raervatioa quota 
in Trabu IIaItiag at Malbpur station 

1432. SHRI SUKHDEO NAN· 
DAJI KALE: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether there is any proposal to 
increase the reservation quota in a11 
the trains halting at Malkapur Station 
in Maharashtra: 

(b) if so, the details thereof: and 

(c) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): (a) 

Central _ 
Eastern _ 

Northern 
North Eastern 
Northeast Frontier. 
Southern 
South Central 
South Eastern. 
Western 

and (b) No. Sir. However. a quota of 
two second class berths at this station 
ex. Bhusawal to Amritsar by ·1057 
Dadar-Amritsar Express is being 
allotted with effect from 26-3-1991. 

(c) Due to limited availability of 
accommodation and full utilisation of 
the quotas at the existin$. quota-ho1d-
ing stations. it is not feasIble to make 
any adjustment wi1lh a view to in-
crease the quota at this station. 

Replarisatioa of Daily Waaes 
Workers 

1433. SHRI RAM LAL RAHI: 
Will the Minister of RAIL WAYS be 
pJea'\ed to state: 

(a) the number of daily wages 
labourers working in the Railways, 
zone-wise; and 

:b) thr steps being taken by the 
Government to regu]1dse their ser· 
V1Ces? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): (a) 
The zone-wise number of camallabour 
working on Railways as on 1-10·90 
is as under: 

29106 
12368 
(as on 
1-4-90) 
31947 
12395 

8655 
10663 
12648 
12773 
15694 

(N ote: Even though these labourers are called casual labour, a large 
number of them are paid monthly scales of pay). 

(b) Barring certain exceptions. vir-
tually aD the vacancies in Group D 
are _at present. being filled by absorp-
tion of casual labour I substitutes after 
screening. Absorption of casual la-
bOur I sub-Jtitutes in regular employ-
ment is however, subject to factors 

like availability of vacancies and eligi-
bility and suitabi1ity of such indivi-
duals for regubrr' employment. In the 
past few years approximately 50000 
posts have been created to facilitate 
further absorption of casual labour in 
regu1ar employment. 
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[English 1 (d) whether the Andhra Syn-
tbetics and Antibiotics Ltd. (ASAL) 

Royalty on Coal a Joint Sector is in a position to meet 
the entire demand of Gentamycin in 

1434. SHRI LOKENDRA SINGH: the country if it is dereserved and 
licence is given to MIs. Andhra Syu-

Will the Minister of ENERGY be thetics and Antibioticil Ltd.; and 
pleased to state: 

(a) the rates of royalty on coal in 
Uttar Pradesh, Madhya Pradesh and 
Orissa and the dates of their last re-
vision: 

(b) whether there is any discrepancy 
on the rates of same qua1ity of coal in 
different States: 

(c) if so, the reasons thereof; and 

(d) when the rates again are pro-
posed to be revjsed in the aforesaid 
States? 

THE MINISTER OF ENERGY 
(SHRI KAL Y AN SINGH KAL VI): 
(a) The rates of royalty on different 
grades of coal in all coal producing 
"tates induding Uttar Pradesh. Madhya 
'Pradesh and Orissa varies from 
Rs. 2.50 to 7.00 per tonne. These 
are applicable w.eJ. 13-2-1981. 

(b) No, Sir. 

(c) Does not arise. 

(d) A proposal to revise the rates of 
royalty on coal is under examination 
of the Government. 

Demand of Gentamycin 

1435. SHRI K. S. CHAVDA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) the demand of Gentamycin dur-
ing the last three years, year-wise; 

(b) the total production of Genta-
mycin . during the last three years, 
year-WIse; 

(c) whether the shortfall between 
demand and supply is met by im-
ports; 

(e) if so, the steps the Government 
propose to take in this regard? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALA VIY A): (a) Demand estimated 
for Gentamycin was 2010 Kgs. for 
1987-88, 2310 Kgs. for 1988-89 and 
2660 Kgs. for 1989-90. 

(b) Details to the extent available 
are given below:-

Year Production 
(Kgs.) 

1987-88 347 
1988-89 946 
1989-90 1527 

(c) Yes, Sir. 

(d) and (e) As per the existing drug 
policy Gentamycin is exclusively re-
served for production in the public 
sector. Therefore MIs. Andhra Syn-
thetics and Antibiotics is not eligible 
for licence to manufacture Gentamy-
cin. However, the question of dere-
servation will be considered at the 
time of review of drug policy. 

Complimentary BDd Concessloaal Tic· 
kets to I.A.! A.I. Employees 

1436. SHRI SHIKIHO SEMA: 
Will the Minister of CIVIL A VIA-
TI 0 N be pleased to state: 

(a) the number of free passes, and 
concessional tickets provided to each 
of the employees of Indian Airlines· 
and Air India; 

(b) how much it costs the Govern-
ment annually and expenditure in:, 
curred thereon during the last three 
financial years; 
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(e) whether the Government pro. 
pose to impose restrictions on free. 
complimentary and concessional tic-
Jeets in view of the shortage of petro-
leum products; 

Air India and Indian Airlines is given 
in the attached statement. 

(b) There is no expenditure involv-
ed In the utilisation of free passages 
by the employees of Indian Airlines/ 
Air India. The travel by free/conces-
sional tickets is subject to availability 
of seats. 

(d) if so. the details thereof: and 

(e) if not, the reasons therefor? (c) No, Sir. 

THE MINISTER OF sr ATE IN 
tHE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) Information in respect of 

(d) Does not arise. 
(e) The facility of free/concessional 

passage to their employees is granted 
by all major airlines in the world. 

STATEMENT 
The Quantum of free/concessional passages granted in Air India/Indian Airlines 

is as under 

A/ter completion of service of 

One year 
Two years 
Three years 
Four years 
Five years 
Six years onwards 

One year 
Two years 
Three years 
Four years 
Five years 
Six years onwards 

After completion of service 

Below S years . 
5 years or more . 
7 years or more. 
10 years or more 
20 years or mote 
25 years 01' more 

AIR INDIA I 
INTERNATIONAL 

Passage allowed 
Scales of Concession (Percentage) 

One 100% One 60% One 10% 
One 100% One 80% One 30% 
Two 100% One 50% One 30% One )0% 
Two IOO~~ One 70% One 50% 
Two 100% One 90% One 70% 
Two l00~~ One 90% One 90% 

DOMESTIC WITHIN INDIA 

One 100 % Three 75 % 
One 100 % One 80 % Three 75 % 
Two 100 % Three 75 % 
Two 100% Three 75 % 
Two 100% One 90% Two 75 % 
Two 100% One 90% Two 75% 

INDIAN AIRLTNES 
Concession in value 

100% free 90% 75% 
2 3 
2 
2 
2 

2 
3 

2 4 
2 5 

2 
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[TrtWllation ] 

l'rothIetion and eoos .... ption of on 
1437. SHRI SHOPAT SINGH 

MAKKASAR : Will the Minister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) the quantity of oil being extract-
ed every year and the total consump-
tion of oil at present in the country; 
and 

(b) the number of Indian and for-
eign companies at present engaged in 
the exploration of oil and gas? 

THE MINISTER OF PETRO· 
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A): (a) During 
1989-90 the total production of crude 
oil in tbe country was 34.09 million 
tonnes as against the consumption of 
51.94 million tonnes. 

(b) At present, ONGC and Oil are 
the two national oil companies engag-
ed in Exploration of oil. Apart from 
them at present three foreign oil com-
panies viz. Mis. International Petro-
leum Corporation, MIs. Amoco (India) 
Petroleum and Mis. Shell India Pro-
duction Development are engaged in 
oil exploration in the three blocks 
awarded to them, under the third round 
of bidding. 

Commercial Complex over Railway 
Stations in Bombay 

1438. PROF. MAHADEO Sill-
W ANKAR : Will the Minister of 
RAIL WAYS be pleased to state: 

(a) whether there is any proposal 
for the construction of commercial 
~omplexes over the railway stations in 
Bombay; 

(b) whether the income accrued as 
a result thereof would be used only 
for the development of transport faci-
HUes in the sub-urban areas of Bom-
bay; and 

8-7 LSS/ND/91 

(C) if so, the present position of the 
proposal and the diftkultie.s being 
faced in its implementation? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): (a) 
and {b} Yes, Sir. 

(c) Railways have approved a ~ 
posal made by aty & Industrial Deve-
lopment Corporation (CIDCO) of the 
State Government of Maharashtra to 
const: uct commercial complexes over 
the station buildings on Mankhurd· 
Be1apur railway line in New Bombay. 
CIDCO have not reported any difficul· 
ties in implementation of the scheme. 

[English] 

Passenger Facilities 

1439. SHRI P. M. SAYEED: 
SHRI PRAT APRAO 

B. BHOSALE: 

Will the Minister of RAILW A YS 
be pleased to state: 

{a r whether the Railways have pro. 
vided additional passenger facilities 
to travel1ing public during 1990; 

(b) if so, the details thereof. ZoD~ 
wise; 

(c) whether the Government pro. 
pose to add further facilities in addi· 
tion to existing ones, during 1991; 
and 

(d) if so. the details thereof and if 
not. the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): (a) 
Yes, Sir. 

{b) Works pertaining to provision of 
faciIitiec; like drinking water, toilets! 
bathroom, seating arrangements, cover 
over platforms, provision I extension I 
raising / widening of platforms, wait-
ing hal1s, booking arrangements, fans. 
water coolers, electric lighting, re· 
freshment stalls, retiring rooms, wait-
ing rooms, cushioned seats in second 
class coaches, computerisation of pas-
senger reservation system. provisioD of 
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drinking water in passenger coaches 
etc. have been undertaken during 
1990-91. The proposed outlay for 
these works is Rs. 72.95 crore. 

(c) and (d) Similar works are pro-
posed to be undertlken during the 
year 1991 as per availability of funds. 

DiIassioa-cum-open bouse session on 
Air Travel 

1440. SHRI MADHAVARAO 
SCINDIA: Will the Minister of 
OVIL A VIATION be pleased to 
state: 

(a) whether a panel discusison-cum-
open bouse session on "Air Travel in 
India-problems and solutions" was 
held at Madras on January 21. 1990, 

(b) if so, the specific issues raised 
aJid observations and suggestions made 
therein: and 

(c) the Government's reaction there-
to? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) Yes, Sir. 

(b) The main issues discussed 
were:-

(i) Shortage of capacity on the do-
mestic sector; 

(ii) Facilities to nassengers of 
Indian Airlines for checking in 
and flight infonnation; 

(iii) Gulf crisis and its impact on 
Air India; 

(iv) Improved facilities to interna-
tional passengers. 

(c} The A320 aircraft has been re-
inducted in the domestic sector with 
effect from 3rd December, 1990 in a 
phased manner. This will help relieve 
the shortage of capacity in the domes-
tic settor. The facilities to passengers 
of Indian Airlines for checking in and 

fljght information are being constantly 
improved. The facilities at the airports 
for domestic and international passen-
gers are also being continuously up-
graded. 

[Translation] 

Issue of Priority Voucher 

1441. SHRI GOVINDA CHAN-
DRA MUNDA: Will the Minister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

{a) the names of LPG dealers of 
Delhi, area-wise. who have issued 
LPG priority vouchers during the last 
three years, and the basis of issuing 
the vouchers; and 

(b) the number of vouchers issued 
by each said agency? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SA TY A PRAKASH 
MALAVIY A): (a) LPG distributors 
are not authorised to issue priority 
vouchers for release of new LPG 
connections. 

(b) Does not arise. 

Loss to Railway Companies on 
account of GuH War 

1442. SHRI HARISH RAWAT: 
Will the Minister of RAIL WAYS be 
pleased to state: 

(a) whether the Railways and its 
various associated companies are like-
ly to suffer financial loss due to out 
break of war in the Gulf region; and 

{b) if so, the company-wise details 
in this regard; and the total number 
of persons deprived of their jobs as a 
result thereof? 

THE MINISTER OF RAILW A y~ 
(SHRI J ANESHW AR MlSHRA): (a) 
and (b) The Indian Railway Construc-
tion Company Ltd. aRCON) and Rail 
India Technical & Economic Services 
Ltd. (RITES), arc the two Public 



113 Written Answers PHALGUNA 14, 1912 (SAKA) Written Answers 114 

Sector Undertakings under the ad-
ministrative control of this Ministry, 
who were engaged in Iraq at the time 
of the out-break of the' Gulf War. No 
precise assessment of the financial 
loss. or otherwise, due to the out-break 
of hostilities is possible at this stage. 

The aprroximate value of Plant 
and Equipment and other assets that 
were in Iraq at the out-break of the 
hostilities, were as under:-

(i) IRCON - Rs. 1 crore. 

(ii) RITES - Rs. 1.3 crore'l. 

No Indian national engaged by 
IRCON & RITES in Iraq hlS heen 
deprived of his employment as a con-
sequence this War. 

Shimk Railway Station 

1443. SHRI K. D. SUL T ANPURI : 
Will the Minister of RAIL WAYS be 
pleased to state: 

(a) whether Government have pro-
posai to make the railway station of 
Shimla as model railway station; and 

(b) if so, the details thereof and the 
steps taken so far in this direction'? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): (a) 
Yes. Sir. 

(b) Development of Shimla Railway 
Station as a Model Station has been 
taken up at an anticipated cost of Rs. 
40.91 lakh. The scheme includes exten-
sion of existing station building, re-
modelling of parcel office, provision of 
tourist office, repairs to platform by 
providing Kota stone flooring; replace-
ment of furniture in waiting room, re-
tiring and refreshment room, rebuild-
ing of booking office and waiting 
room, extension of existing retiring 
rooms, provision of platform cover 
etc. The )'Iorks costing Rs. 11.37 1akh 
have already been completed and re-

majning works are expected to be 
completed by 1991-92. 

[English] 

Petrol pumps and LPG Agencies in 
Punjab 

1444. SHRI KAMAL CHAUDH-
R Y: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleas-
ed to state: 

(a} the number of petrol pumps and 
LPG agencie~ in Punjab, district-Wise; 

(b) whether these are sufficient to 
meet the demand of the State fully; 

(c) if nnt, the future plan in this 
regaf(l; 

:d) whether the Government pro-
pose to allot more petrol pumps and 
LPG agencies in Punjab; 

(e) if so, the details thereof district-
Wise and when; and 

(f) if not, the reasons therefor? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALA VIY A): (a) to (f) The infor-
mation regarding number of diesel! 
petrol Retail Outlets and LPG distri· 
butorships is given in the attached 
statement. These retail outlets and 
LPG distributorships meet the current 
demand in Punjab. The details of 
new retail outlets and LPG distribu-
torships planned for the different d'S-
tricts of Punjab are also given in the 
aitached statement. These would be 
commissioned in a phased manner. 
However, in view of the various steps 
proceeding setting up of dealerships I 
distributorships it is not possible to 
indicate the time by which they wouJd 
be commissioned. . 
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STATEMENT 

District Retail outlets LPG distributorships 
Existing Planned Existing Planned 

I. lalandhar . 
2. Kapurthala 
3. Hoshiarpur 
4. Patiala 
S. Sangrur 
6. Ropar 
7. Ludhiana 
8. Bhatinda 
9. Ferozpur 

10. Faridkot 
11. Gur Daspur 
12. Amritsar 
13. Rupnagar . 

Modernisation of Balasore Station 

1445. SHRI SAMARENDRA KUN-
DU: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether tl":e Government are 
aware that due to rush of traffic and 
inadequate facilities in the Balasore 
station passengers face much incon-
venience; 

(b) whether there is any plan to 
modernise it and 

(c) if so, the details thereof? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): \a) 
Facilities existing at this station dre 
commensurate with the volume uf 
traffic dealt with. which is moderate. 
In the past there was some difficulty 
as regards the water supply which has 
since been rectified by providing a 
new tube well. 

(b) and (c) Modernisation of thi!l 
station wiJl be taken up whenever in-
crel~ in volume of traffic so warrants, 
subject to availability of funds. and 
relative needs of other stations. How-
ever, works pertaining to provision of 

104 2 22 4 
34 0 8 1 
44 2 7 0 
126 2 20 2 
89 0 8 0 
30 2 6 1 

121 3 22 6 
70 2 11 3 
88 2 8 4 

104 5 10 3 
54 0 12 3 
93 0 23 0 
4 0 2 

an addItIOnal tube well and one addi-
tIOnal b:ly of platform shelter are in 
progress. 

Loss to Air ladia 

1446. SHRI BALASAHEB VIKHE 
P A TIL: \Vill the Minister of CIVIL 
t\ VI t\ TION be pleased to state: 

{a) whether due to the Gulf crisis. 
a number of Air India regular flights 
for middle East and other parts of the 
World passing through that region had 
either to be stopped or diverted; 

\ b} if so, the details thereof~ 

(c) t:le expected loss likely to be 
",utfered by the Air India on its earn-
ings: and 

~d) the steps taken or proposed to 
be taken to make up losses? 

THE MINISTER OF STATE IN 
TIiE MINISTRY OF CIVIL A VIA-
TION {SHRI HARMOHAN DHA· 
WAN): (a) to (d) Because of the Gulf 
War, 46 flights operated by Air Iadia 
per week to Gulf cOUlltries were 18&-
re!l(!ed with effect from 1~1l January. 
1991. Of these. the ftishts to 
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Abu Dhabi, Muscat and Dubai were 
partially resumed with effect from 
22nd January, 1991. It is estimated 
that the net cash loss to Air India on 
account of the cancellation of these 
flights during the period 16th January, 
1991 to 28th February, 1991 is of the 
order of Rs. 17 crores. Air India had 
undertaken route rationalisation and 
economy in expenditure to cope with 
the situation. Now that the Gulf war 
is over, Air India would restore its 
operations to the Gulf countries. 

Paraffin Project of BPCL 

]447. SHRI NIRMAL KANTl 
eHA TTERJEE : 

SHRI SANAT KUMAR 
MANDAL: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether the Bharat Petroleum 
Corporation Project for Paraffin pro-
du'C'tion has been scuttled; and 

(b) if so, the reasons thereof? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a) and (b) Govern-
ment has not yet taken a final decision 
on the project of Bharat Petroleum 
Corporation for the production of 
N. Paraffins. 

Train Accidents in Westem Railways 

1448. SHRI CHANDRESH PA-
TEL: Will the Minister of RAIL· 
WAYS be pleased to state: 

(a) the number of train accidents of 
Western Railways occurred in Gujarat 
state since January, 1990 to February 
10, 1991: 

(b) the reJsons of each accident; 

(c) the details of loss of life and 
properties ; 

(d) the details of compensation paid 
to each victim; 

( e) the action taken against those 
who are responsible for the accidents; 
and 

(f) the details of the enquiry reports? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHW AR MISHRA): 
(a) to (f) Statistics of train accidents 
and related information are maintain-
ed railway zone·wise and not State· 
wise. 
r T tans lation] 

Akemative to Fuels 

1449. SHRI MITRASEN YADAV: 
WilI the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
t.tate: 

< 1) the alternative measures under 
C J!1sideration of the Government to 
meet the requisite fuel demand of the 
country, so as to make it self-sufficient 
in view of the Gulf crisis; and 

(b) the detail~ of the sources iden· 
tified so far through the scientific re-
searches to overcome the oil crisis and 
make the country self-sufficient? 

THE MINISTER OF PETRO-
T.EUM ANO CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALA VIY A): (a) and (b) Various 
melsures have been taken and are 
being taken to meet the fuel demand 
of the country, particularly in view 4)f 
the current Gulf crisis. Beside fi~I 
measures, these include:-

(i) Import of crude oil and petro· 
leum products to the extent fea-
sible from alternative SOlll'CCl 
abroad. 

{ii) Regulation of rele3sc/supply of 
available products to ~riOUI 
consumers. 

(iii) Reduction in the consumption 
of petrol and diesel in Gov.em-
ment vehicles by Central Gov-
ernment Ministries/.Deptts. &: 
Public Sector Undertakinp. S. 
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, : (iv) More efficient use and conser-
. vation of petroleum products. 

For·medium and long term purposes, 
the following additional melsures are 
envisaged: -

(a) The Inter-Ministerial Working 
Group appointed on Formula-
tion of Action Plan to Restrain 
the Growth in the Import Bill 
for Crude and Petroleum Pro-
ducts has in its report made a 
variety of recommendations in 
tbe various sectors of economy 
for Government's considera-
tion and implementation. 

(b) Encouraging use of alternative 
sources of energy such as elec-
tricity, coal, bio-gas, bio-mass, 
solar energy, etc. for which 
efforts are already continuing. 

(c) Exploration of the possibility Jf 
inter-fuel sub5titution such as 
alcohols (ethano1/methanoll, 
Compressed Natural Gas (CNG) 
and LPG in the transport sec-
tor, which are techno-economi· 
cally feasible. 

(d) Intensification of exploration and 
production of crude oil and 
gas from the indigenous sour-
ces. 

(e) Augmentation of the refining 
capacity in the country. 

[English] 

CimIJar Ran in Madras 

THE MINISTER OF RAILWAYS 
(SHRI ~ANESHW AR MISHRA): (a) 
There IS no such approved project 
with the Railways. 

(b) and (c) Do not arise. 

[T ransl/ation] 

SC/ST GM/DGM in Railways 

1451. SHRI GOPAL PACHER-
W AL : Will the Minister of RAIL-
WAYS be pleased to state: 

(a) the total number of posts of 
General Managers and Deputy Gene-
ral Managers in the Railways and 
the number uf those belonging to 
Scheduled Castes and Scheduled Tribes 
among them; 

(b) the total numb~r of posts of the 
Head of the Department and Circle 
R'lilwa) Manager and the number of 
SC'ST officert. holding these posts; 

(c) whether any post~ out of these 
reSCl ved for SCs I STs are lying vacant; 
and 

(d) if so, the details thereof and 
the steps being t<lken to fill the same? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CRARAN DAS): 
fa) and (b) Th: total number of posts 
of General Managers and equivalent 
on the Railw.:ys is 19, and one of 
these posts is :.it present held by J 
Scheduled CaSk officer. Rest of the 
information is being collected and 
will be laid on the Table of the 
Sabha. 

1450. SHRI ANBARASU ERA: (c) and (d} Tbere is no reservation 
Will the Minister of RAILWAYS be for Scheduled Castes and Scheduled 
pleased to state: Tribes in these posts as per Rules. 

(a) the total amount sanctioned for 
the circular rail project in Madras 
city; 

, I (b) the amount spent so far for this 
prO~: and 

(c) when it is likely to be com-
p1ete41- .' . 

Modernisation of Cbitrakootdham 
Karavi Station 

1452. SHRI RAM SAJIWAN: Win 
the Minister of RAILWAYS be 
pleased to state: 

(a) whether there is any proposal 
regarding restructuring and renewal of 
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the railway station near Chitrakoot-
dham Karavi in the Banda section of 
Jbansi division under Central Rail-
way; 

(b) whether it includes the scheme 
for creating the facilities like a new 
godown, pedestrian overbridge and a 
new platform with fresh and clean 
drinkmg water and supply of electri-
city: and 

(c) if so, the time by which the 
construction would start? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): (a) 
No, Sir. 

(b) and (c) Do not arise. 

[English] 

Recommendations of Hathi Commis-
sion 

1453. SHRI K. MURALEEDHA-
RAN: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased 
to state: 

(a) whether the Government propose 
to implement the recommendations of 
Hathi Commission in connection with 
drugs manufacturing and marketing~ 

(b) 1f not, whether there is any 
proposal to constitute another commis-
sion to review the entire aspects in 
view of the unhealthy practices exist-
ing at present: and 

(c) the steps taken/proposed to be 
taken to bring down the prices of life 
s wing drugs? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTRY 
AFFAIRS (SHRI SATYA PRAKASH 
MALA VIY A): (a) and (b) The Drug 
Policy of 1978 and also the "Mea-
sures for fdtionalisation, quality con-
trol and growth of Pharmaceutical 
Industry in India" announced in De-
cember, 1986, were based on the re-
commendations of Hathi Committee. 
There is no proposal to set up another 
Cemmission. 

(c) The prices of drugs and pharma-
ceuticals are fixed as per the para-
meter51 given in the D~, 1987. 
Some increases are unaVOIdable and 
do take place as a result of the in-
crea~e in the costs of inputs. 

Rail Bridge at Dhiluan (Kapurtbala) 

1454. SHRI KIRPAL SINGH: Will 
the Minister of RAILWAYS be pleased 
to state: 

(a) whether t~e railw~y .overbridge 
near village Dhl1uan, dlstnct Kapur-
thala has been damaged: 

(b) if so, the period when it was 
damaged; 

(c) whether there is any proposal 
to reconstruct this over bridge~ 

(d) if so, by when the work of re-
construction is likely to start~ . _ 

(e) whether the Gove~en~ ha~ 
received any representatIOn m this 
regard: and 

(f) if so, the action proposed to be 
taken thereon? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): <a> 
and (b) Yes. Sir. The bridge was 
damaged during September, 1988. due 
to heavy floods. 

(c) and (d) Yes, Sir. The work. has 
already been commenced. 

(e) Some representations have been 
received for expeditious completion of 
the work. 

(0 The work has been taken up and 
is programmed for completion by April, 
1992. 

Super Fast Train on Delhl-Bhahe-
neshwar route 

1455: SHRI K. PRADHANI: Will 
the Minister of RAIL WAYS be pleased 
to state: 

(a) whether the Government propose 
to start a super fast train between 
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Ddbi aDd Bhubaneshwar to reduce thl! 
f:lm 011 this route: and 

(b) if so, the time by which it 
would be introduced? 

THE MIN1STER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): (a) 
No, Sir. 

(0) Does not arise. 

Power plants of NTPC 
1456. SHRI GIRDHARI LAL 

BRARGA VA: Will the Minister of 
ENER.GY be pleased to state the cost 

Name 0/ the Station 

Singrauli Super Thermal Project . 

of production of power in each of the 
National Thermal Power Corporation 
power generating stations? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
The cost of production based on ap-
proved n~)rms in each of the power 
generating stJtions of NTPC is as 
under:-

Capacity Cost per 
MW Kwh 

(in Paise) 

Korba Super Thermal Power Project 
Ramagundam Super Thermal Power Project . 
Farakka Super Thermal Power Project 
Viadhyachal Super Thermal Power Project 
Rihand Super Thermal Power Project 

2000 
2100 
2100 
600 

1260 
1000 
413 
652 

48.22 
54.06 
62.32 
77.25 
76.36 
93.96 

Anta Gas based Power Project 
Auraiya Gas Based Power Project 

101.38 
103.42 

This cost does not include Fuel Price Adjmtment. 

(Tramlation] [English] 

AIr Senite ia NaiaitaI, uUar Pradesh Supplementary Agreement made by 
NLC 

14S7. SHRI M. S. PAL: Will the 
Miniater of CIVIL AVIATION be 
pleased to state: 

(a) whether the GovemmeJlt are 
aware that passengers are facing hard-
ship due to non-availability of any air 
service in the Nainital district of Uttar 
Pradesh; and 

(b) if so, the action taken by the 
Government in this regard? 

mE MINISTER OF STATE 
IN THE MINISTR Y OF CIVIL 
AVIATION (SHRI HARMOHAN 
DHAWAN): (a1 and (b) There 
is no scope as of now for providing 
air IClVices by Vayudoot to Nainital 
cIimict. 

1458. DR. P. VALLAL PERU-
MAN: Will the Minister of ENERGY 
be pleased to state: 

(a) thl! number of supplementary 
ag'i~ement~ made for overhaul of 
second mmt' expansion. CME Division 
of Mmes-I in the Neyveli Lignite 
Corporation from April, 86 to June 
1990; and 

(b) the total cost incurred for the 
overhaul of Mines-I the Bucket wheel 
excavator and other major equip-
ments? 

THE MINISTER OF ENERGY 
{SHRJ KALYAN SINGH KALVI); 
(a) The Second Mine Expansioa 
equipments are under commilSioniq 
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stage only. The question of their over-
haul therefore does not arise. As re-
gards CME Division of Mine-I. 14 
contracts were entered into during 
April. 1986 to June, 1990 for selective 
overhaul of CME. 

reeted the Zonal Railways to extend 
representation of the members belong-
ing to SC and ST in the Housing Com-
mitt~es and Housing facilities where 
the number of quarters is 50 or more; 

(b) whether these directives are br-
ing extended to the construction orga-

(b) The total cost incurred for the n!sations (1f Indian Railways: 
overhaul of Mine-I 5MB equipment 
from April, 1986 to September, 1990 (c) if so, the number of the SCIST 
is about Rs. 11.82 crores. ' representative included in the Housin~ 

Expansion of RaHways in Mahan-
shfra 

1459. SHRI SUDAM DESH-
MUKH: Will the Minister of RAIL-
WAYS he pleased to state: 

(a) whether in October. 1990 or so 
the Government had finalised an 
arrangement with the World Bank to. 
obtain a World Bank loan for plan 
of expansion of railway net work in 
the coming five years. if so. the details 
thereof; and 

(b) the details of new railway lines 
to be undertaken covering Maharashtra 
und~r this scheme? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): (a) 
and {b) A World Bank Mission visited 
here in November. 1990. but no loan 
W:lS finalised for expansion of railway 
network, or any other project in the 
nilway sector. 

Repl'eSelltatioo of SC/ST in Housing 
Committees 

1460. SHRI SUBEDAR: Will the 
Minister of RAILWA YS be pleased 
to state: 

(a) whether the Ministry of Railways 
under their 1etters dated June 21. 
1971 and September 27. 1983 have di-

9-'1 LSSfND/91 

Committees: and 

(d) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHWAR MISHRA): (n) 
Yes, Sir 

(b) to (d) Information is being col-
lected and will be laid on the Table 
of the Sabha. 

[Translation] 

Patratu Thermal Power Plaat of 
Bihar 

J461. PROF. YADU NATII PAN-
DEY: wm the Minister of ENERGY 
be pleased to state: 

(u} v,'h~lhl!r some units of the Pat-
ratu Thermal Power Station (Bihar) 
are lying closed for the last several 
months: 

(b) if so, since when and whether 
Government have taken any steps to 
commj~sion all the ten units of the 
P~tntu Thermal Power Station; 

(c) if so. the d~tai1s of the steps 
taken in this regard and outcome 
thereof: 

(d) whc.ther Patratu Thermal PoweJ 
Plant oustees have been rehabilitated; 

(e) if s('. the details thereot and 

(f) if not, the reli&ons' therefor? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
(a) to (c) The details of the units at 

present under shutdown at Pntratu 
Thermal Power Station are given in 
tre Statement below: 

STATEMENT 

Sf. Unit No. Capacity 
No. 

Shutdown Reasons for shutdown 

1. 4 

2. 5 

3. 7 

4. 8 

(MW) From To 
(Expected 
date of 
commin;o.,,-
ing) 

40 18.07.90 07.03.91 Generator rotar damaged and 
Capital Maintenance 

90 0 l. 05.89 30.06.91 L.P. rotar blades faIlure and 
Capital Mamtenance 

105 17.09.90 30.04 91 Generator Stator damaged 
and capital maintenance. 

105 21.02.90 30.06.91 R & M works and Capital 
Mamtenance. 

The following steps have been taken 
to expedite the commissicning of all 
the units under outage at the Patratu 
Thermal Power Station: 

in arranging requisite quantity and 
quality of coal and training of 
power station personnel etc. 

(i) The officers of the Central Elec-
tricity Authority have visited Pal-
ratu Thermal Power Station and 
discussed with the power station 
engineers various measures neces-
sary for early restoration of the 
units under outage. 

(ii) A centrally sponsored RenovCl-
tion & ModernIsation Programme 
covering 8 units of Patratu Ther-
mal Power Station including th~ 
units at Serial No.1, 3, & 4 above 
i., (uTfI.:ntly under implementation 

f d) to tf) The information is being 
'- ,11lecled and will be laid on the Table 
of the House. 

[English] 

Expansion of Belganm Airport 

1462. SHRI G. DEVARAYA 
NAJK' Will the Minj~ter of CIVIL 
AVIATION be pleased to state' 

{a} Whether the Government have 
any plan to expand the runway of 
G~igaum AIrport for landing Boeing 
pianes there. 

(b) if so, the total amount s~nctjon
eJ for this purpose~ dnd 

(c) if not, the details of future pro-
_:"amme for improving the Airport? 

(iii) Regular meetings are being 
held with the BHEL by the Cen-
tral Electricity Authority to ex-
pedite the suppJy of various equip-
ments and spare parts and for 
timely execution of the jobs 
assigned to BHEL by the power 
station authorities. THE MINISTER OF STATE IN 

THE MINISTRY OF CIVIL AVIA-
(iv) Assistance is also provided to TION (SHRI HARMOHAN DHA-

the Bihar State Electridty Board WAN): (a) No. Sir. 
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(b) Does not arise. 

(c) Financial constraints as well as 
the revenue returns from such invest-
ments do not permit the NAA >I: 10 
take up any major :nv~)tmelit fo:' im-
provement of the ail port in the Eighth 
Plarl period. 

Sambalpur Division 

1463. SHRI BHABANI SHAN-
KAR HOT A: Will the Minister of 
RAILWAYS be plea;;eu to state: 

(a) the amount prov;Jcd for ~h.: 
Sambalpur Division for the year 1990-
91; and 

(b) whether the Go Vt;rnment pro-
pose to allocate further funds to make 
the Sambalpur division a full fkdg·_:J 
one? 

THE MINISTER OF RA!LWAYS 
(SHRI JANESWAR MlSHR.A): (a) 
Rs. 123.39 lakhs. 

(b) Yes Sir. 

Railway Accidents 

i464. SHRI NANDLAl MEENA: 
Will ~he Minister of Rf\TL'VAYS 
be pleased to state: 

(a) the number of railway acciden.ts 
of passenger trains from 1-1-90 to ull 
date and the details thereof: 

(b) the number of passt:ngcrs killed 
in the accidents and the amount of 
compensation paid to the next of kin 
and at what rate and th~ reasons for 
not paying the same in ail the cases; 

(c) how does (a) and (b) above 
compare with the piccetJing three 
years during the saml! period: 

(d) how many of tht!sc ac~jd~nts 
", .. ere investigated by the C')mmIS~lon
er of Railways Safety a!l<1 the fhd-
ings thereof; and 

( e) how many of the accidents 
were caused due to human failure 

*National Airports Authority 

and the corrective mea!Jures taken in 
that regard? 

THE MINISTER OF RAILWAYS 
(SHRI J ANESHWAR MISHRA): (a) 
to (e) Information is being collected 
and will be laid on the Table of the 
Sabha. 

Con.versioD of Rewari-Bhatinda 
Rail Line 

1465. SHRI PRATAPRAO 
B. BHOSALE: Will the Minister of 
RAILWAYS be ple~sed to state; 

~a) whether the rail sedion bet-
'N,-'Gn Rewari and Bhatinda is con-
nCf'tcd through narrow gause~ 

(0\ whether the Government have 
decided to convert this section into 
hroad gauge; 

(c) if so, the details thereof: 

(d) whether any progress in this re-
gard have been made so far; and 

(e) if so, the details thereof and if 
not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
'SHRI JANESHWAR MISHRA): 
(a) No, Sir. It is connected by metre 
gauge. 

(b) No. Sir. 

(c) and (d) Do not aris~. 

(e) Due to financial constraints and 
heavy commitments. 

[T ransla/ion] 

ONGC Trust in Bhamch, Gujalat 

1466. SHRI CHAl\lDUBHAI DES-
HMUKH: Will the Minister of PET-
ROLEUM AND CHEMICALS be 
pleased to state: 

(a) whether the Government have 
formed on ONGC trust for the faci-
lity of people of Bharuch district in 
Guiarat where oil and natural gas 
have been found; 
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tb) if so. the facilities oeJng pro-

vided to the people by the Govern-
ment through this tru~t: 

(c) whether the GOv'~rnlUent propose 
to allocate more funds to this Trust 
this year; 

(d) if so, the amount thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF PETROLE-
UM AND CHEMICALS AND MI-
NISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A): (a) No, Sir. 
Neither ONGC nor this Govern-
ment have formed such a trust. 
However. Government of Gujarat 
constituted a trust in 1986 under 
the Chairmanship of Di~trict Magis-
trate and Collector, Bharuch, on 
the governing body of which an 
officer of ONGC is a member. 

(b) to (e) Do not ari~. 

[English] 

ments directly to the DA VP approv-
ed publications at the rates prescribed 
by DA VP. Railway Administrations 
are also authorised to form a panel of 
Advertising Agencies on specified 
terms and conditions for utilisation 
of their services for designing and 
making the artwork of the advertise-
ments requiring the same and also re-
leasing them to various pub1ications. 
Even in these cases, the advertise-
ments are generally released to the 
DAVP approved publications at the 
rates prescribed by DA VP. 

Air Services froID Delhi to 
Vilakhapatnam 

1468. DR. VISWANATHAM: 
W ill the MINISTER OF CI VIL A VI-
t\ TION be pleased to state. 

(a) whether Government pwpo~e to 
link Vi~akhapatnam with Delhi by 
a daily direct flight or tllfough Raipur 
Of Bhubaneswar; and 

(b) if so, when a1)d if not. the 
rcason therefor? 

Railway Advertisements THE MINISTER OF Sl J\ TE 
TN THE MINISTRY OF ('lYIL 

1467. SHRI MANDHATA SIN- AVIATION (SHRI HARMOHAN 
GH: Will the Minister of RAILWAYS DHAWAN): (a) No. Sir. 
be pleased to state: 

(a) whether the ruherti:iements of 
the Railways published in newspapers 
and magazines are routed to them 
through private agencies and not by 
the Directorate of Audio and Visual 
Publicity; and 

(b) if so, the reasons therefor and 
the conditions under which ~uch ad-
vertisements are released to the pri-
vate agencies? 

THE MINISTER OF RAILWAYS 
(SHRT JANESHWAR M1SHRA): (a) 
and (b) The Railway,; ha\'e been ex-
empted from the practice of routing 
their advertisements througb the 
DA VP. However, they are following 
Advertising Policy of Government of 
India as specified by DA VP and are 
~ided by it. In keeping with the 
Government's policy. Railway Admi-
n;strations generally release aovertise-

(b) The provi<;ion of direct air 11l1k~ 
between Delhi and any station tie-
pends on the traffic pntential of such 
links vis-a-vis other such Jjnk~ and 
the availability of :lircraft to sustain 
them. At present ther,~ is no plan t~ 
provide direct air links between DeIhl 
and Visakhapatnam. 

Petrochemicals Factory of Cochin 
Refineries 

1469. SHRI RAMESH CHENNI· 
THALA: Will the Minister of PET-
RoLEUM AND CHEMICALS be 
pleased to state: 

(a) whether there is any proposal to 
start new petrochemica 1 factory as a 
so bsidiary unit of the each in Oil Re-
fineries; and 

fb) if so, the details thereof? 
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THE MINISTER OF PETROLE-
UM AND CHEMICALS AND MI. 
NISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKA. 
SH MALAVIYA): (a) and (b) A 
project at the estimated capital cost 
of Its. 18.46 crores to produce 5000 
TPA of polybutenes utilIsing feed 
stock from Cochin Refineries Ltd. is 
currently under irnpil!meotation. 

Proposal to Extend Dbauli Express 
to Berbampur 

1470. SHRI A. N. SINGH DEO: 
\\Jill the Minister of RATI \VAYS be 
pleased to state: 

(a) whether Gm'cr'lmr.!nt are aware 
,~f the difficulty faced by the passeil-
gers from South Orissa in obtaining 
accommodation to travel to Howrah; 

(b) whether any propo~al ha ... been 
received to ex tend the Dhauli Express 
to Berharnpur; and 

Ie) if so. the action taken 'propo~ed 
to be taken thereon? 

THE MINISTER OF RAILWAYS 
tSHRI JANESHWAR MI~T.fRA): (a) 
A numher of train~ are available to 
passengers living in South Orissa. for 
gomg to Howrah. At ~om.e statlOl~s. 
at times. pa~sent'ers do remam on walt· 
ing list. 

(b) Yes, Sir. 

(c) Examined but not found feasible 
a1 present. 

[Trtlnsla/ion] 

Rail Line between Kalka-Parvaau 
(H.P.) and Jagadhari-Paonta Sahib 

J 471. PROF. PREM KUMAR 
DHUMAL: 

SHRT K. D. SULTANPURI: 

Will the Minister of RAIL WAYS 
be pleased to state: 

(a) whether the Union Government 
have received a proposal from the 

Himachal Pradesh Government to lay 
a broad gauge railway line between 
Kalka and Parwanu; 

(b) if so. the details of the decision 
taken on this proposal; 

(c) whether the Government have 
also prepared a plan to construct a 
railway line from Jagadhari to Paonta 
Sahib; 

Cd) if so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
i HE MiNISTRY OF RAILWAYS 
rSHRI BHAKTA CHARAN DAS): 
(a) Ye~. Sir. 

(b) The proposal could not be ag .. 
reed to. 

k) No, Sir. 

(u) Does not arise. 

(~) Due to financial constraints, un-
remunerativeness of the line and heavy 
commitments for the on-going PfO· 
jccts. 

[English] 

Non-availability of Paairy 
Goa Express 

ear. 
1472. PROF. GOPALRAO MA-

YEKAR: Will the Minister of RAIL-
'V A YS be pleased to state: 

(a) whether the Government are 
a ware that the passengers of Goa 
Express are facing hardships due to 
non-availability of pantry car; and 

(b) if so. the _teps proposed to be 
taken to remove these hardships? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CRARAN OM): 
(a) Some such complaints have been 
received. 

(b) It has been decided to intro-
duce pantry car service by Goa Ex· 
press. 
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hoproyed Chlllbas ill Uttar Pndesh 

1473. SHRI K. MANVENORA 
SINGH: Will th~ .Minister of ENER-
GY be pleased to state: 

(a) the target for National Prog-
ramme of Improved Chulha and Bio-
gas programme for Uttar Pradesh and 
district Mathura for the year 1990· 
91 and proposal for lq91-92~ and 

(b) whether the Department of 
Non-conventional Energy Sources. 
will take appropriate measures to 
create awareness about Chulhas and 
Bio-gas Programme in Uttar Pradesh 
and especially in Mathura district? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE). 
(a) Targets for installation of 2,75,000 
improved chulhas 'lnti 15,OUO family 
size biogas plants have beel] fixed for 
Uttar Pradesh for 1990-91. 1 he State 
authorities have fixed targets of ins-
taHing 2,915 improved chulhas. a~d 
100 biogas plants for Mathur:! dlstnct 
for 1990-91. Proposah for 1991-92 
have not been finalised. 

(b) Yes, Sir; creativn of better 
awareness is an integral C(lmponent oj 
the t\\O programmes. 

[T Tanslalion] 

Setting up of Bio-Gas Plants in Uttar 
Pradesh 

1474. SHRI GANGA CHARAN 
LOOHI: Will the Minister of ENER-
GY be pleased to state: 

(a) the num.r of J?lants set ~p 
under the National project for BIO-
gas Development in Hamirpur and 
Jhansi districts of Uttar Pradesh ~ 

(b) the estimated cost t~ereof: and 

(c) the details of the plan for the 
year 1991-92? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 

(SHRI BABANRAO DH AKAN E): 
(a) and (b) The State Government has 
reported setting up of 60 and 54 
family type biogas plants in districts 
of Hamirpur and Jhansi of Uttar Pra. 
desh during the period April. 1990 to 
January. 1991 under the National 
Proj~ct for Biogas Development, in-
volvmg an estimated cost of Rs. 4.2 
lakhs and Rs. 3.78 Iakhs, respectively, 

(c) The National Project for Biogas 
Development is proposed to be con-
tinued during 1991-92 with a target of 
setting up of 1.47 lakb biogas plants 
\.\lith a budget provision of Rs. 64.00 
crores. 

[EnglishJ 

Officer~ of NTPC involved in 
Corruption 

14i"5. SHRI RAMESHWAR PA-
TfDAR: Will the Mirmtcr of ENER-
(; 'l- be plea::.eu to re[.;r to the reply 
gIven on 4-9-1990 to USQ No. 4452 
regarding im·ohement of two officers 
of NTPC in a \_'OlTLf'tJ)I1 case and 
state: 

(a) wheth~r the major p~!lall) pro-
ceedings against the cc.:llcerned NTPC 
officers have been cOlnoleted and the 
~ u..,pension of both dire:t alld indirect 
business dealing~ With the firm Mo-
(:em Tnsulators Limited. has been in-
plemented: and 

(b) if !:I 0 , the de~:lils 01 major pen-
alty imposed upon ~ht' CGncemed offi-
cers and the date from 'Which the sus-
pension of business dealings with the 
firm Modern Insulator'\ Limited has 
been effected? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
(a) and (b} Major penalty proceed-
ings have not been completed. Com-
mercial dealings with Mis :Modern In-
sulators have been suspended for a 
pe-riod of 3 years with effect from 
January, 1990. 
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[Tramlation] 

Reservation Quota in Trains Bound 
for Sural, Bombay and Poona from 

Udaipnr 

1476. SHRI GULAR CHAND 
KATARTA: Will the Minister of 
RAILWA YS be plea~E.'d to state: 

(a) whether reservation anota avail-
able for the passenger.., in' the trains 
bound for Surat. Bombay a'1d Po<ma 
from Udaipur via A.hrlleclabad i.., ade-
Quate to meet the tract:-r) rrquiren'ents 

(b) if so. the detailll thereof. 

(c) whether this quota il> prop()~ed 
to be increased: and 

(d) if not, the reaS0ns therefor? 

THE MINISTER OF ST ATE IN 
THE MINISTRY OF RAIL\\AYS 
(SHRI BHAKTA CHARAN DAS): 
(a) Reservation quota" ar: hy and 
large adequate. 

(b) A qllo~a of 10 .;;econd -lass 
~ea s berths each hy 9012 Ahmeda-
bad-13ombay Guiara1 Express and 
'lOOf; 0v-ha-Bnmbav S1ur:l~htr~ Mail 
10" !-, .. dr Bombav )'It''n 5 "pc-ond c1asl> 
herth ... by 2603- Rajkot-Trivandn1m 
FYT)p"" v1a PUf'e are qvai1abl~ 

(c) and (d) Due to l1mit~d avail-
~hilitv of accommod2t:on and fll~l uti-
li"atl0n of the quotas ::tt the 
eviC'tin<T quotCl-h'11ding "ta~i(")m hv these 
traj"~ it ill not fpa"ilbl~ to jill TeaSe 
the<'e cmo+ac.; at prese.t 

DeveJo1l'IPf'~t of Udaiour Aerollfome 

1477 SHRT GULAR CHAND 
KAT ARIA' Will the Minister of 
CIVIL A VI'\ TION be pleased to 
state the tot31 expenditure inc Llrred 
('Ill the development of Udaipur aero-
drome, during the la'\t three years, 
year-wic;e? 

THE MINISTER OF STATF 1l\T 
THE MINISTRY OF CIVIL AVIA· 
TION (SHRI HARMOHAN DHA-
WAN) : The expenditure incurred 
by the National Airports Authority 

on Udaipur aerodrome during the 
last three years is given below year-
wise:-
Year 
1988-89 
1989-90 
1990-9] 

(Rs. in IGkhs) 

40.20 
20.70 
29.68 

Purchase of Tickets by Passengers in 
Udaipnr 

1478. SHRI GULAB CHAND 
KA T ARIA' Will the Minister of 
CIVIL A VI A TION be pleased to 
state: 

(a) the month-wise details of pas-
sengers who purchased the tickets in 
Udaipur during the period from Janu-
ary. 1990 to January, 1991 but could 
not travel/fly due to non-availability 
of seats; 

(b) whether the tickets of the per-
sons travenin~ from Delhi and Bom· 
bay to Udaipur or vice-versa are not 
confirmed: 

(c) the total income earned from 
the passengers landing at and board-
in2: from Udaiour during January. 
J990 to January. 1991; and 

(d) whether Government propose to 
link Udaipur with some additional 
flights especiaIly with Mldras and 
Ban?,alore in view of the passengers' 
requirement at Udaipur? 

THE MINISTER OF STATE TN 
THE MINISTRY OF CIVIL A VIA-
lION (SHRI HARMOHAN DHA· 
WAN): (a) The total number of 
passengers \\ II \ I purchased tickets in 
Udaipur from the Indian Airlines 
during Janmry. 1990 to January. 
]991 is 18992. The number in the 
case of Vayudoot is 941. Vayudoot 
started operating to Udaipur in De-
cember, 1()9{) only. Both the airlines 
do not maintain record of wait-li,ted 
passengers who are un:ible to tet 
confirmed seats. 

(b) 1\1"0. Sir. 
(c) The total income carnal by 

Indian Airtina from the passeqors 
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Janding at and boarding from Udai-
pur during January. 1990 to January. 
1991 is Rs. 1085.58 lakhs approxI-
mately. The income earned by 
Vayudoot on this account during 
December 1990 to January 1'191 is 
Rs. 12.80 lakhs. 

(d) No, Sir. 

Platfennr OD Uclaipur-Klllludi[rhaf 
Railway LIne 

1479. SHRl GULAB CHAND 
KAT ARIA: Will the Minister of 
RAILWAYS ·be pleased to state: 

(a) when the platforms on Udaipur 
to Kamalighat rail-line were construc-
ted and the dates when renovation 
work was done on theie afterwards 
and the total amount intUrred there-
on during last three years: and 

(b) whether it is a fact that plat-
form at Devgarb station is very low 
causing great difficulty in boarding 
and aJighting trains and if so, the 
time by which this difficulty will be 
mnoYed? 

THE MINISTER OF STATE Bl 
THE MINISTRY OF RAIL WAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) Platforms at stations on Udaipur-
Kamalighat section were constructed 
at the time of commissioning of this 
line in the period of 1936 and earlier. 
As the platforms are in sound co!ldi-
tion. no renovation work has been 
undertaken in the recent past. 

(b) Devgarh st:ltion has a rail level 
platform and in view of the. meagre 
passenger traffic dealt with the same 
is considered adequate. No com-
plaints have, however. been received 
in this regard in the recent past. 

[EnglIafr] 

........ GI W..... System in 
~ eI ..... Petrochemirals Cor-

porIIdoIt Lladted 

1.... SHIll RAM NAlK: Will 
the MiaJttor of PETROLEUM AND 

CHEMICALS be pleased to refer to 
the news item C lptioned "IPCL to 
insta]] warning system" appearing in 
the Times of India, (Bombay Edi-
tion) dated November 14. 1990 and 
state: 

(a) whether a proposal to instal1 a 
warning system to alert the villagers 
residing in the vicinity of its plant. of 
a mishap. has been received by Go-
vernment from the Indian Petro-
chemicalCi Corporation Limited; 

(b) if so, the time bound pro-
gramme for the implementation uf 
the warning system; 

(c) whether the Government would 
consider and direct the management 
of the Indian Petrochemicals Corpora-
tion Ltd. to carry out a fresh pollu-
tion a ssessrnent study in the wake of 
the explosion at the Nagothane Plant 
0'1 'lovember 5, 1990. 

fdl whether the Central Engineer-
ipg Team has been appointed for 
the purpose: and 

(e) if so, the date bv which the re-
port of the team will be available? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATY A PRA-
!<A<iH MALAVIYA): (a) and (b) 
JPCL is planning a system for wam-
ing pe()pJe in the neighbourhood and 
for this purpose loud speakers wilt 
he installed in a time hound manner. 

Ie) to (e) Government has set up 
a high Dowered enquiry committee of 
technicll experts under the chairman-
ship of Dr. R. A. MasheIkar, Direc-
tor. Nation~l Chemical Laboratory 
to look into the causes of accident 
and to recommend appropriate mea-
s!.)res to avoid any such future inci-
dents. Further action will be baaed 
on their recommendations. 
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Higher chaqes of fare in Indrayani 
aBd Deem. Exprftis Trains 

1481. SHRI RAM NAIK: Will 
the Minister of RAILWAYS be pleas-
ed to state: 

(a) whether attention of the Go-
vernment hJS been drawn to the 
news-item captioned "Orcers of Con-
sumers Commission flouted by Cen-
tral Railway" appearing in the Lok-
satta, Mumbai on November 4. 1990; 

tb) whether the charging of first 
class railway fare for the A.C. Chair 
car bogies of Indrayani and Deccan 
Express trains violates relev:mt provi-
sions~ 

(c) if so, whether the Government 
have decided to rectify this position; 
and 

(d) if so, since when and if not, the 
reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
{SHRI BHAKTA CHARAN DAS): 
(a) Yes. Sir. 

(b) No. Sir. 

{c) Does not arise. 

(d) 1n view of reply to part (b), no 
recti fication is needed. 

Blood Dooafioo Camp in Bombay 

]482. SHRI RAM NAIK: WIn 
the Minister of RAIL WAYS be pleas-
ed to state: 

(a) whether Government are aware 
of the news item entitled 'Western 
Railwav Administrator opposes 
B:ood-donation Drive' publi~hed b:y 
daily 'Mumbai Sak:J}' on 24th No-

i vember, 1990; 

(b) whether the Western Railway 
Administration opposed to hold the 
blood donation CI1Rp in the premise'; 
of Western Railway Workshop; 
10--7 LSS/ND/91 

(c) whether such a camp was held 
in the premises of Churchgate Rail-
W::ly Station in the past: and 

(d) the guidelines issued by the 
Railway Administration in this fe-
gard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAIL WAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) to (d) Yes, Sir. A request for 
permission to hold blood - donation 
camp in the premises of EMU Car 
Shed at Bombay Central fnml 
Paschim Railway Sthaniya Lokadhi-
kar Samiti was received. Permissioll 
was however. not granted. the req:..Je~! 
being not found feasible. Railw:!y;; 
hold blood donation drive as and 
when required on their own/in colla-
boration with only recognised agen-
cies like Red Cross Union. 

Double Track Between Hyderabad 
and Begnmpd 

1483. SHRI J. CHOKKA RAO: 
Will the Minister of RAIL WAYS be 
pleased to state: 

(a) the progress made in the laying 
of double track between Hyderabad 
fNampally) and Begumpet station on 
South Central Railway to be comple· 
ted; 

(b) the estimated cost and the 
length of the track. the distance co-
vered and the expenditure incurred 
so far: and 

(c) whether the work is behind 
sshedule. if so, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) to (c) TIle doubling of Khair3-
tabad-Begumpet (1.98 km) has been 
completed and section opened to 
traffic. The work of doubling on 
Hvderabad-Khairatabad (1.52 km) 
has been completed except for a gap 
about 50 mts. which is covering 
Nirankari Bridge near Khairatabad 
Head Post Office. 
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The work to complete the doubling 
on this gap could be resumed after 
the work of diversion of traffic :is 
completed by the State Government 
of Andhra Pradesh and dismantling 
of Nirankari Bridge can be done. 

Estimated cost is Rs. 3.05 crore~. 
total distance to be covered 3.5 Ian 
and expenditure incurred so far is 
Rs. 2.42 crores. 

RaH Line fl'9lD Palwal to Rohtak 

1484. SHRI RAMASHRA Y PRA-
SAD SINGH: Will the Minister ot 
RAILW A YS be pleased to state; 

(a) whether a survey for a new rail 
link from Palwal to Rohtak via Sohna. 
Rewari etc. has been carried out by 
the Railways; 

(b) if so. the details thereof and 
the estimated cost of the project; 

(c) whether the Government pro-
nase to provide funds for this proje~t: 
and 

(d) if 00, the details thereof and if 
noL tre reasons thereror) 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHA KT A CHARAN DAS): 
(a) Ye~, Sir. A survey has been 
conducted for a new "Delhi" aVOId-
ing line (BG) between Khurja-Palwal-
Sohna-Rewari-Rohtak. 

(b) For this entire line, details are: 

Lenth-210 kIn. 

Co{;:t-Rs. 385 crores. 

(c) and (d) It is proposed to take 
up construction of this line during the 
VIn Plan as per availability of re-
sources in the coming years. 

1485. SHRI MULLAPPALLY 
RAMACHANDRAN: Will the Mi-

(a) the total allocation duria! 
1990-91 for railway staff qu.artet\; 

(b) the numb~r of quarters constru-
cted during ]990-91; 

(c) the total funds utilised duriag 
the period: 

(d) whether the Government pro~ 
pose to increase the allocation £oy 
railway staff quarters for the year 
1991-92: 

(e) if so, the det:lils thereof; and 

(0 the percentage of the total fur.ds 
utilised by Pa]ghat division of 
Southern Railway and how many 
quarters were constructed in that di-
vision during 1990-91? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) Total allocation under the plan 
head 'Staff Quarters' for the yea" 
1990-91 is Rs. 3823.24 lac. 

(b) About 5000 quarters are likel} 
to be constructed during 1990-91. 

(c) Complete allocation of Rs. 
3823.24 lac is likely to be utilised 
during ] 990-9]. 

(d) and (e) No, Sir, due to resource 
crttnch, the proposed allocation under 
the plan head 'Staff Quarters' for the 
year 1991-92 has been restricted to 
Rs. 3501.31 lac. 

(f) In Pa]ghat Division, during 
1990-91. the likely expenditure on the 
construction of staff quarters is 1.9% 
of the totll allocation under the plan 
head 'Staff Quarters' and 21 units 
type-II quarters have been construct-
ed during the year 

DoubJiDg of Rail Lines on PaIgbat 
'DifiAon 

1486. SHRI MULL APPALL Y 
RAMACHANDRAN: Will the Miool 
nisteT of RAIL WAYS be pleased to 
state: 

nister of RAIL WAYS De pleased to (a) whether some r3ilway Hnes on 
lit ate : Palghat and Trivandrum divisions of 
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Southern Railway are proposed to be 
doubled: and 

(b) if so, the details thereof! 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAIL WAYS 
:(SVa NV'MYK) V ~)lVH8 nIHS) 
(a) and (b) The position is as under: 

(0 Po/ghat Division-Preliminary 
Engineering-cum-Traffic Sur-
vey has been sanctioned dur-
ing 1990-91 to ascertain the 
requirement/ feasibility of dou-
bling on Shoranur-Mangalore 
section of Southern Railway. 

(ii) Irivandrum Dl}:i~iol1.-An al-
ternative BG line bas been 
proposed on Ernakulam-Ka· 
yankulam section via AUeppey. 
When completed it will pro-
vide two single lines between 
Emakulam-Kayankulam, one 
via Kottayam-the e.xisting one 
and the other via Alleppey. 
Doubling of Kayankulam-Qui-
Ion was approved in the Bud-

Particulars of Work 

Calicut~-Raismg of platform level 

get for 1989-90 and the dou-
bling on Quilon-Trivandrum 
has been approved in the Bud-
get for 1990-9 I. 

ModenUsadoo of Stations in Kerala 

1487. SHRI MULLAPPALLY 
RAMACHANDRAN: Will the Mi-
nister of RAIL WAYS be pleased to 
state: 

ra) whether Government propose 
to modernise/provide better facilities 
at the Calicut, Tellichery or Canna-
nore and Badagara railway stations: 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) and (b) Modermsation of railway 
stations is a contmuous process and 
the same is done on a need based 
programme subject to availability of 
funds and traffic needs. In this re-
gard, following works at Calicut. 
Tellkherry and Cannanore are 10 
progress: 

Cost in 
lac of Rs. 

Tellicherry Improvement to station building 

Tellicherry -Provi"ion of island platform 
Cannanore Provision of covcr over platform 

6.35 

8.48 

2.32 
6.62 

At Badagara, the existing amenities 
are commensurate with the level of 
traffic dealt with. Additional ameni-
ties will be prOVIded as and when 
warranted by the increase in traffic 
subject to availability of funds and 
comp'lrative needs of other stations. 

Trirbur-Guruvayoor Railway Line 

1488. SHRI MUlLAPPALL Y 
RAMACHANDRAN: Will the Mi-
nister 0 fRAIL WAYS be pleased to 
state: 

{a) the progres~ made so far in 
construction of Trichur-Guruvayoor 
railway line: 

(b) whether the work is behind 
scbedu'e: and 

(c) if so, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) 43% as on 31·1-1991. 

(b) No, Sir. 

(c) Does not arise. 
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Import of Coal 

1489. SHRI PRAKASH KOKO 
BRAHMBHATT: Will the Minis-
ter of Et\ERGY be pleased to state: 

(a) \\hether the Electricity Boards 
ot Southern States have sought ap-
proval of the Union Government to 
Import coal: and 

\ b) if so, the details thereof includ-
ing the qU.lntity of coal likely to be 
Imported by each State and the time 
by which the proposah are Hkely to 
be approved? 

THE MINISTER OF ENERGY 
(SHRI KALYAN SINGH KALVI): 
(a) :Inu (b) Yes, Sir~ the Govt. of 
Tamil Nadu had approached the Cen-
tf II Govt. for one time import (\[ 
5 lakh tonnes of coal free of import 
duty for building up of coal stocks at 
the power plants of Tamil Nadu Elec-
tricity Board. Through coordinated 
efIon~ Jf Department of Coal, Rail-
ways. Ministry of Surf1ce Transport 
and other agencies, the despatches of 
co:!l to TNEB power plants were 
stepped up. In view of the fact that 
the coal stock position at the power 
stations of TNEB had improved sub-
stantial1y and also in view of the 
difficult balance of payment position, 
the ;Jropolial for import of coal was 
not a greed to. 

Caprolacturn Plant of GUlarat State 
Fertilizer Company l~jmited 

1490. SHRI PRAKASH KOKO 
BRAHMBHI\ TT: Will the Minis-
t~- of PETROLEUM AND CHE-
M1CALS be pleased to state: 

(a\ whether the Union Government 
have decided to gjve Rs. 500 crores 
to the Gujarat State Fertilizer Com-
P 'fly l.imited for establishing a capro-
lactum Plant; 

(b} if so, whether arrangements 
have been made to seek the eo-opera-
tion of Switzerland. Poland and Ger-
many for this plant; and 

(c) wh3t will be the capacity of 
this plant and the time by which it 
will start functioning? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A): (a) to (c) 
Gujarat State Fertilizer Company 
Ltd. bas been issued a letter of in-
tent for expansion of their existing 
capacity for manufacture of capro~ 
lactum by 100.000 TPA in 1987. 
Normally such big projects take 5 to 
7 years in implem~ntation after 
various Government's approvals. 

Gujarat St1te Fertilizer Company 
Limited is a State Govt. Public Sector 
Undertaking and ali such the question 
of granting of any amount to the 
company by the Union Government 
for establishing a pnticular project 
does not arise. However, technical 
collaboration with Polish and German 
companies has been approved. 

[English] 

Power S!mrtage in Gujacat 

1491 S HRI PRAKASH KOKO 
BRAHMBHA TT : Will the Minis-
ter of ENERGY be pleased to state: 

(a) whether any action plan has 
been prepared by the Union Govern-
ment to improve power generation: 
and 

(b) if so the details thereof, State-
wise? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
{SHRI BABANRAO DHAKANE): 
(a) and (b) The energy generation 
target for the year 90-91 bas been fix-
ed as 271250 million units, which re-
presents an increase of 10.65 per cent 
over the actual generation of 245141 
million units achieved during 1989-
90. The Statewise details are given 
in the attached statement. 
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STATEMENT 

The State-wise energy generation target for the year 1990-91 

Name of the State/ System/ UT 

B.B.M.B. . 
Delhi 
Jammu & Kashmir 
Himachal Pradesh 
Haryana 
Rajasthan. 
Punjab 
Uttar Pradesh 
Gujarat 
Maharashtra 
Madhya Pradesh 
Andhra Pradesh 
Karnataka. 
Kerala 
Tamil Nadu 
Bihar 
Orissa 
West Bengal 
D.V.C. 
Sikkim 
Assam 
Mcgha1aya 
Tripura 
Manipur 
All India 

Target 
(MU) 

)J 160 
6440 
3118 
1921 
3510 
7709 

10118 
41193 
19720 
36884 
31045 
27524 
11085 

5205 
22805 

4438 
4883 

12505 
6700 

48 
1540 
1094 

195 
410 

271250 

----------

Railwa, System in Gujarat 

1492. SHRI PRAKASH KOKO 
B RAHMBHA TT : Will the Minis-
ter of RAILWAYS be pleased to 
state; 

(a) whether the GujJrat Govern-
ment have submitted various plans to 
the Union Government to improve 
the railway system in that State: 

, (b) if so, the details thereof; 

(c) whether the Union Government 
have cleared the same; and 

(d) if so, the expenditure involved 
in this regud and the projects being 
undertaken in the first phase? 

THE MINISTER OF ST ATE IN 
THE MINISTRY OF RAIL WAYS 
(SHRI BHAKTA CHARAN DAS): 
~a) No. Sir. 

(b) to (d) Do not arise. 
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Despatcb of MesMIges for RetuD THE MINISTER OF ST A IE IN 
Journey Reservations THE MINISTRY OF RAILWAYS 

1493. SHRI MADAN LAL KHU-
RANA: Will the Minister of RAIL-
\V A YS be pleased to refer to the 
answer given on 20-8-1987 to USQ 
No. 3815 and state: 

{a) whether copies of the messages 
for return journey reservations etc. 
are not being endorsed to the passen-
2er concerned and the Member of 
Parliament who writes about it to 
enable him to produce the same to 
the authority in case the same is said 
to have not" been received: 

(b) if so, the detlils of st~ps taken 
to ensure the despatch of the copie~ 
()f the messages to the passenger and 
the Member of Parliament concerned; 
and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAIL WAYS 
iSHRI BHAKTA CHARAN DASI: 
(a) to {c) Action is taken on a ieser· 
vation message on1y when received 
ofliciJlIy. No purpose wilJ be servee 
by producing a copy of the message 
bv an individual to the reservation 
a~thorities. 

Provision of A C Chair Car Coaches 
ill TnRi RlIJIIIing Between New Delhi 

aad Purl 

1494. SHRI GOPI NATH GAJA-
P A THI : Will the Minister of RAIL· 
WAYS be pleased to state: 

(a) whether there is a growing de-
mand to provide atleast two AC Chair 
Car Coaches in - every train running 
between New Delhi and Puri and 
vice versa; 

{b) if so. the steps taken in this 
regard; and 

{c) the - time by which the A.C. 
Chair Car Coaches would be attached 
to !bese trains? 

(SHRI BHAKTA CHARAN DASJ: 
(a) Yes, Sir. 

(b) and (c) Presently not feasible 
due to shortage of A.C. Chair car 
coaches. 

B~ic amenities in NeeJatba' E:qJftII 

1495. SHRI GOP} NATH GAIA-
PATHI: Win the Minister of 
RAIL WAYS be pleased to state: 

(a) whether the Government are 
aware thlt the basic amenities are not 
a vai:able particu1arly in second class 
(llJches in Neelachal Express and 
abo in the Super f~st New Delhi--
Puri and vice-versa trains: 

{b) if so. the reasons therefor: and 

(c) the steps taken to improve the 
situation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
~SHRI BHAKTA CHARAN DAS): 
{a) Amenities as per the existing 
norms have been provided in Neela-
chal Express and Puri Express trains. 

{hl and Ie) Do not arise. 

[Tramlalion] 

Gas Brsed Power Plant in Raj~ 

1496. PROF. RASA SINGH 
RA W AT: Will the Minister of 
ENERGY be pleased to state: 

(a) whether there is any proposal 
to generate energy from the gas avail-
able in Jaisalmer in Rajasthan: and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHR J BABANRAO DHAKANE): 
{n) Yes, Sir. 

, .......... 
{b) The schemeTor installation of 

a 3 MW gas-based power plant near 
Ramgarh in Iaisalmer district has 
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been sanctioned a t an estimated cost 
of Rs. 3.94 crores in August. 1984. 
The Rajasthan State Electricity Board 
(RSEB) have placed orders for gas 
turbine on M / s. Hindustan Aero-
nautics Limited. The RSEB also 
intends to set up a combined cycle 
gas-based project based on the avail-
ability df gas from the Tanot Wells 
Of Oil India Limited. No project 
feasibtHty report in ttris regard has 
been received in the CEA. 

LPG Connections in A jmer, Rajasthan 

1497. PROF. RASA SINGH RA· 
W AT: Will the Minister of PET-
ROLEuM AND CHEMICALS be 
.plea<;ed to state: 

(a) the number of LPG c(lnnections 
with each agency. town-wise in Ajmer 
district of Rajasthan and the number 
of persons on the waiting list: 

S.No. Name of Distributor 

----
1. Mis. A.S.U.W.B. Ltd. 
2. Mis. Sri Chandrayan Gas 
3. M/s. Cook-N-Cook 
4. Mis. Avantika Ent. 
5. Mis. Udai Ga, 
6, Mis. Khwaja Gas Agency 
7. M/s. Matrachaya Gas . 
8. Mis. Om Gas 
9. Mis. Bhagwati Gas 

10. M/s. Beawar Gas Service 
11. Mj" Goyal Gas . 
12. M/s. ASC . 
13. Mis. Kishangarh Ga~ 

LPG being a deficit product. and new 
enrolment of customers limited. it is 
difficult to indicate when the connec-
tions could be released to all those 
who are on the waiting list. 

(d) and (e) During August, 1990 
to January. 1991 about 71 complaints 

(b) when wait-listed persons are 
likely to be provided with LPG con-
nections; 

(c) the names and the number of 
~as agencies working in Ajmer Ilis-
trict: 

(d) whether any complaint has 
been received against any of these gas 
agendes; and 

(e) if so, the action taken thereon? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A): (a) to (e) As 
on January. 1. 1991. the number of 
LPG consumers and persons on the 
waiting list for release of new LPG 
connections registered with the exist-
ing 13 distributors in Ajrner district 
of Rajasthan was as follows: 

(as on 1-1-91) 

Location No. of Waiting 
customers list 

Ajmer 22,600 
Ajrner 2,000 8,200 
Ajmer 2,100 6,400 
Ajmer 2.850 6.530 
Ajrner 1.120 
Ajmer 2,039 3,400 
Ajmer 2,207 2,817 
Ajmer 1.503 3,308 
Ajmer 4,690 2,476 
Beawar 4.010 4,930 
Beawar 3,482 2,750 
Nasirabad 700 1,140 
Kishangarh 3,580 6.253 

were received against the LPG distri-
butors in Ajmcr district. Out of thes: 
complaints which were investigated 4 
complaints have so far been establi-
shed, against whom appropriate ac-
tion hlS been taken as per the Mar-
keting Discipline Guidelines. and 
Dealership Agreement. 
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New Pmpunmes for Oil Exploration 
in Ra~asthaD 

1498. SHRI KAILASH MEGH-
W AL : Will tne Minister of PET-
RoLEuM AND CHE!\UCALS be 
pleased to state: 

(a) whether Rajasthan Government 
has requested the Oil and Natural 
Gas Commission and the Oil India 
Limited to start research in areas like 
Kishangarh shelf. Shahgarh depre~
sion Sanchor-Badmer and Bikaner-
Nagore; and 

(b) if so, the decision taken on the 
request? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A): (a) and (b) 
ONGC has been exploring for hydro-
carbons in these areas since 1956 and 
OIL since 1986-87. 

Conversion of Jaipur Airport as lnter-
nadonaI Airport 

1499 SHRI KAILASH MEGH-
WAL: 

SHRI GIRDH~RI LAL 
BHARGAVA: 

WilJ the Minister of CIVIL AVIA-
TION be pleased to state: 

(a) whether the Rajasthan Govern-
ment has ur~ed the Union Govern-
ment to provide air services on (\.) 
\\ombay-Surnt-Sirobi Bbi\wara-
Jaipur-Ahmedabad~ (ii) Delhi-
Jhunjhunu - Bikaner - J aisalmer 

-- Jodhpur: (iii) Delhi -- Jaipuc-
Ajrner: and (iv) Udaipur -- Ahme-
dabad - Bombay routes: 

(b) if so, when the decision IS like-
ly to be taken in this regard: 

(c) whether the Rajasthan Govern· 
ment hlS also urged for providing 
more facilities at Jaipur. Jodhpur and 
Udaipur Airports and to convert the 
Jaipur Airport into an International 
Airport; and 

(d) if so, the details thereof and the 
time by which the decision is likely 
to be taken thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN OHA-
W AN}: (a) and (b) In the recent 
past. no such proposal has been re-
ceived. Vayudoot is in no position 
to provide airlinks to new dcstinatioas 
be::-8use of the huge losses it has 
incurred. There is no scope for pro-
viding subsidised air services in the 
cOllntry. 

(c) and (d) National Airports Au-
thority has plans to improve the facili-
ties. including the runways and ter-
minal buildings. at Jaipur, Udaipur 
and Jodhpur within the Eighth Plan 
period. There is no plan to convert 
Jaipur airport into an international 
airport. 

[English] 

hOperation Skies" Polky 

1500. SHRI y, S. RAJASEKHARA 
REDDY: Will the Minister of CIVIL 
A VIA TION be pleased to stu te: 

(a I the present position of "Opera-
tion Skles" policy: 

(b) the details of the private lorn-
panies to which 'No Objection' certi-
fic£!tes have been issued; 

(c) the' problems faced by thest 
com\)anie~r, 

(d) whether in view of the present 
oil crunch. Government propose to 
Shelve thi~ scheme; and 

(e) if not, the reasons therefor'! 

THE MTNISTER OF :iTA TE IN 
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HAR'MOHAN DHA-
WAN): (a) to (e) The 'Open Sky 
Policy' permits operations of unsche-
duled carj!o charters to and from 
india without restriction. It does not 
require any NOC. ~ince the policy 
is aimed at quick evacuation of ex-
port cargo. no restrictions have been 
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placed 011 fuel uplift by such cargo 
Charters. 'l'he!e is no proposal to 
shelve the scheme. -

NapI6a Cracker Complex at VR,a-
kllapatRam 

1501. SHRI Y. S. RAJASEKHARA 
REDO\': Will the Minister of PET-
ROLEUM AND CHEMICALS b::-
pleaied to state: 

(a) whether approval has 1 een given 
for Naphtha Cracker Complex and 
other down stream projects at Visa-
khapatnam; 

(b) if not, the reasons theiefor; and 
(c) the date by which it is likely to 

be cleared? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALA VIY A): (a) to (c) A Jetter of 
intent for setting up a 300,000 tpa 
ethylene capacity naphtha cT~cker at 
Visakhapatnam has beeTl is''iued on 
13th October. 1989. Proposals for 
setting up down stream units of this 
cracker are under process. 

<\lIotment of Natural Gas to AndJJra 
PraidesIJ for Power StaoollS 

1502. SHRI Y. S. RAJASEKHAR-\ 
REDDY: Will the Minister of PET-
ROLEUM AND CHEMICALS be 
pleased to state: 

(a) whether the Government of 
Andhra Pradesh has requested for the 
a llotment of natural gas from Krishna 
Godavari Basin for two more power 
stations of 400 MW: and 

(b) if so, the decision tJken or pro-
posed to be taken thereon? 

mE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
'MALAVIYA): (a) Yes, Sir. 

(b) Allocation. of 1.5 MMSCMD of 
&as each has been made for two gas 
11·-7 LSS/ND/91 

based power plants of 400 1\1W each. 
to be set up in Andhra Pradesh by 
JI\PSEB and NTPC at Rajahmundry 
and Kakinada respectively. 

ndal and HydeJ Power Projects in 
Eighth Plan 

1503. SHRI GOPI KATH GAJ-\· 
PATHI: 

SHRI J. CHOKK~ RAO. 
PROF. K. V. THO\1AS: 

Will the Minister of ENFRGY be 
pleased to state: 

(a) whether the Government have 
anv proposaJ to eXp)l~J tidal and 
hydel power projects in Eighth plan: 

(b) if so) the details thereof: and 

(c) the target set for them in th .. 
Eighth Five Year Plan? 

THE MIl\1JSTER OF STATE IN 
THE MINISTRY or ENERGY 
{SHRI BABANRAO DHAKANE): 
(a) Government proposes to exp:md 
the installed hydel power capacity in 
the country in the Eight'1 Phm. No 
benefits from tidal ?0W~r projt!cb 
are, however. envisiged in Eighth 
Plan. 

(b) and (c) The Eighth Five Year 
has not been finalised by the plann-
ing Commission. It is. therefore. not 
possible to indicate the details or the-
target in respect of im!a ned hydel 
power capacity addition in the pm'll. 

Crisis in Plastic Industry 

1504. SHRI KUSUMA. KRISHNA 
MURTHY: Will the Minister ot 
PETROLEUM AND CHEMTC~LS 
be pleased to state: 

(a) whether the plastic industry is 
facing crisis: 

(b) if so, the corrective steps taken 
by the Government: 

(c) whether the Government propose 
to increase the Excise duty exemp-
tion on plastics: and 
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(d) the reliable substitutes for the 
plastic being considered for utilising 
them in the Industry? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a), (b) and (d) Avai-
Iahility and prices of p!ac;tic products 
(which themselves substitute conven-
tional scarce materials) have been 
adversely affected by the Gulf crisil\ 
as about 50 0

', of plastic requirements 
are based on imports, High interna-
tional prices and limited offerings 
have affected supplies in the domestic 
market. 

A continuous dialogue is being held 
with the major user associations and 
domestic producers of plastic pro-
ducts in order to resolve, to the ex-
tent possible, the difficulties arising out 
of the above situation. The situation 
is expected tD improve once the Gulf 
crisis eac:;es. and in the long run, 
when additional volumes of petroche-
mlc(lls becomes available with the 
commissioning Df some of the new 
complexes that have been licenced. 

(c) Decisions in such cases are 
taken on merits at the appropriate 
time 

[Translation] 

Sale of Dupliate LPG Cylinders 

1505. SHRI CHHEDI PASWAN 
Will tbe Minister of PETROLEUM 
AND CHEMICALS be please1 to 
state: 

(a) whether the Government have 
held any enquiry in conne-ction with 
the sale of duplicate LPG Cv linders 
in Delhi; 

(b) if so, the detai1~ thereof; and 
(c) if not, the reasons therefor? 

THE MINISTER OF PETRO-
l EUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
A Ff'AIRS (SHRf SAlYA PRAKASH 

MALAVIYA): (a) to (c) During Jan-
uary, 1991, Delhi Police had raided 
an unauthorised godown of LPG cy-
linders and seized 54 cylinder~ _l~~nd 
arrested 2 persons. After inspccUon. 
the seized cylinders were declared to 
be spurious cyHnders. 

Investigation into alleged Com ..... n 
in Air Bus A-31O Deal 

1506. SHRI CHHEDI PASW AN: 

SHRI SHEO SHARAN 
VERMA: 

Will the Minister of CIVIL AV1A-
TI 0 N be pleased to state: 

(a) the names of the countries from 
'Whom the Government have sought 
help in investigating the matter of 
alleged commission in the Air Bus 
A-320 deal; 

(b) the names of the countries 
which have refused to extend help in 
thi~ regard: 

~ c) the steps taken by the Govern-
ment in the matter; and 

(d) if not, the reasons therefor'} 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) On the basis of applica-
tion filed by the CBI Investigating 
Officer, the Court of Special Judge, 
Delhi. has sent Letters Rt'gatory to 
judicial courts in U.K. and U.S.A. 
seeking their assistance in investiga-
tion. 

(b) No country has refused help 
(c) and (d) Does not arise. 

[English] 

ADotment of Diesel to Hary8lU\ 

1507. SHRI KAPIL DEV SHAS-
TRI: Will the Minister of PETRO-
LEUM AND CHEMICALS be plea-
sed to state: 

(a) the reasons for allotting less 
diesel to Haryana in general and G(}o 
hana in particular; and 
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,(b) the steps taken by the GI)vern-
ment to meet the demand of diesel 
and petrol in Gohana and other partS 
of H_aryana? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS ANU 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATY A PRAKASH 
MALAVIYA): (a) and (b) HSD is 
presently being supplied to retail out-
lets throughout the country as in the 
corresponding period of the pIevious 
year. Petrol is being supplied by pro-
viding a growth of 4 ';" over the cor-
responding period of the previous year. 
Releases of Petrol and Diesel to Har-
yana are being made in line with this 
policy. 

Special releases of 5000 MT HSD 
in November, 1990 and 2100 M r 
HSD in February, 1991 have been 
made for Haryana, primarily for 
the agriculture sector. 

Conversion of Hassan-Arasikera 
Railway Line 

1508. SHRI C. P. MUDALA GIRl· 
YAPPA: Will the Minister of RAlL· 
WA YS be pleased to state: 

(a) whether conversion of Hassan-
Arasikere metre gauge line in Karna-
taka has been pending for a long 
time; 

(b) if so, whether the Govt:rnment 
propose to take up this conversion 
work during 1991-92: and 

(c) if so, the details thereof'? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAIL WAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) No, Sir. 

(b) and (c) Do not arise. 

Doubling of l\~sore-autradurga 
RaHway ~ 

1509. SHRI C. P. MUDALA 
GIRIYAPPA: 

SHRI V. KRISHNA RAO: 

Will" the Minister of RAIL WAYS 
be pleased to state: 

(a) the progress made in the work 
?f doubling the railway lines connect-
mg M ysore-Banga lore-Tumkur-C.hi-
tradurga; 

(b) by what time this doublin!! work 
is likeJy to be completed: and ._ 

(c) the estimated total (;ost thereof? 

THE MINISTER OF STATE IN 
THE MlNISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) There is no such proposal Jl pre-
sent. 

(b) and (1..') Do not arise 

Doubling 0( Bangalore-Gulbarga-
Sholapur Railway Line 

1510. SHRI C. P MUDAI A 
(JIRIY APPA: Will tbe Minister of 
RAJLWA YS be plea~ed to state: 

I'a) whether doubling of the railway 
line in Karnataka between Rmgalore 
and Gulbarga and upto Sholapur in 
Maharashtra has been pending tor a 
long time: and 

(b) if so, the reasons therefor and 
when the work would be started 
thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) and (b) Doubling of existing 
single line section is taken up to im-
prove carrying capacity with saturat-
ed sections being given priority. keep-
ing in view the availability of resour-
ces. Patch doubling is already in 
progress on three stretches of W\3di-
Guntakal Section. DoublinS! on the 
remaining section would be taken up 
as and when the same is required on 
operational considerations subject to 
availability of resources. 
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A.dditioad Train 01\ Baoplore-
Madras Route 

15] I SHRI H. C. SRIKAN-
TAIAH Will the Miilister of RAIL-
WA YS be pleased to state: 

(a) whether there is a demand for 
the introduction of an additional ex-
press tram on Bangdlore-M~dra~ 
route: and 

(b) if so. the action proposed to be 
l3ken b} the Govern nent in this re-
gard? 

THE MINISTER Or STATE IN 
THE MINISTRY OF RAILWAYS 
ISHRI BHAKTA CHARAN DAS): 
\.1) Yes. Sir. 

(a) whether I the Governulent are 
aware that -i- -JHHDber flf _ passenJOl'S 
without reservation travel in rceerved 
second Class three tier compartments 
in Howrah-Delhi Kalka Mail and 
Howrah-New Delhi A.C. F>..press 
causing inconvenience to the bona-
fide passengers; and 

(b) it so, the measures being ta~en, 
proposed to be taken to stop this 
practice? 

THE MINISTER OF STATE I!\ 
THE MINISTRY OF RAILWAY~ 
(SHRI BHAKTA CHARAN DAS). 
(a) some such cases have come to 
notice. 

(b) Presently not feasible due 
resource constraints. 

tC' (b) The following steps h2ve been 

Electrifi'~tioB of Baagajore..J6Jarpet 
~Railway Line 

1512 SHRI H. C. SRIKAN-
:rAIAH Will the Minister of RAIL-
\\ A. YS be pleased to sLate: 

(~). when was the electnfication 
\\'ork ot Bangalore-Jold:-pet Section 
taken up: 

(b) tile amount .)p._!nt so far there-
on; 

(C' the present stage of t:1e project; 
and 

(J) by what time it l~ likel) to be 
completed? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHt\RA~ DAS): 
(a) December. 1988. 

fb) Since beginning and upto Jan-
uary, 91. Rs. 24.39 l.,rores have been 
spent. 

tc) and (d) ElectrificJtion WOJk~ 
are it! progress and dre scheduled for 
comp!~tion by March. 1992. 

Unauthorised TraveIIi.nK ill Reserved 
Coaches 

1513. SHRI MONORANJAN StiR: 
Will the Mmister of RAILWAYS be 
pleased to state: 

taken to prevent unautho"iliied entr) 
in reserved coaches:-

(I) Surprise checks and dnves aie 
conducted from tune to time 
wIth the help of GRP and un-
authoril,oo passengels founa 
travellin!! in reserwd ('oache~ 
are detrained and fined under 
the provision of the Railways 
Act. Wherever the problem ot 
unauthori~ed entry of passen-
gers in reserved coaches is 
acute, coordination is estabh-
shed with GRP to enlist their 
assistance to prevent the same. 

(i!) Punishments are imposed on 
Conductors/TTE~/Coach At-
tendants found responsible for 
dereliction of duty. 

(iii) Legal pl ov l~ll)n In the ne\\ 
Railways Act, 1989, have been 
made moro stringent inasmuch 
as a fine upto Rs. 500 has been 
prescllbed as agaInst Rs. 20 in 
the previous Act. 

Ex ........ of Railways 
1514. SHRI GOPI NATH GAJA-

P A THI: Will the Minister of RAIL· 
WAYS be pleased to state: 

(a) whether the Plannil\J Commis-
sion had constituted a committee to 
go into the issue of expa~ion of the 
Indian Railways; 
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(b) whether the committee has sug- Outsta.ladinJ_ dues of CIL apiDt 
gested any long term measures in the SEBs 
matter; and 

(c) if so, the details thereof inclJd- 1515. SHRI VASANT SATHE: 
.ing the probable investment? Will the Minister of ENERGY be 

pleased to state: 
THE MINISTER OF STATE IN 

{a} whether the position regardmg 
realisation of dues by the Coal India 
Limited (CIL) and its subsidiaries 
tram the State Electricity Board 
(SEBs) has deteriorated during the 
tast three-years; 

(b) if so, the details thereof, sub 
sidlary-wise and year-wise; 

(c) the steps taken in this regard 
during the bst three yearS and the 
results achieved: and 

THE 'MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) to (c) Yes. Sir. The Planning Com-
mission had constituted a committee 
in July, J987, to draw up a perspec-
tive plan uptc 2000 AD for expansion 
of the rail network. This committee 
has identified 2902 kms of new lines 
and 2306 kms of guage converSIOn, 
both to!!ether at an estimated cost of 
Rs. 4403 crores, to enable the Rail-
ways network to carry projected tra-
ffic likely to materialise by the tum 
of ~entury. The lines/guage conver- (d) the: steps now proposed to be 
siolls suggested by them require tech- taken to realise dues from the State 
no-economic surveys to establish the Electricity Boards? 
tochrncal feasibility. the need and 
financial liability. 

Actual lines that can be taken up 
would depend on the need from time 
to time and the availability of re-
.,ources. 

THE MINISTER OF ENERG~ 
(~HRI KALYAN SINGH KALVJ;' 
(a) and (b) The detaili of outstanding 
dues of Coal India Ltd. with various 
State ElectricIty Boards for last 4 
,veJfS are given below:-

(Rs. crores) 

1987-88 1988-89 1989-90 1990-9/ 
(UpIO 

Jan. 91) 
.----.... ~---.-

ECL 111. 87 171. 39 176.lO 212.80 

BCCL 217.39 298.10 416.64 430.03 

CCL 269.16 506.76 612.64 506.37 

NCL 207.47 321.52 272.91 295.2) 

SECL 134.7l 165.78 2M.6J 261.57 

WCL 92.36 100.8] 129.70 138.45 
----- --------------

Total CIL 1032.96 1564.36 ]876.60 1844.47 

(c) Some of the steps taken to re-
cover these outstanding dues are gIven 
below:-

(i) Regular fonow up action _ jI; 
being taken by Coal Companres 
and Coal India Ltd. to realise 
outstandin2 dues from variou5 
Electricity -Boards I Power Sta-
tions. 

(it) State Governments have been 
requested to persuade/enable 
State Electricity Boards to 
clear their outstanding dues 
and to open Revolving Letters 
of Cr.edit for future supplies. 

(iii) Govt. of India de::ide1 to ad-
just undisputed olltstandings 
as on 31-5-1990 against tbe 
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Central assistance payable to 
State Governments from State 
Plan Assistance 1990-91. Ac-
cordingly Rs. 273.36 craTes 
were received by CIL in 1990-
91. 

(iv) From 1-4-1990, a system of 
linkage supplies progresslvel y 
to advance payment by SEBs 
having outstanding dues equi-
valent to 2 month's bill bas 
been introduced. In case of de-
fault in observing the discipline. 
coal companies wi11 be free to 
take coercive steps like cur-
tailing or stopping supplies to 
the power stations. 

(v) AU new units commissioned 
after 1-4-1989 would be suppli· 
ed only against advance pay-
ment or against Letter of Cre-
dit. 

(vi) Consequent upon the imple-
mentation of the a hove sales 
Policy. outstanding as on 
31-1-1991 with SEBs/Power 
House h3s cnme down to Rs. 
1844.45 crares from Rs. J 876.60 
crore41 a" on 1-4-1990. 

(d' With a view to recoverine: the 
Clutstanding dues and also to reduce 
the amount of disputed dues. the 
Department of Coal have made the 
following additional suggestions:-

(i. Settlement of dues by SEBs 
should be monitored every 
week by an agency nominated 
by the Centra) Govt. 

(ii} SEBs should pay interest @ 2% 
per month to coal companies. 
This is the same rate as is be-
ing charged by SEBs from 
their defaulters. 

(iii) All disputes between SEBs 
and coal companies shall be 
referred for arbitration to a 
three member Committee con· 
sisting of Coal Controller and 
one representative each from 
Department of Coal and De· 
partment of Power. The dis· 

pute should be settled within 
a month. 

(iv) Joint sampling should be carri-
ed out only at the colliery end 
and the results will be binding 
on both parties.. 

(v) Coal supplies to defaulting 
SEBs could be discontinued. 

Sale of Centaur Hotel 

1516. SHRI VASANT SATHE: 
Will the Minister of CIVIL AVIA-
TION be pleased to state: 

:a) whether there is a proposal tn 
sell Centaur group of hotels and effect 
sevenJ I economy measures such a!l 
withdrawal of Air India staff posted 
abroad and to appoint sale agents etc. 
and 

{b) if <;0. the measures proposed! 
finalised after a review of the opera-
tlOn of the Indian Airlines, Air India 
and Vayudoot? 

THE MINISTER OF STATE IN 
THE MTNJSTRY OF CIVIL AVll\-
TION (SHRI HARMOHAN DHA-
\VA l\lL (a) and (b) The Board of 
Air India has decided that the Hotel 
Corporation of India should seek 
equity collaboration with an iGterna-
tionally reputed hotel c ildin willing to 
take over the marketing and manage-
ment of the Hotel Cnrporation of 
India. This has become nec-.'ssary on 
account of the high losses suffered by 
the Hotel Corporation of India and its 
inability to compete effecti\ely in the 
market. 

Air India has been adversely affect-
ed by the Gulf crisis. There hJS been 
a decline in passenger as well as 
cargo traffic on account of GuJf war 
and recessionary trends in western 
economics. Air India has taken 
steps to rationalize its route structure 
ann effect economy in expenditure. 

Vayudoot and Indian AirHnes have 
taken steps to rationalise their route 
structure, curtail uneconomic opera-
tions. and avoid wasteful expenditures. 
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Outstaading Dues of NTPe and 
NHPC Against SEBs 

1517. SHRI VASANT SATHE: 
Will the Minister of ENERGY be 
pleased to state: 

{a) whether the position regarding 
realisation of dues by NTPC and 
NHPC from the State Electricity 
Boards has deteriorated during the 
current year as compared to the pre-
vious two years; 

(b) if so, the details thereof. State-
wise and year-wise during the last 
three years; and 

(c) the action taken or proposed to 
be taken in this regard? 

THE MINISTER OF '5T ATE IN 
THE MINISTRY OF ENERGY' 

(SHRI BABANRAO DHAKANE): 
(a) and (b) There was no deteriora-
tion with regard to the realisation of 
the NHPC dues during the current 
year as compared to the previous '2 
years. However, the position of reali· 
sation of the NTPC dues has deterio· 
rated during the current year as com-
pared to the previous 2 years. A 
statement indicating the NTPC's out-
standing dues state-wise and year-wise 
detail for the last three years is given 
in the attached statement. 

{c) The concerned State Electricity 
Boards I State Governments have been 
requested to clear the outstanding dues 
of the NTPC in a phased manner. The 
Central Government have also resort-
ed to appropriation from Central Plan 
:Assistance to the States to recover the 
i"JTPC dues muring 1990·91. 
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Proposal to Privati~ Indian Petro-
chemicals Corporation Ltd. 

1518. SHRI VASANT SATHE: 
Will the Minister of PETROLEUM 
AND CHEMIC ALS be pleased to 
state: 

(a) whether there is any proposal 
10 privatise partially lhe Indian Petro .. 
\.·hemicals Corporation Ltd: 

~b) if ~O. the details of the propnsd 
under consideration; 

(c) the details of ne\\< projects of 
the IPCL cleared during the current 
year: and 

(d} the present position of the 
Maharallhtra gall cracker prolect? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS A'\JD 
MINISTER OF PARLIAME~TARY 
AFFAIRS (SHRI SA TY A PRA-
KASH MALA VIY A): (a) and (b) 
IPel have eAamined and suggested 
\arious 31ternatiH" for financing 
their 8th Plan outlay and among other 
possibilities, they have suggested the 
i~.,ue of "hare.., for public sUbscrip-
tion. 

(c) A letter of intent ha.'> been 
cranled to TPCl on 13-1- ] 991 for 
manufacture of Advanced Engim~er
ing Plastics and CClmposites at Baroda 
and Gandhar Joc1tions in the State of 
Gujarat. 

(d) On 5th November. 1990. there 
was an explosion followed by fire in 
the Outside Battery limit (OSBl) 
Unit of the Gas Cracker Plant at 
Nagothane Complex. as a result of 
which the plant has been shut down. 

All efforts are being made to re-
commission the plant as quickly as 
possible. 

Production of Oil 

1519. SHRIMATT GEETA MU-
KHERJEE: Will the Minister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) whether attention of the Go-
vernment has been drawn to the ne~ 

item captioned '"Better management 
needed at ON GC" appearing in the 
'Times of India' dated Februarv 5, 
1991: -

\ b) if so. the reaction of the Go' 
vernment thereto: and 

(c) the remedial steps being taken 
in the matter? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
\1INI'5TER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MAlAVlYA): (a) Ye'i. 
~ir. 

Ib) and (e) The news report is not 
a te:hnically well informed report. 
For instance. no oil field can have a 
static annual oil production for it~ 
entire producing life. The develop-
ment of an oil field. especially a giant 
and complex oil field like Bombay 
High. is a dynamic process under 
which additional inputs can be used 
to enh111ce production. Also it can-
not be inferred that there is no oil in 
a ,edimentary basin unless explora-
tor~ d riIling has established that it 
ic; so. Hence unless exploratory ddl-
Jing in areas like West Bengal and 
Jammu and Kashmir is undertaken. 
it cannot be said that there is no oil 
in these areas. Further. the procedure 
of exploring. for oil and gas is the 
same and it cannot be said that drill-
ing in Trirura was undertaken to find 
oil onl~. However, the work pro-
!!J"amme of ONGC is reviewed from 
time to time by the Government and 
by ONGC itself. and the required 
steps are taken all and when neces-
'Iary. 

Alleppey-KayankuJam Railwa~" I-iRe 
1520. SHRJ S. KRISHNA 

KUMAR: 
PROF. K. V. THOMAS: 

\Vi11 the Minister of RAILWAYS 
he nleac;;ed to state: 

(a) whether work is going on tor 
construction of the Alleppey-Kayan-
kularn segment of Coastal Railway in 
Kerala: 
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(b) if so, the details thereof: .Ind 

{c} by what time it is likely to be 
completed and the expenditure to be 
incurred thereon? 

1 HE MINISTER OF STATE Il': 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS). 
{a) Yes, Sir. 

(b) ~nd ((;) 43 Km lon~ new BG 
line is beim! constructed between 
Alleppey anl Kayankulam at an e!ili-
mated cost of Rs. 3907.08 Jakh6. The 
\\ dl'K is likely to be completed durinr 
1991-92. 

Electrification of PaJghat-I:rnakulam 
and Ernakulam-Trivandrnm S('diov.~ 

1521. SHRJ S. KRlSHi'\A KL'-
'1AR: Will the Minister of RAIL-
\VA YS be pleased to state: 

ta) whether there i~ any proposal 
tu electrify the Palghat-Ernakulam 
and Emakulam-Trivandrum Section ... : 
and 

I hI it ~O. the details thereo1'.l 

fHE Me~ISTER OF STATE!:"\ 
THE MINISTRY OF RAILWAYS 
iSHRI BHAKTA CHARAN Dr\S): 
;If No. Sir. 

(h) Does not arise. 

Vayu~t Service in Kerala 

1522. SHRI S. KRISHNA KL-
VtAR: Will the Minister of CIVIL 
'\ V1ATION be pleased to state: 

tal the number of towm in Kerala 
(live] ed by the VaYlldoot services at 
rresent: 

(b) whether there is any propol,a! 
Lo ex.tend this service to more areas 
in the State: and 

(e) if so, the details thereof') 

THE MINISTER Of STATE IN 
fHE MlNISTRY OF CTVlL AVTA-

IlO~ \SHRI HARMOHAN DHA· 
WAN): (a} VaYlIdoot is operating 
:-.cheJ_ileu services to Cochin and Tri-
vandrum. 

I h) !'\o, Sir. 

i C) Dne:- not arise 

Ka~ankulam TherlWdl Power Plant 

\523. SHRI S. KRISHNA KU-
\1AR: Will the Mjni~ter llf 
;-:~ERlJ' be plea,ed to state: 

(_.; ~L..: '>:;l~: at \\ hid) th...: Kava;1-
I>.ulam Therl~al Power Plant Proiect 
',[and:, .It present: . 

i b} whether thel e ha:- been "ny 
-.In\ving (.](1\\ n (II the wlJrk: 

Ie) if 'W. the reasons lherefor: and 

'til bv what time the projl.!d j!-, 
ikel~\ !() ht' completed? 

I HE ~l~IS-J ER OF STATE I:" 
I HE MINISTRY OF E~ERGY 

(SHRI BABANRAO DHAKANE): 
I (J i to k I The feas; bilit) report for 
t}1c Kcl\amkulam STPP (Sta!!~1l 
l::: '< 210 MW} was techno-economi-
\.all) (Jp~rajsl.!d by CEA in Januar~, 
1989 for investment approval. The 
formal environment clearance fOJ the 
Pr':1ject has not been received. Ac-
tion ha"i alreadv been initiated for 
'Ihtaining rnvestn1ent apprm-al for' the 
Pr,)ject after ciearance by Public In-
vestment Board (PTB} in November. 
11)90. 

Pending investment approval of the 
Project. ~TPC can incur advance ex-
penditure on new projects to the ex-
tent of Rs. 5 crures as per delegated 
power~. Therd,'re, the work could 
[Ie slarted in ful1 "wing only after 
i nvestmenl approval. 

(d~ The first 210 MW Unit 01 the 
~1rl)je.:t is expected to be commission-
eJ in 48 months from the date of 
;;i!!njng of the supply ,-'D!ltracl ~md the 
-.econd unit. six month, thereafier. 
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[Translation] 

Airport in Ajmer 

1524. PROF. RASA SINGH 
RAWAT: 

SHRI GIRDHARI LAL 
BHARGAVA: 

Will the Minister of CIVIL A VIA-
TION be pleased to state: 

(a) whether the Government have a 
proposal to provide an airport in 
Ajmer; 

(b) if so, the details of the survey 
conducted, the estimated cost and loca-
tion thereof; and 

(c) the time by which the airport IS 
likely to be provided in Ajmer? 

THE MINISTER OF ~TATE IN 
THE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN DHA-
WAN). (a) No. Sir. 

(b) and (c) Do not arise. 

Petrel/Diesel pumps and !LPG Agen-
cies in U ttaI! Pradesh 

,1525. SHRI RAJVEER SINGH: 

SHRI M. S. PAL: 

Will the Minister of PETROLEUM 
AND CHEMIGALS be pleased to 
state: 

(a) the districVfise details of the 
places and the number of petrol/diesel 
pumps in Uttar Pradesh which have 
been approved for being set up and 
the number of such pumps which have 
started functioning; 

(b) whether the Government propose 
to reserve some petrol/diesel pumps 
for unemployed youths; and 

(c) if so, the details thereof indud-
ing names of places districtwise? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a) 465 petrol/diesel 
Retail Outlet dealerships have been 

approved so far in various districts of 
Uttar Pradeslt out of which 316 have 
been commissioned. The effort in-
volved in compiling the districtwise 
details of places where such petrol! 
diesel outlets have been approved and 
where they have started functioning is 
not commensurate with the purpose 
sought to be achieved. 

(b) and (c) As per the existing policy 
no separate reservation has been made 
for Unemployed Youth. However, 
other things being equal. Unemployed 
Graduates I Unemployed Engineering 
Graduates, are given preference. after 
Consumer Co-operative Societies under 
'Open' category. 

Airstrip (or Vayudoot ISemces at 
Faridpur, UUar Pmdesh 

1526. SHRI RAJVEER SINGH: 
Will the Minister of CIVIL A VlA-
TION be pleased to state: 

(a) whether an airstrip for Vayudoot 
services is proposed to be set up at 
Faridpur in Bareilly district of Uttar 
Pradesh; 

(b) whether the Government have 
a~quired 1and -for this purpose. 

(c) if so. the details thereof: and 

(d) the time by which construction 
work is likely to be started? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL A VlA-
TION (SHRI HARMOHAN DHA-
WAN): (a) No, Sir. 

(b) to (d) Do not arise. 

ShortBge of LPG in Uttar Pradesh 

1527. SHRI RAJVEER SINGH: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

,(a) whether there is acute shortage 
of cooking gas in Uttar Pradesh; and 
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(b) jf so, the action being taken by 
the Government to make good ihis 
shortage and the time by which this 
shortage is likely to be met? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALA VIYA): (a) and (b) A tem-
porary shortage in the supply of LPG 
refills was reported in certain locations 
of Vttar Pradesh on account of con&-
traints in the availability of bulk LPG, 
transportation problems and sporadic 
law and order problems. Action bas 
been taken to augment availability of 
LPG through enhanced inc igenous 
production and import, increase bottl-
ing, expedite movement and step up 
delivery of refills. With these measures 
the situation has since improved to a 
large extent. 

[English] 
Indian Airlines flight from and to 

Bangalore 

1528. SHRI M. V. CHANDRA-
SHEKARA MURTHY: Will the 
Minister of CIVIL AVIATION be 
pleased to state: 

(a) whether the domestic flights at 
the Indian Airlines to and from Banga-
lore have not been adhering to the 
time schedule during the past three 
months; 

(b) if so, the reasons therefor; and 

(c) the details of delayed flights 
during the period and steps taken to 
maintain the time schedule? 

THE MINISTER OF & TATE IN 
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) to (c) According to Indian 
Airlines, there were 2419 flights to 
and from Bangalore during the period 
Nov., 1990 to Jan., 1991. Of these. 
78.54% operated on time. The pri-
mary reason for the delays (496) and 
cancellations (23) of the remaining 
flights was the delays in the operation 
of the same aircraft from other stations 
and consequential delays in their arri-
val at Bangalore. 

The following steps have been taken 
tl) improve the on-time performance: -

In the case of likelihood of a ser-
vicing delay. Chief Engineer-
ing Managers at the base sta-
tions discuss the situation with 
the concerned Engineering Exe-
cutive for corrective action. 

Regional Directors take daily meet· 
ings with the operating Depart-
mental Heads to review reasons 
for ~igni:ficant deJays. 

Sufficlent cushion is being provided 
in schedules to ensure that air-
craft and crew are not over-
stretched. 

[Translation] 

Vayudeot ~ervice iR MUhya Pradesh. 
and Rajasthan 

1529. DR. LAXMINARAYAN 
PANDEY A : Will the Minister of 
CIVIL AVLA.TION be pleased to stlte 
the names of the places in Madhya 
Pradesh and Rajasthan where the 
Vayudoot services are proposed to be 
started keeping in view the industrial 
importance of the places and the need 
for providing passenger facilities? 

THE MINISTER OF STATE IN 
THE MINISTRY OF OVIL AVIA-
TION (SHRI HARMOHAN DRA-
WAN): Shortage of aircraft cal\llcity, 
paucity of resources and non-viability 
of operations do not permit Vayudoot 
to resume its services in Madhya Pra-
desh. For similar reasons it does not 
propo:,e to airIink any new station in 
Rajasthan. 

Running of Trains on Bhatni-Vara .. 
uasi Route 

1530. SHRI HARI KEWAL PRA-
SAD: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) even after gauge conversion of 
railway line between Bhatni-Varanasi 
passenger trains are running at a very 
low speed; 
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(8) whether there is public demand 
for restoring pre-conversion speed t'f 
the trains and a memorandum bas been 
given in this regard: and 

(c) if so. the action b~ing taken in 
the matter? 

Section 

Bhatni--Aunrihar In 
Aunrihar-Jn. Varana"j 

{c) Does not arise. 

Comemoo of Salemp,u-Barhaj Rail 
Liue 

1531. SHRI'HARI KEWAL PRA-
SAD: Will the Minister of RAIL· 
WAYS be pleased to state: 

(a) whdh~r Gowntment have: de-
cided to include Salempur-Barhdj rail-
way lme in gauge conversion schem~: 

(b) if "t). th( details thereat: and 

(c) the time by which Salempur· 
Barhaj gauge conversion seheme it! 
likely to be taken up and completed? 

THE MINISTER OF STATE IN 
THE MINISTRY Of RAILWAYS 
(SHRl BHAKTA CHARAN OM}: 
(a) to (c) Conversion of Salempur-
Barhaj Bazar MG. StXtion into B.G. 
ltas been sanctioned at a cost of 
Rs. 5.28 cr0r.:s. This work will be 
completed in 1991-92. 

1532. SHRI HARl KEWAL PRA· 
SAD: wm the Minister of CIVIL 
A VIATJON be pleased to state: 

(a) whether air service to Gorakhpur 
has been cancelled: 

(b) If so. the reason theretor: 

,(c) wh~ther the .Gow~m~nt pr~
pas!;: to rtsume-lhl~ .1U 5er\'1C": m pubh~ 
intere~t: and 

THE MINISTER. OF STATE IN 
THE MlNISTR Y OF RAILWA YS 
(SHRI BHAKTA CHARAN DAS): 
(a) No, Sir. 

(b.~ The ~t:ctil)naJ speed after COll-
verSIon has been rais~d as under: --~ 

uulia Present 
Speed ~peed 
ON M.C,. on B.G. 
KMPH KMPH 

75 tOO 
75 90 

THE MINJ~TER Or ~ 1 '\TE IN 
rHE MINiSTRY OF C1VIL AVIA· 
TION ;SHRl HARMOHAN DHA· 
WAN): (a) and (b) Ye~. Sit. Due to 
poor pa~~cnger demand coupled with 
the need to com.ervc fu~l. Indian Air-
111le~ ~usFnded the ..,;![\ Ices between 
Delhi and Gorakhpur w.c.f. 22·]-1991. 

(() At pre:,cnL lndian Airlin\!.., ha~ 
no plan~ to re~ume thi5. serv]l..e 

[Englishj 

Sak of Centaur HoteJ5 

15J3 SHRI KAMAL l\lA 1 H 
PROF. VU.:\ Y kUMAR 

MALHOTRA: 
SHRI MADA"l LAL 

KHURANA: 

WIll the Minish!r of CIVIL AVIA· 
'J JON be plea~ed to ~tate: 

(a) wheth~'r the UO'.err.lnent al~ pla-
lUling to "ell the Cen::wr Group of 
Hotcb: 

(b) if ~o, the reasons therefor: 

(c) the tuial 10~~ Sllftcred b) each 
of the hotel') since h1ception: 

~d) the total n'aber of employees 
to be afiec(cd on aCCOll'lt of closure 
0f the:..: hot..:b and th~' 'W10unt of 
compen<;ation payable to them: lind 
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(c) the step~ taken fo! providing al-
ternative employment to these emplo-
yees? 

THE M1NISTER Of STATE IN 
THE MINISTRY OF (IVIL 1\ VIA-
TION (SHRI HARMOHA N DBA-
WAN): (a) and (b) The B0ard of 
Air-lndia has decided that the Hotel 
Corporation of India ~h(lcld seck 
equity collaboration with <In interna-
tlonally reputed hotel eha jll \\- i~ling to 

Centaur HoteL Bombay Airport 

Centaur Hotel. Delhi Airport 

Centaur Lake View H<,tel Srinagar 

Centaur luhu Beach, Bombay 

take over the marketing and manage-
m~nt of the Hotel Corporation of 
India. This has become necessary OJ). 
account of the high 1oslIe... suffered b~ 
the Hotel Corporation of India and 
ih inability to compete effecthely ill 
the market 

(c) to (c) The number of employe\!s 
and loss/profit incurred by each hote4 
L1nit j~ given below:-

No. of Profi( 
Emplo- Loss 
l'ees as 011 

31-3-90 

817 Rs. J 8 . 66 Crore!l 
(Profit) 

ROO Rs. 12.79 Crores 
(Loss) 

391 Rs. 18.61 Crores 
(Loss) 

831 Rs. 7. 93 Crore~ 
(Loss) 

Payment of compensation'provision of a1ternathc employment to employees 
will not be nece"sary under the scheme envisaged. 

Reco"(:'r~ Under »PEA 

I 534. PROF. VB A Y KllMAR 
MALHOTRA. Will the Minister oj 
PETROLEUM AND CHEMICALS 
be plea-sed to state: 

{a) the total amount to b~ recover-
e!d from the drug companies under th~ 
Drug Prices Equali,ation Account" 
{DPEA): 

(h) the amount actllallv r('cover~d 
.... 0 far: 

(c) what is the statu'> of various 
cases in different High Cnurt~: 

(d) whether the Supreme Court 
\udgements on the issue have been 
implemented: and 

(e) if not. tbe reasons then·fore and 
the action proposed to be taken in 
this regud., 

THE M'INISTER OF PETROLE-
liM AND CHEMICAL.$ AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRT SATYA PRA-
KASH MALA VIY A)' (a) and 
(b) a statement indicating the 
amounts assessed against various com-
panies. till date. and the amounts re-
covered from each of them, so far. 
I" attached . 

(c) The High Courts have granted 
.... tay /interim stay in the ~(1ses \\ web 
are before them. The matters are, 
however. being contested by the Gov-
er nment. 

(d) and (e) White cnlcl'lating the 
amounts due the Supleme Court 
judgements have been kept in view. 
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[Translation] 

New BG Rail Lines 

1535. SHRI HARIBHAU SHAN-
KAR MAHALE: Will the Minister of 
RAILWA YS be plealled to state: 

(a) the names of placec; where Gov-
ernment propose to lay broad gauge 
rail lines; 

(b) the estimated expenditure to be 
incurred thereon; and 

(c) the time by which these works 
will be completed? 

) 535. SHRI HARIBHAU SHAN-
THE MINISTRY OF RAIL\VAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) to (c) The new line projects undel 
consideration of the Government are 
listed in para 17.7 of Minister of 
Railways speech for 1991-92 Budget 
which wac; supplied to Hon'ble Mem-
bers along with other Budget docu-
ments. at the time of presentation of 
the interim Budget on 25-2-91. 

Rural Electrification in Maharashtra 

153(J. SHRI HARIBHAU SHAN-
KAR MAHALE: Will the "Minister of 
ENERGY be pleased to '1tate: 

(a) whether electricity has been 
provided to all the villages of Maha-
rashtra: 

Month 

(b) if so. the detaIls thereot and 
(c) if not, the rca&ons therefor? 
THE MINISTER OF STATE IN 

THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
(a) to (c) As per available information, 
Maharashtra State Electricity Board 
have reported cent percent village 
electrification by the end of March, 
1989 through conventional! non-con-
ventional energy sources. However, 
248 non-fea~ible villages. 'A-hich are 
either abandoned or under suhmerg-
ence, remained unelectrified. 

Power Generation in Maharashtra 

1537. SHRI HARIBHAU SHAN-
KAR MAHALE: Will tr" u:"lster 
oi ENERGY be pleased to state: 

(a) the quantity of power genet at-
ed III Maharashtra in the past 12 
months, month-wise irom January, 
1990 to December, J qqO: and 

(b) the steps taken or proposed to 
be taken to meft the scarcity of power 
and the reasons 01 low po\\er genera-
tion? 

lIfE MINJSTER or STATE IN 
THE MIN ISTR Y OF ENERGY 
(SHRJ BABANRAO DHAKANE): 
(a) and (b) Monlhwlse total pov.er 
generated in Maharashtra during 
January. 1990 to December, 1990 is 
as under:-

Generation in Gwh 
Target Actual 

- -- --------_-----
January 1990 
February 1990 
March 1990 
April 1990 
May 1990 . 
June 1990 . 
July 1990 . 
August 1990 . 
September 1990 . 
October 1990 . 
November 1990 . 
December 1990 . 
Jan. -Dec. 1990 

3358 
2736 
3234 
2899 
3101 
2913 
2843 
2908 
2917 
3161 
2851 
2982 

35903 

3337 
3018 
3327 
3302 
3161 
2901 
3028 
2887 
2926 
2884 
3140 
3548 

37459 
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The actual generation ha~ been 

more than the target. However, vari-
ous steps being taken to meet the 
scarcity of power include ex~e(!iting 
commissioning of new generatlllg ca-
pacities. implementation of short ges-
tation projects. improving the perfor-
mance of existing power stations. re-
duction of transmission and distribu-
tion losses, implementation of dem~nd 
management and energy conservatton 
measures and arranging transfer of 
energy from surplus to deficit areas. 

Supply of Kerosene to States 

1538. SHRI HARIBHAU SHAN-
KAR MAHALE. 

SHRI SRIKANTHA DAT-
TA NARASIMHA RAJA-

WADIYAR: 
\Vill the Minister of PETRO-

LEUM AND CHEMICALS be pleas-
ed to state. 

(a) the names of the ~tates to 
which reduction in supply of kerosene 
has been made. 

(b) the reasons therefor. 

(c) whether Government propose to 
increase this quota for ]991-92. espe-
ciallv. for thCl'ie States in 'hhich com-
plet~ electrification ha!' not b~en done 
flO far: and 

(d) if so. the detailc;; thereof and 
actiCln taken in this regard? 

THE MINISTER OF PETRO-
LEUM AND CHEM1CALS AND 
MINISTER OF PARLTAMENTARY 
AFFAIRS (SHRI SA TY A PRAKASH 
MALA VTY A): (a) AlI States/UTs 
have been provided increase in SKO 
allocations in 1990-91 and there has 
been no reduction in supplies over 
the corresponding period of the pre-
vious year. 

(b) Does not anse in view of (a) 
above. 

(c) and (d) SKO allocations to ~ll 
States and UTs are made by provld-

ing a suitable growth OVt!f the cor-
responding period of the previous 
year. SKO is a deficit product and 
over one third of the country's requi-
rements are met by imports. SKO 
ailocati~ns for 1991 ·92 will depend 
on foreIgn exchange made available 
for import of SKO. 

[English] 

Thermal Power Station at VidJakhs-
patnam 

l539. SHRI 1. CHOKKA RAO: 
Wil1 the Minister of ENERGY be 
pkased to state: 

(a) whether the proposed Coastal 
I henna 1 Power Station at Visakha-
patnam would utili'ie the coal from 
Talcher Coal Mine; and 

(b) if so. whether transport of coal 
by sea would be economical and 
sa ve the Southern Region from the 
..,e\ el e power shortage 'J 

THE MINISTER OF STATE IN 
THE MINISTRY OF E~ERGY 
(SHRI BABANRAO DHAKANE): 
(a) alld (b) The proposed Coastal 
Thermal Power Stahon at Vlshakha-
patnam would utilise coal from the 
Gopalpura area of Ib Valley Coal-
hclds. Orissa. The transportation of 
coal from Ib Valley Coalfields to the 
proposed station would be by all rail 
route which has been considered as 
the "Lea!!t Cost Solution" at present 
taking into account investment for 
augmenting line capacity. 

Hydel Power Generation 

1540. SHRT 1. CHOKKA RAO: 
Will the Minister of ENERGY be 
pleased to state: 

(a) whether there is any imbalance 
at present, in the percentage of hydel 
and thermal power in the total power 
generation; 
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(b) whether there is any proposal 
before NHPC to 5tart construction 
on major projects like Polavaram 
and Ichenpally etc. in Andhra Pra-
desh. iJ;l order to increase hydel power 
generation; 

(c) if so. the details thereof; and 

(d) if not. the reasoll') therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE)" 
(a) Yes. Sir. 

(b) to (d) National Hvdroelectric 
Power Corporation has informed that 
the Govt. of Andhra Pradesh who 
were approached for execution of the 
Ichampally Project (600 MW) in 
Andhra Pradesh have agreed. in prin-
ciple, for the investigation and exe-
cution of the project in Central Sec-
tor through the NHPC. The State 
Government have. however, informed 
the NHPC that as the Ichampally 
Project is proposed a~ an inter-State 
mUltipurpose project in terms of tri-
partite agreement between the States 
of Maharashtra. Madhya Pradesh and 
Andhra Pradesh as per the Godavari 
Waters Dispute Tribuna1 Award. 
consent of the other two States would 
also be necessarv to implement the 
project by the NHPC. 

There is no such proposal in the 
case of Polavaram scheme 

[Translation] 

Consumption of DieMI in Agricul-
tural Sector 

1541. SHRT LARANG SAl: Will 
the Mini5ter of PETROLEUM AND 
CHEMTC ALS be pleased to state' 

(a) the percentage of diesel out of 
the total production being utilized for 
agricultural purposes: -

(b) the percentage of diesel being 
allocated by the Government for agri-
culture; and 

(c) the steps being taken by Gov-
ernment to meet the shortage? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALA VIYA): (a) Data regarding 
consumption of diese~ by the .agricul-
ture sector is not bemg compIled. 

(b) The Government does aIloc~te 
diesel for agriculture. HSD suppbes 
to retail outlets throughout the coun-
try are presently being maintained at 
the same level as in the correspond-
ing period of the previoll<; year. Spe-
cial releases of HSD have been made 
for the Agriculture Sector in Novem-
ber. 1990 and February, 1991. 

(c) Instructions have been issued 
to the oil companies tt) accord prio-
rity for meeting. demand of t~e Ag.ri-
culture Sector m consultatIOn "rt'lth 
the State Governments 

Allotment of LPG Agencies and 
Petrol/Diesel Pumps to Adivasis in 

Madhya Pradesh 

1542. SHRI LARANG SAT: Will 
the Minister of PETROLETJM AND 
CHEMICALS be pleased to state: 

(a) the number of Ac1ivasis in Sar-
gooja. Bastar, Mandala. Chhindwara, 
Raigarh. Bilaspur and Siddi districts 
of Madhya Pradesh \\ ho have been 
aHotted LPG agencies. petrol/diesel 
pump~ during: the last three years; 

(b) whether it is according to the 
target" fh:ed: 

(c) if not. the rea<;(m<; therefor: and 

(d) the steps taken by the Govern-
ment to achieve the tar~ets? 

THE MINTSTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIY A): (a) The number of 
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LPG distributorships and Retail Out-
let (Petrol I Diesel) dealerships awald-
ed to persons belonging to the Sche-

District 

Sargooja 
Bastar 
Mandala 
Chhindwara 
Raigarh 
Bilaspur 
Siddi 

(b) to (d) No district-wise ta!gets 
have been fixed for the allotment of 
dealership/distributorship to p(.'f!;OnS 
belonging to Scheduled Tribes. 

[English] 

Electrification of Railway Lines 

1543. SHRI BANWARTLAL 
PUROHIT. 

SHRI SURYA N,·,\RAYAN 
YADAV: 

SHRI A. VIJA'YARA· 
GHAVAN: 

duled Tribes during 1988-90 in the 
said districts of Madhya Pradesh is 
as follows:-

LPG 
distribu-
torship 

Nil 

Retail 
Outlet 
dealerships 

(b) to Cd) No district-wise targets 

(c) whether the Government also 
propose to set up a Development 
Council for railway electrification and 
electronics; 

(d) if so. the details thereof and 
other steps the Government propose 
to take to speedily electrify the rail-
wa y tracks; and 

(e) the details of new railway line!). 
(name-wise and zone-wise) proposed 
to be elertrified? 

THE MINISTER OF STATE IN 
Will the Minister of RAILWAYS THE MINISTRY OF RAILWAYS 

be pleased to state: (SHRI BHAKTA CHARAN DAS): 

(a) whether the Government pro-
pose to consider entry of private sec-
tor in its railway electrification pro-
gramme in view of the serious reso-
urces crunch and for speedily electri-
fication of heavy density tracks. 

(a) No. Sir. 

(b) Does not arise. 

(c) No, Sir. 

(d) Does not arise. 

(e) Section RKMs Railway Zone 

1. Delhi-Ambala-Ludhiana 314 Northern 
2~ Gumia=Patratu 72 Eastern 
3· Sitarampur=Jhajha 154 Eastern 
4. Bokaro-Muri-Hatia -Bondamunda-

Barsuan-Bimlagarh- Kiriburu 398 South Eastern 
5. Ahmedabad-Gandhinagar 28 Western 
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Release of BieRI for Agrkultural 
Sedor 

1544. SHRI BANW ARILAL 
PUROHIT: Will the Minister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) whether the Government have 
released additional diesel to the agri-
cultural sector recently; 

(b) if so, the quantum of diesel al-
located to each State for agricultural 
purposes~ 

(c) whether the additional supplie"i 
of diesel has shown any impact on 
the demand of diesel; and 

(d) if so, to what extent? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SA TY A PRA-
KASH MALAVIYA): (?) and (b) 
Yes, Sir. The Government have re-
leased an additional 42,680 MT HSD 
to V<lrlOUS States during FebnIar,}. 
1991 for the agriculture sector. 5tate-
wise breakup o~f qU.IlltHie<:, re'ea-sed to 
17 States is given in the atta,,:}jed 
str.tement. 

(c} and (d) The additional rekv;e 
of diesel in February, 1991 is e'l{pect-
ed to provide "luh<;tantial relief tn the 
a!!riculture sector. 

STATEMENT 

HSD Releasedfor the Agriculture Sector in February, 1991 

(Figure.~ in Metric tOl1l1n) 

S.No. State Quantit} 

1. Andhra Pradesh . 2100 
2. Assam 500 
3. Bihar 1800 
4. Gujarat 2000 
5. Jammu & Kashmir ~oo 

6. Himachal Pradesh 300 
7. Haryana 2200 
8. Karnataka 1400 
9. Kerala 1100 

10. Madhya Pradesh 1600 
11. Maharashtra 3200 
12. Orissa 600 
13. Punjab 4100 
14. Rajasthan. 1800 
15. Tamil Nadu 2600 
16. Uttar Pradesh 12900 
17. West Bengal 4200 

42.600 

14-7 LSS/ND/91 
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Derailment of Delhi BOUDd Dakshin 
Express 

1545. SHRI BANWARILAL 
PUROHIT: 

SHRI P.M. SA YEED: 
SHRI T ARIF SINGH: 

Will the Minister of RAIL WAYS 
be pleased to state: 

(a) whether preliminary investiga-
tions have been held into derailment 
of the Delhi bound Dakshin Express 
on February 6, 1991 due to some ex-
plosive device; and 

(b) if so, the findings thereof and 
other details concerning the accident 
including the loss of life and property 
and compensation. if awarded, to the 
victims and their families? 

THE MINISTER OF STATB IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) and (b) On 6-2-1991. the train 
engine along with 13 coaches of New 
Delhi bound Hyderabad-Nizamuddin 
Express derailed between Vempalli 
and Sirpur Town stations of South 
Central Railway. This accident was 
inquired into by an inter-departmental 
inquiry committee which cOl.cluded 
th lt the accident was caused by ex-
plosion of some device kept under the 
track by some anti-social elements. 

In this accident. 2 persons were kil-
Jed and 23 injured. No compensa-
tion has been paid. However. an ex-
gratia payment of Rs 22.250 has 
been made to the dependants of the 
deceased and the injured passengers. 

Loss to railway property has been 
estimated a1 Rs. 57,8~,096. 

[Translation ] 

Supply of Petrol/Diesel to Petrol 
Pumps 

]~46. SHRI KALPNATH SON-
KAR: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleas-
ed to state; 

(a) whether most of the Petrol/ 
Diesel Pump owners brin~ oil from 
the oil companies in their own tan-
kers; 

(b) if so, whether this practice en-
courages adulteration and black-
marketing; and 

(c) If so, the steps being taken by 
the Government to prevent adultera-
tIOn enroute? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A): (a) Supplies 
of petrol/diesel to Retail Outlets are 
made through oil company owned 
tankers as well as tankers owned by 
dealers! other parties. 

(b) No, Sir. 

(c) The following steps have been 
taken to prevent adulteration of Pet-
Tol and Diesel: 

(i) Temperature/Density checks 
at the supply and receipt 
points. The MS & HSD (pre-
vention of Malpractices in sup-
ply and Distribution) Order. 
1990 has been issued for this 
purpose under the Esseritial 
Commodity Act, 1955. 

(ii) Doping of Kerosene with Fur-
fural. 

(iii) Filter paper test. 

(iv) Introduction of Mobile Labo-
ratories. 

(v) Regular iSurprise InspectiQns 
of retail outlets by Oil C0m-
panies and State Enforcement 
Agencies. 

.Pantry Car. in Sh~jivi Express 

lS47. DR. SHA·ILENDRANA TIl 
SHRIV AST A VA: Will the Minister 
of RAIL WAYS be pleased to state: 

(a) the time by which the arrange-
ments of Pantry Car will be made in 
Shram1ivi Express running between 
New Delhi-Patna; 
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(b) the reasons for not providing 
reservation facility froID Lucknow to 
Patna and Patna to Lucknow in the 
above train; 

(c) the time by which this facility 
will be provided; and 

(d) when will computerised book-
ing facility be available in I?elhi for 
journeys from Patna to DelhI? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) The decision to introduce pantry 
car service by 2401/2402 Shramjivi 
Express has since been taken and 
instrurtions hJve been issued to the 
Zonal Railway for taking necessary 
action. 

(b) and (c) ReservatIon facility is 
available between Lucknow and Patna 
by this train. 

(d) Actiun ha<; been taken to make 
this facility available latest by June. 
1991. 

[English] 

Revenue 'Earnings of Airports 

1548 PROF. K. V THOMAS. 
Will the Minister of CIVIL A VI >\-
TION be pleased to state the rev~nue 
earnings of the airports in 1990-91? 

THE MINISTER OF ST ATE IN 
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DRA-
W AN) : The total revenue earnings 
of both International Airports Autho-
rity of India and National Airports 
Authority during 1990-91 are e~timat
ed at Rs. 335.00 crores. 

Merger of Indian AirUnes, Air India 
and Vayudoot 

1549. SHRI MORESHWAR 
SAVE: 

SHRI HARISH RA WAT : 

Will the Minister of CIVIL AVIA-
TION be pleased to state: 

(a) whether the Government pro-
pose to merge Indian Airlines. Air 
India and Vayudoot; 

(b) if so, the reasons therefor: 

(c) whether there is any protest by 
the staff / employees unions / associa-
tions to this proposal: and 

(d) if so, the reaction of the Gov-
ernment thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) No, Sir. 

(b) to (d) Does not arise. 

Restructure of Vayudoot 

1550. SHRI SRIKANTHA 
DATTA NARASIMHA RAJA 
WADIY AR: Will the Minister of 
CIVIL A VIA TION be pleased to 
state: 

(a) the amount earmarked for im-
plementing programme pertaining to 
rest! ucture and expansion of Vayu-
doot services in the Eighth Five Year 
Plan: and 

(b) the details of new places in 
different States proposed to be linked 
by Vayudoot? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) Government does not 
propose to invest any funds for re-
structuring and expansion of Vayu-
doot services in the Eighth Five Year 
Plan. 

(b) Vayudoot Limited has been ra-
tionalising its route network in order 
to reduce its mounting losses and uti-
lize its fleet in a more efficient man-
ner. As a result, Vayudoot has no 
plan to airlink new stations in the 
near future. 
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Req1liremwt of bulk dr1Jgs 

1551. SHRI SRIKAN I'HA 
DATTA NARASIMHA RAJA WA-
DIY AR : Will the Minister of PET-
RoLEuM AND CHEMICALS be 
pleased to state: 

(a) the requirement of the bulk 
drugs in the country; 

(b) the quantity being formulated 
indlgenollsly and the quantity being 
imported annua]]y \\lith value thereof: 
and 

(c) the steps taken by the Govern-
ment to encourage indigenous Dro-
duction of drugs particularly Hfe 
I,a ving drugs? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIY A) : (a) The re-
quirement of bulk drugs in the coun-
try was valued at Rs. 1120 crores 
Juring 1989-90. 

~ b I Bulk drugs both from indi-
genous and imported sources are for-
mulated in the country in accordance 
with the demand of formulations jn 
the country C.J F. value of imports 
15 about 25 n,', of the total value of 
:onsumptiun of bulk drugs in the 
country i.e. about R'I. 270 crores dur-
ing J 989-90. 

(c) In Order to increase indigenous 
production, various steps have been 
taken under Drug Policy Viz. Exemp-
tion from price control if the pro-
cess is developed through indigenous 
R&D. permitting upto 70% of bulk 
drugs produced by a unit for produc-

tion of its own formulations, Iiberali· 
sed licensing provision, broad-band-
ing, grant of Minimum Economic 
Capacity, customs duty rationaiisa· 
tion etc. 

Raid& on Petrol Pumps 

1552. SHRI D. M. PUTTE 
GOWDA: 

SHRI ANAND SINGH: 

SHRI Y ASHW ANTRAO 
PATIL: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

.a) whether the Union Government 
have made surprise checks at petrol 
pumps in and around Delhi for an on-
the-spot assessment of the diesel 
shortage; 

(b) if so, the details of the petrol 
rumps raided: 

{c} whether the supply of diesel 
w~s found inadequate at those petrol 
pumps: and 

(d) jf so, the details of the persons 
arrested in this regard? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
\1INISTER OF PARLIAMENTARY 
AFFAIRS (SHRJ SATYA PRA-
KASH MALA VIY A): (a) Regular. 
Surprise and Joint Inspections of re-
tail outlets are carried out periodi-
cally by the oil companies and local 
authorities to check malpractices. 

(b) Following inspections of petrol/ 
diesel pumps have been carried out by 
oil companies recently: 

Month Regular Surprise Joint Total 

January, 1991 
February. 199] 
(Upto 21 st) 

Ie) Shortage of diesel was reported 
m Delhi in the wake of Gulf War, 
lJrgely due to panic buying. 

124 
149 

108 31 
394 93 

263 
636 

(d) No person has been arrested in 
the consequent to inspections of retail 
outlets by oil companies. 
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(d) This would be known only when 

Setting up of Southern Gas Grid 

1553. SHRI R.N. RAKESH: 

DR. CHINT A MOHAN: 

SHRI B. RAJ ARA VI 
VARMA: 

Will the Minister of PETRO~ 
LEUM AND CHEMICALS be pleas. 
ed to state: 

(a) whether an Inter~Ministerial 
Group to examine the techno-eeo-
mie feasibility of establishmg a 
Southern Gas Grid, has submitted it, 
report: 

(b) if so, the main recommenda· 
tions of the group; 

{c) if not, the reasons therefor and 
the action taken by Government in 
this regard so far: and 

the report of the Group is received. 

[English] 

Industrial Use of Natural Gas in 
Maharashtra 

1554. PROF. RAM GANESH 
KAPSE : Will the Minister of PET-
RoLEuM AND CHEMICALS be 
pleased to state: 

(a) whether a number of industrial 
concerns in Maharashtra have re~ 
quested the Oil and Natural Gas Com-
mi~sion for supply of natural ga~ as 
feed stock to them: 

(b) if so, the detaIls of such in-
dustries and the quantity requested; 
~ll1d 

(r) the action taken on such re-
qUf'sts7 

T HE MINISTER OF PETRO· 
(d) the areas expected to be cover· I EUM AND CHEMICALS A!'D 

ed in the Southern Gas Grid? MINISTER OF PARLIAMEN. 

THE MINISTER OF PETRO-
LEUM ~ND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA VIVA): (a) No, Sir. 

{ b) Doe ... not ari "e. 

Ie) The Group is considering the 
various complicated issues of the 
proposal. It has been requested to 
expedite its report. 

TARY AFFAIRS (SHRI SATYA 
PR I\KASH MALAVIYA): (a) to 
Ie) Request~ have been received 
from the units loc:Hed in and the Go-
\ernment of Maharashtra from time 
to tIme for allocation of natural gas 
j'l various sectors. Depending upon 
t)'le availability. a quantity ()f about 
18 l\,1MSCMD of gas has been com· 
rnitted for supply to various consu-
mer., in the State. The details are 
given fn the attached Statement. 

STATEMENT 

Alloeations for supply of Natural Gas in Maharashtra 
------ ~------- ~--------------

Consumers 

1. Rashtriya Chemicals & Fertilizer, Trombay 
2. Rashtriya Chemicals & Fertilizers, ThaI 
3. Heavy Water Project ThaI 
4. Deepak Fertilizers & Petrochemicals Ltd. Taloja 
5. Bharat Electronics Corporation. Taloja 

Quantity 
(In Million 

cubic me-
tres per day) 

2 

1.80 
3.00 
0.15 
0.60 
0.03 
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2 

6. Tata Electric Company, Trombay 1.50 
7. Maharashtra State Electricity Board, Uran 4.50 
8. Hindustan Copper Limited . 0.01 
9. Maharashtra Gas Cracker Complex, Nagothane 0.06 

10. Bharat Petroleum Corpn. Ud./Hindustan Petroleum Corporation 
Ltd. . 0.05 

11. 
12. 
13. 
14. 
15. 
16. 
17. 
18. 

C2/C3 (ONGe) . 
LPG (ONGC) 
Bombay City Distribution 
Hindustan Organic Chemicals 
Grasim 
Metadist 
Kalyani Steel 
Nippon Denro 

Total 

Gas Based Power Plants in Eiahth 
PIlla 

1555. SHRIMATI VASUDHARA-
RAJ E : Will the Minister of 
ENERGY be pleased to state: 

(a) whether Government have a 
proposal to set up some gas-based 
power stations in the country during 
Eighth Five Year Plan; and 

(b) if so, the number of such gas-
based power plants and the details of 
the places where they are likelt to be 
located? 

LIS 
1.80 
1.50 
0.15 
0.75 
0.01 
0.75 
1.00 

18.55 

THE MINISTER OF sr ATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
(a) and (b) The target for installa-
tion of additional generating capacity 
in the Eighth Five Year Plan ha3 not 
been finalised so far. 

During the Eighth Five Year Plan 
period. a total capacity addition of 
about 7485 MW is envisaged from 
the gas based power projects. The 
details of the various gas based power 
projects expected to yield benefits 
dUI ing the Eighth Plan period are 
given in the attached statement. 

STATEMENT 

S.No. Name of the Project 

2 

I~ Central Sector 
1. 'Kawas Gas based power 

'Project (GPP) 
2. Kathalguri GPP . 

State 

3 

Gujarat 

• ~sam 

Installed Benefits 
Capacity during the 
(MW) 8th Plan 

(MW) 

4 5 

4 x l00-t- 600 
2 x 100 
6x30+ 270 
3 x30 
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2 

3. Dadri OPP 

4. Anta OPP Extn. 

5. Gandhar GPP 
6. Godavari GPP 
7. Rokhia OPP 
8. Faridabad GPP 

9. Tripura Opp 

Sub-total 

11. State Sector 

1. Uran Waste Heat (W.H.) 
2. Vijjeshwaram OPP (Unit 3) 

3. Lakwa Phase-II 
4. Lakwa W.H. 
5. Ramgarh 
6. Vatwa OPP . 

7. Utran OPP . 

8. Oandhar OPP 
9. Pipavav OPP 

10. Karaikal OPP 

11. Amguri GPP 

12. Desu W.H. 

Sub-total 

Grand Total (1+11) 

3 

U.P. 

U.P. 

Gujarat 
Andhra Pradesh 
Tripura 
Haryana 

Tripura 

Maharashtra 
Andhra Pradesh 

Assam 
Assam 
Rajasthan 
Oujarat 

Gujarat 

Gujarat 
Gujarat 
Pondicherry 

Assam 

Delhi 

4- 5 

4x131.3+ 817.2 
2x146.5 
3xlOO+ 430 
3 xlO 

650 650 
800 800 

lOx8 80 
4 x130+ 800 
2 x 140 

500 500 

4947.2 

3 xlZO 360 
3 x33+ 33 
1 x33 
3x20 60 
1 x22 22 
1 x3 3 
2 x33.5+ 102 
1 x3S 
3 x30+ 135 
1 y45 

600 600 
750 750 

3 x5~ 22.5 
1 x7.5 
8 x30+ 360 
4 x30 
3 x30 90 

2537.5 

7484.7 

Gap Between Demand and Refining 
of Petroleum Product~ 

products and the refining capacities; 
and 

1556. SHRIMATI VASUN-
DHARA RAJE: Will the Minister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) the refining capacities in the 
country at present; 

(b) whether there is a wide gap 
between the demand of petroleum 

(c) if so, the steps proposed to be 
taken to bridge gap? 

THE MINISTER OF PETRO· 
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a) and (b) The pre-
sent refining capacity in the country 
is 51.85 MTPA (including 2 AITPA 
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swing capacity at the HPCL Bombay 
refinery). The consumption of the 
~troleum products during 1990·91 is 
estimated to be about 55.2 miBion 
tonnes. 

(c) With a view to increase the 
refining capacity in the country to 
meet the growing demand of petro-
leum products, Government have pla-
nned setting up three gras'i root refi-
neries at Mangalore, Kamal and in 
Assam. A proposal of MRL for set-
ting up of a 0.5 MTPA Simp!~ crude 
aistillation unit at Narimanam has 
also been recently approved b)' the 
Government. Besides these. there are 
proposals / schemes for the low cost 
expansion/debottlenecking of some of 
the existing refineries in the couP try . 

Privatisation of Air India 

1557. SHRIMATI V ASUN-
DHARA RAJE: Will the Minister of 
CIVIL AVIATION be pleased to 
state: 

(a) whether the Government have 
a proposal to privatise Air Injia ser· 
vices: 

(b) if so. the reasons therefor: 

(c) whether Air bdia ie' funning 
into loss; and 

(d) if so, the e"(tent of loss daily or 
month)): and the rea'\or'!" therefor? 

THE M1NISTER OF STATE IN 
THE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN ORA-
WAN): (3') No. Sir. 

( b) Does not arise. 
(c) No. Sir. 
(d) Does not arise. 

H"del Power Generation in Northem 
. Region 

1558. SHRIMATI VASUN-
DHARA RAJE: Will the .Minister of 
ENERGY be pleased to state: 

(a) the total M\" of hydel power 
g~nerated from the Northern region 
and particularly from Rajasthan dur· 
ing last three years: 

(b) the installed capacity of hydro 
power in Rajasthan in 1990-91; and 

(c) the details of target set for in· 
creasing hydel POWt:f in Rajasthan 
in 1991·92? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKt\NE) 
(a) and (b) The total hydro genera-
tion in Northern Reg10n a'l well as 
R~iasthan during the last t~ree y~ars 
and the current year 1S gIVen 
bdow'-

Year 
Northern Region Rajasthan 

Inst. Genera- Inst. Gener 
Capacity tion capacity tion 
(MW) (MU) (MW) (MU) 

1987-88 
1988-89 

5692.175 21072 330 1015 
6043.425 23749 375 964 

1989-90 . . 
1990-91 (April 90 to Jan. 9]) 

6097.39 25189 420.165 961 
6097.39 23244 420.165 648 

(c) The benefits o!' incrca:>ed hydel 
generation in Rajasthdn during '991. 
92 is likely to accrue \\ith the stable 
operation of MangroI (3 x 2 MW) 
and Suratgarh (2 X 2 MW) generating 
nnits which are expected to be com-
missioned shortly. 

[T rans/ation] 

Dwellings on Railway Lines 
1519. SHRI RAM LAL RAHI: 

Will the Minister ·Jf RA TL'V A YS be 
pleased to state: 

(a) whether the Government pro-
pose to evolve any comprehensive 
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p01icy for the removal and resettle-
ment of colonies settled on railway 
land along the rail lines in different 
parts of the country; 

(b) if so, the details thereof: and 

(c) if not. the reasons therefor? 

THE MINISTER OF STATE IN 
mE MINISTRY OF RAIL \VA YS 
(SHRI BHAKT f1( CHARAN DAS): 
(a) No, Sir. 

(b) Does· not arise. 

(c) The unauthorised oc~upant~ of 
railway land are required to be dealt 
~ ith under the provisions of the Pub-
lk Premises (Eviction oi Unauthoris-
ed Occupants) Act. 1971. Rehabili-
t2.tion of the evicted persons is a sub-
Ject within the purview of the con-
cerned State Government. 

Cancellation of Trains 

J560. SHRI BHOGENDRA JHA: 
Will the Minister of RAIL WAYS be 
pkasL'd to state: 

(a) whether several trains running 
tram Sarnastipur to Jainagar, Lokha-
bazar. Raxaul. Nirmali, Darbanga 
and Jainagar-Darbanga have been 
cancelled: 

(e) if so, the steps being taken for 
the immediate removal of these short-
comings? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) Some trains have been tempora-
rily withdrawn due to poor patronisa-
tion. 

(b) There is no suspension of goods 
traffic for J ainagar from Rowrah. As 
per normal regulation of traffic. how-
ever. traffic moving via Garhara was 
temporarily regulated due to conges-
tion and is now mm,jn~. 

(c) No such information has been 
received by the Railway Ministry. 

(d) Some cases of unauthorised 
entry of passengers in reserved coa-
ches have come to notice. 

(e) Frequent checks are conducted 
against unauthorised pas~engers in 
reserved coaches of t1 p.ins. TTEs and 
RPF staff are also deploy~d at the 
train originating 'Itatian to prevent 
entry of such persons in these coa-
ches. Be~ides Legal provisions in the 
new Railwav~ Act. IQ89. have been 
made more' stringent inasmuch as a 
fine upto Rs. 500 11a" been pre-scrib-
ed as (lgaim1 Rs 10 in the previous 
Act 

[English] 

Production of Gentamycm in Pablle (b) whether transportation of goods 
from Howrah to J ainagar has al4So Sector 
been suspended; 

(c) whether several brick kilns have 
heen dosed down due to the non-
availability of trains from coa1 mines 
to Samastipur-Muzaffarpur etc; 

(d) whether pa.-lsengers having 
<,leeper reservation at Howrah Sta-
tion do not get seats in the trains 
and they are forced to leave the 
trains: and 

15-7 LSSfND/91 

1561. SHRI K.S. CHA VDA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether the production of Gen-
tamycin is reserved for the pubUc 
sector; and 

(b) the production of Geu.tamycin 
in the public sector since its r~~ 
tion in the public sector. year-wise1 
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THE MINlSTBR OF PETRO· (b) To the extent .information is LEUM! AND CHEMICALS AND 
MINISlER OF PARLIAMENTARY available it is given in the attached 
AFFAIRS (SHRI SATYA PRAKASH 
MALA VIY A): (a) Yes. Sir. Statement. 

STATE:MENT 

Yetii' 

1981·82 
1982·83 
1983·'84 
1984-85 
1985-86 
1986-87 

1987-88 

1988-89 
1989-90 
1990-91 (upto February, 1991) 

Slip System at Rai1w3~ Statiom 

1562. SHRI P.M. SA YEED: 
SHRI KUSUMA 
KRI~HNA MURTHY: 

Will the Minister of RA1LWA YS 
be pleased to state: 

(a) whether a new sy~tem has been 
d~visoo by the Northern Railway to 
help passengers on important railway 
stations en-route destinatiun to enable 
them to locate their coach and then 
berth numbers after their accommo-
dation is confirmed: 

(b) if so, the details thereof; and 

(c) whether it is propo~d to extend 
the system to other Raih, ays? 

. THE MINlSTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
tS~ ~!fAKTA CHARAN DAS}: 

Production 
(in kgs) 

99 
410 
402 
507 
200 

347 
946 

1527 
1684 

(Provisio-
nal) 

(a) and (b) A system of issuing slips 
t(1 passengers. provided with confirm-
ed reservation at road-side stations. 
indi ... atillg the Name of Passenger. 
Train No., Date 'Jf Journey, Class. 
Coach No., Berth/Seat No., Position 
of the coach from engine, has been 
intlOduced by Northern Railwa}. 

(c) The system has been introduced 
as an experimental measure and there 
is no proposal to extend the same on 
other railways for the present. 

Performance Targefs of ONGC 

1564. SHRI MADHAVRAO 
SCINDIA: Will the Minister of PET-
ROLEUM AND CHEMICALS be 
pleased to state: 

(a) whether the Oil and Natural 
Gas Commission had signed a Me-
morandum of Understanding with 
the Government lay.ing down the per-
formance tare:ets for 1990·91: and 
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(b) if so, the performance targets 

so fixed and the comparative figures 
of actual perfonnance for 1990.91, 
1989·90 and 1988-89 respecti\'ely'! 

THE MINISTER OF PETRO· 
LEUM AND CHEMfCALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIR$ (SHRI SATYA PRAKASH 
MALA VIY A): (a) Yes, Sir. 

(b) The actual performance with 
regard to the parameters included in 
the ONGC MOUs for 1988-89 and 
1989-90 is indicated in attached State· 
ment-l The year 1990-91 is still in 
progress and the actual performance 
against the annual MOU targets 
would be available at the end of the 
year. The MOU targets of various 
parameters for 1990·91 are inaica.ted 
10 the attached Statement-II. 

STATEMENT I 

Per formanee 1988-89 & 1989-90 H'ith regard to Parameters 

Parameters 
Unit 

2 

A. PHYSICAL 

1. Survey 
(a) Seismic On~hore 

Departmental-2D SLK 
-3D SSK 

Contractual-2D GLK 
-3D SKM 

Offshore LKM 
(b) .Gravity Magnetic No. or 

station ... 

(c) GeologIcal Sq. Km. 

2. Exploratory Drilling 
(a) Meterage 'OOOM 
(b) No. of wells No .... 
(c) Rig Years RY 

3. Development Drilling 
(a) Meterage . 'OOOM 
(b) No. of Well!! Nos. 
(c) Rig Years RY 

4. Cycle Speed Mtrs/RM 
(a) Onshore 
(b) Offshore 
(c) Total (Average) 

]988-89 

Target Actual 

3 4 

J0540 

17582 

35000 

9000 
9000 

537.97 
180 

83.46 

493.78 
300 

36.23 

616 
1093 
718 

50166 

J5946 

39707 

14"\ 13 

50.\."_ 

76.44 

485.3 
283 

44.78 

616 
921 
681 

1989·90 

Target Actual 

5 6 

28120 
300 

6125 
50 

35000 

7000 
9025 

703.~O 

274 
102.13 

684.02 
368 

44.87 

662 
1073 

49523 
423 

3771 
8 

39271 

12503 
14870 

6OS.b 
253 

84.44 

718.0 
372 

48.11 

769 
1076 
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1988-89 1989-9O 
Parameters Unit 

Target Actual Target 

2 3 4 5 

S. Production 
{a) .Crude Oil MMT 29.28 29.64 31.61 
(b) LPG" 'OOOT 595 673.9 700.00 
(c.) NGL 'OOOT 374 385.6 

6. Natural Gas 

Supplies MCM 7166 6977 8636 

B. FINANCIAL (Rs. in crores) 
(a) Total Revenue . 6597 @73 

(b) Operating Expenses 4021 4801 5981 
(c) Net Profit 1883 160 1802 
(d) Internal Resource 

Generation (Cash basis) 2250 2617 2861 
(e) Plan Outlay 2350 2304 2330 

STATEMENT II 

The performance targets of 1990-91 are listed below:-

A- PR YSICAL TARGETS 

(a) Seismic Survey 61484 SLK 

(b) Drilling Meterage 1217970 Metres. 
(c)INo. of Wells . 
(d)lCycle Speed 
(e) Crude Production 
(0 LPG Production 
(g) Gas Supplies . 

B. FINANCIAL TARGETS (Rs. in crores) 
(a) Expenditure 
(b) Net Profit 

537 
670 Mtrs/Rig month 
33.00 MMT 
725000 T onnes 
9920 MCM 

• 7441 
. 1608 

. (c) Total Internal Resource Genetation. 2981 
(d) Plan Expenditure' . . 2632 

Actual 

6 

32.0 
7]7.6 

8622 

6509 
1624 

2019 
2921 
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[Translation] 

LPG Agencies in HiOy Areas of U.P. 

1565. SHRI HARISH RA\VAT: 
SHRI M. S. PAL: 

Will the Minister 01 PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether the Government pro-
pose to allot new LPG agencies in 
hilly areas of Uttar Pradc~h~ and 

(b) if bO. the disl.rict-\\ i5e details 
thereof? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLI4\MENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a) (lnd (b) All major 
towns in hilly areas of Uttar Pradesh 
have been covered for n1?rketing of 
LPG by Garhwal \lika~ MandaI 
Nigam and Kumaon MandaI Vjkas 
Nigam. LPG b introeiL·ced in small 
and non-viable town" of the~l.:' area~ 

through the ex.tensIOn pomts. Since 
ne\v enrolment i& limited on account 
0+ product shortage, i1 is not pos&iblc 
to indicate, at present. \\ here such ex-
tension points wouid be orened. 

[English] 

~ppl~' of Kero~ene and lliescl to 
Punjab 

1566 SHR1 K.I\M,t\l_ CHAl.t-
DHRY: Will the lvfinister of PET-
ROLEUM AND CHEMfCALS be 
pJeased to state: 

(8) whether the ~upply of die!'.el 
and kerosene has been decreased in 
Pun~b. 

. (b) if so. the details thereof and 
the reasons therefor~ 

(c) whether the Government pro-
pose to increase the quota of these 
products to Punjab, if not. the rea-
sons therefor; and 

(d) the details of the demand made 
by the Punjab Government for diesel 
and kerosene and of supply of the 
same by the Union Government dur-
ing the last one year montb-wise and 
commodity-wise? 

THE MINISTER OF PETRO-
LEUM A~D CHEMICALS AND 
MINISTER OF PARL1.\MENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a) No. Sir. 

(b) Does not ari~e in view ot (a) 
i:\bove. 

(c) HSD supplies to retail outlets 
throughout the COUllt} 'yare presently 
!xing made at tbe ~am.; ievel as in 
the corresponding period of the pre-
vjous year. SKO allocation to all 
States/UTs continue to be made by 
providing some growth 0\ er the COf-

re'>pondmg period or the pr~vious 
year. depending on availa~ility of 
foreign exchange for import of SKO. 

Suppl) of HSD alld SKO to Pun-
J(.j bare propo&ed to he made in line 
\\ lth the pre~ent poliv\. 

(d) Additional d.:mard.., Lor HSD 
hd\e be~n recei\'ed jfl)!l~ PunJab Go-
vernment from tlmc to time. Details 
of month-\\j~e 5uppiy of SKO and 
HSD to Punjab during the last one 
year are given in the attached State-
ment. 

Special releases of f 0,000 M'f HSD 
in November. 1990 and 4100 MT 
HSD in February. 1991 have been 
made for Punjab. llrimarily for the 
agriculture sector. 
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STATEMENT 

;~rritten Answers 2'32· 

.Month-n'ise Sales of SKO/ HSD in Punjab during Ju1JuQl'y-December, J990 

Tonnes 

Month 

January. 1990 
February 
March 
April 
May 
June 
July 
August 
September 
October 
November 
December (Prov.) 

PasseDt:er am EI iDes ill Northbound 
Trains 

1567. SHRI KAMAL CHAUDH-
RY: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether passenger amenities 
available in the North bound trains 
need improvement~ and 

(b) if so, the steps taken in the mat-
ter? 

THE MINISTER OF 5T ATE IN 
1 HE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) and (b) Amenities as per existing 
norms have been provided in the north 
bound trains. Upgradation and impro-
vement of facilities I amenities for the 
passengers is a continuous process. 
Some of the additional facilities pro· 
vided in trains in the recent past in· 
clude provision of cushions in Second 
Class sleeper coaches, water coolers in 
some trains as a trial measure, bed 
rolls in AC sleeper coaches. Train 
Superintendents in some superfast 
t rains, mobile train cleaning staff in 
selected trains. increase in water tank 

SKO HSD 

28395 119000 
28742 94000 
27139 77614 
25796 103666 
25326 144425 
26160 132673 
30371 81177 
37590 113562 
26259 61737 
27477 102558 
26780 115312 
26569 93377 

capacity on B.G. coaches from 1.272 
litres to 1,820 litres etc. 

Railway Statioas in Punjab 

1568. SHRI KAMAL CHAUDH-
R Y: Will the Minister of RAIL WAYS 
be pleased to state: 

(a) the details of railway stations on 
Northern Railway particularly in 
Punjab renovated/rebuilt during the 
last three years; 

(b} the amount spent thereon, sta-
tion-wise; 

(c) whether there is any proposal to 
renovate/rebuilt more railway sta-
tions in Punjab during the current 
financial year; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHIn BHAKTA CHARAN DAS): 
~a) Re~ovation/rebuilding of stations 
IS contmuous process and works in 
this regard are taken tip on age-cum· 
condition b3Sis. subject to availability 
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of funds. As regards state of Punjab. 
six railway stations viz. Bhatinda. 
Patiala, Alai. Bhabsar, Amritsar and 
Jalandbar City have been renovated I 

Station 

1. Bhatinda. 
2. Patiala 
3. AlaI 
4. Bhabsar 
5. Amritsar 
6. Jalandhar City . 

(c) Yes. Sir. 

(d) Works pertaining to renovation 
of stations have already been.proposed 
at Beas. Mukerian, Phi1laur, Arnrit-
sar. Patiala. Jallalabad. Firozpur 
Cantt.. Firozpur City and lalandhar 
City during the current year at a total 
cost of Rs. IOS.87 lakh. Tne outlay 
proposed for 199Q-91 h Rs. 26.97 
lakh. 

modernised during the last three years. 

(b) Station-wise expenditure incur-
roo is as under: 

Expendi-
ture 

(R.Un lakh) 

r 2.50 
12.56 
0.17 
0.75 

47.06 
43.03 

(b) the metropolitan city-wise Ilnd 
town-wise number of persons on wai-
ting list in Punjab for LPG connec-
tions as on date and the steps being 
taken to sanction the connections to 
all of them? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 

W . . L" LPG C • • MALA VIY A): (a) and (b) The city-
aiting 1St for onnections m wise /town-wise information regarding Punjab 

1569. SHRI KAMAL CHAUDH-
RY: Will the Minister of PETROLE-
UM AND CHEMICALS be p1eased to 
state: 

number of LPG consumers and per-
sons on the waiting list far LPG con-
nections as on 1-1-91 in Punjab is 
given in the attached statement. LPG. 
being a deficit product. new enrolment 
of customers is limited. However. 

(a) the city-wise and town-wise efforts are being made to enhance 
number of cooking gas consumers in availability through increased indigen-
each district of Punjab: and ous production and imports. 

STATEMENT 

S. No. Name of City/Town 

2 
1. Amritsar 
2. Patti. 
3. Tarantaran. 

(as on 1-1-91 

No. of No. of 
LPG persons 
consumers on the 

3 
90396 

3166 
4156 

waiting 
list for 
LKJ COll-
nection 

4 
36312 
3765 
635 
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2 3 4 

4. Beas . 845 
5. landiala 807 4241 
6. Bhatinda 23287 17809 
7. Maur 601 3375 
8. Rampuraphul 3541 1763 
9. Bud1:Ialada. 1802 1850 

10. Mansa 3003 4627 
~ 1l~ Faridkot 5333 3028 

12. Jaitu . 1928 2361 
13. Muktsar 5964 5061 
14. Kotkapura 7515 4267 
15. Gidderbaha 3543 1451 
16- Mo-ga 11775 7609 
17. Malout 2832 4395 
IS. Abohar 8703 4678 
19. lalalabad 780 3250 
20. Fazilka 5038 384] 
21. Ferozepur . 11656 8991 
22. Gurdaspllr 7395 2280 
23. Datala 10717 338] 
24. Pathank{)t . 26927 J 1571 

25.- Shahpurkandi 30 2039 
26. Tibri 
27. Hoshiarpur 15601 8077 
28. Mukerian . 4257 2024 

29. Talwara 1586 1019 
30. Urmartanda 4190 2386 
31. Adampur . 1997 715 

32. Banga 4295 556 

33. Nawashahr 4432 2039 
34. Nakodar 1848 1899 

35. Kartarpur . 886 2580 

36. lalandhar . 66850 34568 

37. PhiUaur J822 2327 

38. Sultanpur Lodhi 173 2253 

39. Kapurthala 11908 5642 

40. Pbagwara . 10054 6496 

41. Hussarnpur 1111 

42. Halwara 1826 434 

43. Khanna 7433 761i 

44. Ludhiana 105263 62523 
45.' Raikof- 1114 3356 
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46. Jagraon 
47. Bassipathanan 
48. Mandi Gobindgarh 
49. Rajpura 
50. Samana 
51. Patiala 
52. Nabha 
53. Sirhind 
54. Mohali 
55. Kurali 
56. Nangal 
57. Ropar 
58. Dhuri 
59. Sangrur 
60. Barnala 
61. Sunam 
62. Malerkotla 
63. Ahmedgarh 

Power Projects in North-Eastern Re-
gion 

1570. SHRI N. TOMBI SINGH: 
WIll the Minister of ENERGY be 
pleased to state: 

(a) the details of on going power 
projects in the Nocth-Eastem Region. 
the proposed investments in each. the 
like]y date!) for their commissioning 

3 4 

5482 1~70 

3853 67 
6603 2826 
9036 3578 
3232 3650 

41985 31390 
9509 3234 
3761 2301 

11922 9377 
1416 7262 
8130 3101 
8717 4144 
3412 2924 
9659 3405 
3244 4107 
2885 2382 
3341 4113 

~ 
900 2988 

and the estimated K. Watts of power 
to be generated on completien of each; 

(b) whether further surveys are in 
progress for additional projects in the 
said region; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE): 
{a) The details are given below: 

Sf. Name o/the' Latest es- Capacity Expected Commissioning 
schedule No. Project 

2 

THERMAL 
1. Lakwa GT Phase-II 

(A~sam) 

2. Lakwa Waste Heat 
Plant (AISaBl) 

16-7 LSS/'ND/91 

timated (MW) 
cost (Rs. 
in crores) 

3 4 5 

78.74 3x20=60 1991-92 

60 .00 1 x 22 = 22 I As order for main plant & 
I Equipment is yet to be pla~ 

J~ ed, commissioning sch~dule 
cannot be anticipated. ' 
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2 3 4 5 

3. Bargolai (Assam) 90.00 2 x30=60 Techno-economic viability of 
~cheme is being reviewed. 

4. Kathalguri Gas , 
based combined 
cycle project (Assam) 

203 . 17 6 x 30 GT + As order for main plant & 
3 x 30 8T equipment is yet to be placed. 

= 270 commissioning schedule cannot 
be anticipated. 

HYDRO 
1. Tago (Arunachal 

Pradesh) 
2 .. Lildm-Ro (Nagaland) 

3. Umiom Umtru St. 
IV (Meghalaya) 

4. Lower Borpani 
(Assam) 

S. Dhansiri (Assam) 

10.09 3 xl.5 
=4.5 

Unit-1 Rotated. 
Unit-2 & 3 Mar 9L 

33.84 3 x8=24 1993-94 
104.88 2 x 30=60 1991r92 

146.55 2 y 50= 100 1992-93 

45.51 15x133 1992 .. 93 
=19.95 

6. Ranganadi St I 400.00 3 x 135 9th Plan 
(Arunachal Pradesh) =- 405 

7. Doyang (Nagaland) 200 00 3 v25= 75 ]994-96 

(b) Yes, Sir 
(c) The details of the hydroe'ectrir' prolcct~ which arc under survey and inves-

ligation in the North Ea~tern r~glOn are giH'n below: 
----

Sf. Name of the Project & State Capadtl' 
No. (MW) 

1. Ranganadl S1 II (Arunachal Prade~l') 100 
2. Damwe (Arunachal Prade~h) 1000 
3. Dikrong (Arunachal Pradesh) 60 
4. Karbi (Borpani Int. (A~sam) 60 
5. Amring (Assam) 33 
6. Kopili 8t. II (Assam) 25 
7. Tuirial (Mizoram) 60 
8. Tuivai (Mizoram) 140 
9. Tizu Zungi (800/2000) (Nagaland) 800 

10. Dikhu-Tamla (Nagaland) 45 
11. Shilloi St. I (Nagaland) 20 
12. l\{yntdu I (Megha1aya) 36 
13. Myntdu II (Meghalaya) 36 
14. Umium Umtru V (Meghalaya) 40 
15. Umggot (Meghalaya) . 36 
16. Lower Barak (Manipur) 90 
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l'ew Building for Iadiao AirliDes in 
Imphal 

1571. SHRI N. TOMBl SINGH: 
Will the Minister of CIVIL A VIA-
nON be pleased to state: 

(a) the progress made in the con-
struction of the new building for the 
Indian Airlines unit in Imphal; 

{b) whether the existing facilities 
for booking and other purposes at the 
Indian Airlines premises in Imphal are 
sufficient; and 

(c) if not, the steps taken to obyiate 
delays in the completion of the new 
building? 

THE MINISfER OF STATE IN 
THE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) Construction of the riCW 
city booking office at lmphal is com-
plete except lor a few modification', 
required for augmenting pas~enger 
facilities. 

(b) and (c) While the exi!)1ing facl-
Ilties at Imphal are not sufficient the 
l1ew premise'), when commhisolled. 
will ensure provision of necessary faci-
lities. 

Improvement of facilities on ImphaI 
Airport 

1572. SHRI N. TOMBI SINGH' 
WIll the Minister of CIVIL AVrA-
TION be pleased to state the step" 
taken or being taken to improve the 
facilities in the Imphal Airport Ter-
minal in respect of (i) better catering 
service, (ii) more sp:lce for arrival and 
departure lounges. with toilet facilitie" 
for both separately: and (iii) ml're 
spacious and better furnished resen-
ed V.I.P. Lounge etc? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN): There is a proposal for exten-
sion and modification of the terminal 
building at the Imphal airpOrt to cater 
to 300 arriving passengers and \ 3tlO 
departing passengers simultaneously. 
The scheme is planned to be taken up 
during 1991-92 at an estimated cost 
of Rs. 2.5 crores. All modern passen-
ger amenities are taken care of in 
the new design such as restaurant. 
snack bar, post office and shops; air 
conditiQning of the departure hold 
area: rest rooms: and spacious well 
furnished VIP roomS. 

Coaservation and Exp.tnsion of Rup-
sa-8angiri Posi 

1573. SHRI SAMARENDRA 
Kl!NDU: wm the Minister of RAIL-
'tV A)" S be pleased to state: 

{a) whether any survey bas recently 
been ordered ttl convert the present 
narrow glluge RtLp\a-3angiri Posi Rail-
W(1) line into broad gauge and to ex-
tend it to Dhalbhum; 

(b) if so, when the ~urvey is likely 
to be completed; and 

\e) the estilllaLLd e .... pend~tule 0: 
c\'nver~ion aDO e :ension of the said 
line? 

THE Mll\ilsrE~ OF STATE n-I 
THE MIN1STR\ OF RAILWAY~ 
{SHRI BH ~ k~T -\ ':"J.f t 'Q A ~ DAS): 
(<l) U i>datin!, of the surve} carried 01 t 
111 1979-80 V is or,lered 1n Decembt 1.' 
'90 

(bJ The 1 ,'Iatln~ of the survey has 
heen completed. 

(C) The cost <10., worked out in up-
dJted survey i~: 

For conversion of Rupsa-Bangiripo~i R \. 51.59 crores. 
NG line to BG. (89 km) 
For conver~ion or Rup\)a-Bangmposl NG- lme to BG anc. 
its extension to Dalbhumgarh (131 km ) R~. 85.47 crore~. 

Air Jndia Flights to South East Asia 
1574. SHRI BALASAHEB VIKHE 

P A TIL.: Will the Minister of CIVIL 
A VIA TrON be pleased to state: 

(a) whetner the Government propose 

to increase flights to South East Asia, 
i.e. Singapore al1d Bangkok in order 
to make, up losses in Air India's earn-
ID£ in .Middle East Sector due to out· 
break of the Gulf War; 
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(b) jf so. the number of weekly 
flights to South East Asia at present 
and the number of flights proposed to 
be increased; ~nd 

(c) the expected earning of the Air-
line through South East Asia sector? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) to (c) Air India has in-
troduced two additional A -31 0 ter-
minator services to Singapore. which 
has increased the total number of 
flights to Singapore to seven services 
a week. Air India is currently ope-
rating four services a week to Bangkok 
and is examining the introduction of 
three additional A-3IO terminator ser-
vices to Bangkok effective April. 1991. 
Air India expects to generate addi-
tional revenue of nearly Rs. 30 takhs 
through the additional two frequencie, 
to Singapore. 

Raising of Capacity of Petrochemical 
Projects 

1575. SHRI NIRMAL KANTI 
CHATTERJEE: Will the Minister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) whether all petrochemical pro-
jects are proposed to be allowed to 
raise their capacity to four lakh ton-
nes per annum; 

(b) if so, the names of the beneficia-
ries; and 

(c) its effect on foreign exchange 
outgo? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS. (SHRI SATYA PRA-
KASH MALA VIA): (a) to (c) The 
minimum economic size for Olefin 
complexes has been fixed between 
3,00,000 to 4,00,000 TPA of Ethy-
lane. 

Decisions on specific propOsals. as 
and wnen rec-eived. are taken on tech-

no-economic consideratioDs. including 
effects on foreign exchange. 

Cance.tion of SaunuIatra J_ta Ex-
press and Raikot-Bilopal Express 

1576. SHRI CHANDRESH PA-
TEL: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether the Railway Adminis-
tration bad taken decision to cancel 
·Saurashtra Janata Express Train No. 
9017/9018' and 'Rajkot-Bhopal Ex-
press Train No. 1269(1270': 
'IlL 

(b) if so, the reasons therefor. 

(c) whether the above said 1 ram 
can be easily run by steam engme" 
between Hap:! and Ahmedabad and 
onwards Ahmedabad there are Elel'-
tric Engines; and 

(d) if so, the steps taken to with-
draw the cancellation of the same to 
avoid hardships faced by the passen-
gers? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 
(a) to (d) 9017(9018 Bombay-Hapa 
Saurashtra Janata Express and 1269/ 
1270 Rajkot-Bhopal Express were 
withdrawn w.e.f. 25-1-91 to save fuel 
in view of the Gulf crisis. 9017/9018 
Express has however, been restored 
w.e.f. 1-2-91. 1269/1270 Express WIll 
also be restored as and when the situa-
tion improves. Running these trains 
by steam locomotives will not be easy 
nor desirable from the operating point 
of view. 

CaoceJlaDcm of Trams 

1577. SHRI CHANDRESH PA-
TEL: Will the Minister of RAIl-
WAYS be pleased to state: 

(a) whether the Government haw 
received any representation [rOm 
Jamnagar on January 24. 1991 re-
garding cancellation of some trains; 

(b) if so, the details thereof; 
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(c) the action taken thereon and the 
outcome thereof; and 

(d). when the said cancelled trains 
are likely to be restarted? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI B8.AKT A CHARAN DAS): 
(a) Yes, SIr, 

{b) Restoration of 9017/9018 Sau-
rJshtra ~anata Express and 1269(1270 
Rajkot-Bhopal Express. 

1c) and (d} 9~17 /9018 Saurashtra 
J anata Expr'ess has been restored 
\v.eJ. 1-2-1991. 1269/1270 Raikot-
Bhopal Express will be resumed a~ 
soon as situation improvd on Rail-
v.ays. 

( franslaJion] 

Allotment of Petroleum:Diesel Pumps 
in Faizabad and Ayodh~ a in Uttar 

Pradesh 

1578. SHRI MITRASEN Y ADA V ; 
WiH the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether the Government ha"e 
received requests from Members of 
Parliament for setting up of petrol I 
dieseJ pumps and LPG agencies in 
Faizabad and Ayodhya in Uttar Pra-
desh: 

~b) if so. the action taken thereon; 
and 

(c) the time by which these Jre 
likely to start functioning? 

THE MINISTER OF PETRO· 
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRA-
KASH MALA\t1A): (a) Yes, Sir. 

(c) In view of the various steps 
preceding com~ssio~g of dealer-
ships/distributorshIps It w~ld not 
be possible to indicate the ~m~ by 
which they would start functlOJl11lg. 

[Englishl 

Mass Rail Transport SJ5telll ill 
Madns 

1579. SHRI ANBARASU ERA: 

SHRI R. JEEVARATHI· 
NAM: 

Will the Minister of RAIL WAYS 
be pleased to state: 

(a) the amount sanctioned so far 
for the MhS Rail Transport System 
jn Madras and the physical progress 
made so far; and 

{b) when it is likel) to be complet-
d') e . 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHARAN DAS): 

ia) (j) Expenditure incurred upto 
31-1-91-Rs. 50.32 crores. 

(ii) Physical progress achieved up-
to 31-1-9J-42%. 

tb) This would depend upon:-
(i 1 a vaiiability of funds in the 

coming years, and 

(ii) handing over of the balance 
land from Radhakrishnan Saw 
to Luz by the State Govt. of 
Tamil Nadu. 

Bridges at :'Ifadras Stations 

1580. SHRI ANBARASU ERA: 
Will the Minister of RAILWAYS be 
pleased to state: 

(b) One LPG distributorship and 
two petrol/diesel retail outlet dealer· 
ships are proposed to be set up in 
Faizabad and Ayodhya. 

(a) the total amount sanctioned for 
constructing foot over bridges at 
Madras Central Railway Station; 

(b) the amount out of it spent SO 
far for this project; and 
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(c) \\hen il b likel) to be complet· 
cu'! 

1HE MI~~b [ER OF STA1E IN 
1 HE \f},\ISfRY 01" RAILWAYS 
\~HRI BHAKT-\ (HARAN DAS): 

S.lVa. /\ amc of HOI''' 

(a) (onstrLlctinn of the foot over 
hridge .11 Madra), Central is rropvsed 
t(.l be taken up under the following t\\O 

... anctioned schemes: 

cost (R.\. 
in loklz) 

1. Madra' Central Propo"ed yard remodellmg to pro\ Ide extended 
length of platforms. 407.22 

., \1adras Central-ProvIsion of waiting hall and other amemtJes 178.68 

(b) Upto 31-3-1991 a total sum of 
Rs. 169.23 lakh is likely to be "pen! 
on the~e schemes. 

(c) The work of foot over bridge i~ 
lIkely to be completed in the year 
1992. 

Cbange in 1'i3me of G.T .• ~~prt-ss 

1581. SHRI ANBARASU ERA.: 
Will the Minister of RAIL WAYS 
be pleased to state: 

(.:1) whether there is any propo~al f;._' 
nlme the Grand Trunk Express as 
IndIra Gandhi Express: and 

\b) if so. when it would be done? 

THE MINISTER OF STATE 11'\ 
THE T\llNISTRY OF RAILWAY~) 
(SHRI BHAKTA CHARAN DASi: 

{a) No, Sir. 

(b' Does not arIse. 

Ct:t in Railway Plan Projections 

1582. SHRI UTTAM RATHOD' 
Will the Mini~ter of RAIL WAYS be 
pleased to state: 

(a) the estimated outlay for Ratl-
wayS proposed to be allocated for 
future plans; 

(b) the ~ectors on WhICh empna~l~ 
i~ proposed to be given in the de\ e-
lopmental w{)rks of Railwa}~: 

( ) whcth:.;) there 1S all) proposal t ) 
lUJ 'all th ... fund~ .:drl:ad} .;;anctioned fO! 

Ratlway projects in view of financial 
crisis: and 

id} ils likely impart on aproved 
Raihvay projects? 

THE MINISTER OF STATE IN 
THE MINISTRY or RAILWAYS 
(SHR 1 BHAKTA CHAR AN DAS): 
\ a) Plan outlays in future plans would 
b~ known only after Eighth Plan has 
been finalised by the Planning Com-
mission 

(b) Empha~ls wO'lld be given on 
replacement/rehabilitation of ove-
aged assets: building up of additional 
capacity; modernisation and technolo-
gical upgradation particularly with a 
view to bring down operationJI costs 

(e) and (d) Plan allocation for 1991-
92 has been fixed at Rs. 4,820 crore~ 
against a projected requirement 01 
Rs. 6,500 crores becauo;;e of reduction 
jn plan allccation. the level of funding 
to individual projects would be lower 
than originally envi~aged. 

Price~ of Petroleum Products 

1583. SHRI UPE:-IDRA NATH 
VERMA 

SHRI P C. THOMA~. 
SHRI RAMASHRA Y PRA· 

SAD SINGH: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
~tate : 

(a) the addltionaJ reV~:1ue earned so 
1ar ~lIlce 25 per cent ~urcharge impD~. 
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ed on petroleum products by the Gov-
ernment; 

{b) whether the prices of petroleum 
and petroleum products have come 
down in international market: and 

(c) if ~O. the delai1~ thereof includ-
ing the current prices and the prke~ 
prevailin~ before the Gulf War? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS A~D 
MT~lSTER OF PARLIAME'lTARY 
AFFAIRS (SHRI SATYA PRA-

Crude oil 

(Dubai ) $/bbl 
SKO (AG) SjMT 
HSD (AG) $fMT 

[T ralls/lIl/ion] 

Closure of Airmips by Vayudoot 

]584. SHRI TEl NARAYAN 
SINGH: Will the Minister of CIVJL 
A VIA TION be pleased to state: 

{af whether attention of the Govern-

ment has been drawn to the ne,,\ s 
item clptioned 'Adhar me in latka h~i 
Vayudoot ko bhavishya' appearin!! in 
'Jansatta' dated Februar) 2, 1<.)91: 

(b) if so. the number of airstrips of 
Vayudoot c10sed down and re-started 
during the last six months: 

(c) the total loss incurred by Vayu-
doat due to the closure of these air-

strips; and 
(d) the reasons for the closure for 

a particular period? 
THE MINISTER OF ~TATE IN 

THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) and (b) Since September 
1990. Vayt:doot services have been 
discontinued to seven stations where 

KASH MALA VIY A): (a) The addi-
tional revenue earned upto 22-~-91 
~in('e the imposition of 25(1;, G'_df 
Surcharge i~ approximately Rs. 21.00 
cwres. 

: 1) and (c} While t;lere has been 1 
dec: eJ 'ie in the crude oil prices. tile 
pr ~duct prices have been f!t1ctuatin~ 
after the outbreak of the Gulf \Var 011 
17-1-91 A" per Pl'ltts puhlicati,'-,n 
the pnce~ of crude oil. SKO and HSD 
on 16·1-91. before the outbreak ('t 

Gulf War, and on 27·2-91, are as fi)l-
10\\,(.,: 

16-1-91 

25.30 
366.31 
317.64 

27-2-91 

14.08 
235.17 
233.06 

only Vayudoot services were operat~ng. 
in the preceding few years, the serVIces 
of Vayudcio! had been di~coI'tbued to 
thirtv two such stations. No such dis-
continued operation ha~ been restartec1 

during the last "ix months. 

(1:) and (d) Even when Vayudoot 
was operating to several of these sta· 
tiom, its services were extremely spo-
mdic. unreliable and unremunerative. 
The'ie "ervices had to he dic;continued 
beca use of the uneconomic nature of 
the operations and the mounting loc;seil 
of Vayudoor. Since its inception in 
1'>81, Vayudoot has JC'um!.llJted ]osse'S 
of the order of R ". 120 crores upto 
31 Dec. 1990. 

Removal of Secretaries and Managing 
Directors of Vayudoot 

1585. SHRI TEl NARAYAN 
SINGH: Will the ~vfini.,ter of CIVll 
A VIA TTON be pleas('.i to ~tak: 

(a) the number of Secretaries and 
Managing Directors or Vayuctvot reo 
moved from their posts d Luing the 
last six months~ and 

(b) the reasons th~rdor? 
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THE MINISTER OF STATE IN Pu.reltase of Tetracycline by IDPL 
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARl\10HAN DHA-
WAN): (a) No Secretary or Manag-
ing Director of Vayudoot Limited has 
been removed from service during the 
last six months. 

(b) Does not arise. 

[English] 

JIijaddag attempt of I.A. Boeing 

1586. KUMARI UMA 
BHARATI: 

SHRI P. M. SAYEED: 

Will the Minister of CIVIL A VV\-
nON be pleased to sta te: 

(a) ~hethe~ ~ hija<..king attempt of 
an IndIan Atrhnes Boein~ was foiled 
by its crew members on the Calcutta-
Aganala route on lh~ f1r~t \\erk of 
Februar~. 1991: 

(b) whether the hiiader \'.a:-, .mes-
ted and interrogated anti if S\'. the 
details thereof: 

(c) whether such an :mPb of hiiac-
king had been made clllrim:: Jaliuar~. 
1991: and ~ 

(d) if so. the :)tep~ taken b) the 
Government to prev;!l)t stich attempts 
in future? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVIA-
TION (SHRJ HARM:OHAN OHA-
WAN): (a), (b) and (d) An unarmed 
passenger behaved in an abnormal 
manner on the said flight and asked 
for the flight to be taken back to Cal-
cutta. He y as. how ~ver. overpower-
ed and handed over tc the police l)n 

arrival of the flight at Ag&rtala. Secu-
rity measures are ,trictI:v entnfced at 
the airports to prevent unlawful in-
terference with aircraft. 

(c) No. Sir. 

1587. DR. ASIM BALA: \Vill the 
Minister of PETROLEUM AND 
CHEMICALS be !Jleased to state: 

(a) Whether the Indian Drugs & 
Pharmaceuticals Ltd. had imported 
'Tetracycline' of Chinese manufac-
ture from West Germany in July I 
~,!gust 1989. despite having all faci-
htJes and huge capacity for the manu-
facture of this drug in the c(luntry~ 

(b) Whether global tenders were 
called for the purcha~e of this item: 

(c) If so. the list of manufacturers 
to whom enquiries wer~ sent: and 

(d) If not. how the c(U1lpelitive 
nature of the West German offer was 
determined? 

THE DEPlTY MINJSTER IN 
THE M1NISTRY OF PETROLEUM 
AND CHEMICALS AND DEPUTY 
MINISTER IN THE ,\flNJSTRY OF 
COMMUNICATION (SHRI JAI 
PARKASH): (a) The IDPL has im-
ported 20 tonnes \)f T etracvc1ine of 
Chinese m:lOufa~ture durin'g July I 
Au!!u~t 19~9 from West Germanv to 
meet the <.hort-tel m peak (iemand' and 
preS'iure from th~ indll·:try. IDPL had 
th~ infrastructure an. i tile capability 
to manufacture and '.ttpplj the same 
provided the demanj \\ as evenl~ 
~pread. 

(b) to (ci) Tn conformity with the 
purchase procedure of IDPL. Linlited 
Tender Inquiry was i~')uec1 to 19 well-
known major sources of supply of 
Tetracycline. Hydroch~oride in the in-
ternational market including China. 
Hong Kong. Italy. West German~. 
Poland. Portugal. Hl:ngary, Czeches-
lovakia etc. The Iir.t of parties to 
whom the tender inquiries "ere sent 
is given in the attached statement. 
The competitive natu; e was determin-
ed by evaluating the comparative 
offers with reference to the price. 
credjt terms etc. 
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STATEMENT 

A List of Suppliers to whom Limited 
Tender Inquiries were sent by IDPL 

1. China National Chemicals, 
Import & Export Corpn., 
Erh-Li-Kou. Hsi Chino. 
Pekin~. People's Republic 
of China. 
CHINA. 

2. Pharmachim. 
Lliensko Chaussee 16, Sofia, 
BULGARIA. 

3. Chemapol Limited. 
Kodanska 46. 
lOO!O Prague 10. 
CZECHOSLOV AKIA. 

4. Hoechst A.G., 
Postfach 800 320 
6230 Frankfurt Main 80, 
GERMANY. 

5. Societa Prodotti An6biotical 
SPA. 
8. Via Biella, 20143 Milano, 
ITALY. 

6. Cyanamid Italia S.P.A .. 
XV Strada. Zone Industriale. 
950 30 Cantania, 
ITALY. 

7. Ciech. 
P.O. Box 271. 
00950, Warsaw. 
POLAND. 

8. Modimpex. 
Budapest. 
HUNGARY. 

9. Helm AG, 
Mordkanal Strassee 23, 
D·200c Hamburg, 
WEST GERMANY. 

10. Siemagluss & Sohn. 
Hamburg. 
WEST GERMA..~Y. 

11. Gloss Fortune. 
HONGKONG. 

12. APC Pharmaceuticals & Che-
micals. 
HONGKONG. 

17-7 LSSfND/91 

13. Nei Menggu Autonomous Re-
gion. 
Medicines & Health Products, 
Import & Export Corporation. 
West Hubbot. 
CHINA. 

14. Iporg. 
Elmshom. 
WEST GERMANY. 

IS. Mettallgesellschaft India Ltd., 
NEW DELHI. 

16. Cipan, 
PORTUGAL. 

17. H & W (China) Enterprises. 
HONGKONG. 

18. Globe Chemicals. 
HAMBURG. 

19. Medexpert, 
Kakhovra 31. Kort 2. 
113461 MOSCO\V USSR. 
CA : MEDEXPORT. 

Development of Energy SaviD& Bulbs 

1588. SHRI C. P. M1JDALA GI-
RIYAPPA: Will the Minister of 
ENERGY be pleased to state: 

(a) whether it has come to th.e 
notice of the GovemLlcnt that Engt-
neers from General E!ectrics Resear-
ch and Development Centre in Sehe-
nectadly, "New York havr developed 
an energy saving and which consumes 
only 60 per cent en~rgy; 

(b) if so, the detaill) thereof. 

(c) whether such bulbs have reached 
commercial production in USA; 

(d) whether effort~ ar~ bein.g D?ade 
by the Indian Scientlsts In thIS drrec-
tion: and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI BABANRAO DHAKANE) : 
(a) to (e) The General Electrics R~
search and Deveolpment Centre m 
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Schenectadly. New York are report-
ed to have developed an energy saving 
bulb which works on the principle of 
refiection of infra-red rays back to the 
filament; the lamp has 60% savings 
on energy and gives a crisp white 
light of halogen which is 33.3 % 
cooler than the normal incadescant 
bulb beam. The commercial produc-
tion of these lamps is reported to 
have recently commenced in USA. 
There is at present no proposal under 
consideration to introduce this tech-
nology in India. 

Diesel for Agricultural Purpose 

1589. SHRI KUSUMA KRISHNA 
MURTHY: Will the "'finister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) whether diesel-run agricultural 
pump-set~ have been exempted from 
the cut imposed on consumption of 
~~t 

(b) if so, the details thereof; 

(c) whether the government are 
aware about waste ot energy by mil-
lions of inefficient pump-sets and 

(d) if so. the steps taken to prevent 
the wastage of diesel? 

THE MINISTER OF PETROLE-
UM AND CHEMICAl.S Ai\1D MI-
NISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATY A PRAKA-
SH MALA VIY A)' (a) and (b) Ins-
tructions have been issued to the oil 
companies to meet diesel requirements 
of agriculture sector on priorit)' in 
consultation with the State Govern-
ments. Different State Governments 
have introduced different measures at 
the local level for according priority 
to the agriculture sectOi. A permit 
system has been introduced by some 
StatesjDistrict authorities for this pur-
pose. 

(c) Yes, Sir. 

such pumpsets. These endeavours are 
being continued. A scheme for re-
placement of inefficient footvalves with 
efficient lSI mark footvalves '" hich is 
most cost effective option and has a 
potential of saving aboltt 1 O'}~ of fuel 
consumption. is also envisaged in con-
sultation with the State Governments. 

The £Ok Sabha re-assembled at thirty-
three minutes past Fourteen of the 

Clock 

[MR. DEPUTY SPEAKER in the 
Chair] 

PAPERS LAID ON THE TABLE 

'The Aircraft (Fm,1 Amendment) 
Rules, 1991 and lbe Aircraft (Se-
cond Amendment) Rules, 1991 with 

Explanatory notes 
[English] 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVI-
ATION (SHRI HARMOHAN DHA-
W AN): I beg to lay on the Table 
a copy each of the following 
Notifications (Hindi and English 
versions) under section 14A of the 
Aircraft Act. 1934-

(1) The Aircraft (First Amend-
ment) Rules, 1991 published in 
Notification No. G.S.R. 6(E) in 
Gazette of India dated the 3rd 
January, 1991 tOBether. with an 
explanatory note. 

(2) The Aircraft (Second Amend-
ment) Rules, 1991 published in 
Notification No. G.S.K. 58(E) 
in Gazette of India dated the 
7th February, 1991 together 
with an explanatory note. (d) The Petroleum Conservatioh Re-

search Association (PL'RA) and seve-
ral other organisations have already [Placed in Library. See No. LT-
rectified fully or parthlly about 5000 2195/91] 
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Notifications under RaDways Act, 
1919 and Amaual Report of and Re-
view on the Working of Container 
Corporation of India Ltd., New Delhi 

for 1989-90 ..... . 

[Translation] 

14.34 hrs. 
PETITION 

Demands and Grievances of Felnaie 
Anganwadi Workmen Employed onder 

the Integrated Child Development 
Scheme 

THE MINISTER OF RAILWAYS [English] 
(SHRI JANESHWAR MISHRA): 
On behalf of Shri Bhakta Charan Das, 
I beg to lay on the Table:---

(1) A copy each of the following 
Notifications (Hindi and Eng-
lish versions) under section 
] 99 of the Railways Act. 
1989:-

(i) The Railwavs Red Tariff 
(Amendment) Rules. 1990 
published in Notification 
No. G.S.R. 947(E) in 
Gazette of India dated the 
14th December, ]990. 

(ii) The Railways Red Tariff 
(Amendment) Rules, ] 991 
publis1;ted in ~ot~catjon 
No. d.S.R. 14{E) In Ga-
zette of India dated the 
8th January, 1991. 

[Placed in Library. See No. LT-
2198/91] 

(2) A copy each of the following 
papers (Hindi and English ver-
sions) under sub-section (1) of 
section 619A of the Companies 
Act. 1956:-

SHRIMATI MALIN! BHAlT A· 
CHARY A (Jadavpl1r): I beg to pre-
sent a petition signed b} Ms. Ncelima 
Maitra and other fi!male Anganwadi 
Workmen employed under the Inte-
grated Child Developmt!nt Scheme re-
garding demands and gl ievances of 
female Anganwadi Workmen eroploy-
ed under the said Scheme. 

[Placed in Library. See No. L1'--
2198/91] 

14.34! brs. 

PUNJAB BUDGET. 1991-92 

[English] 
THE MINISTER OF FINANCE 

(SHRI YASHW ANT SINHA}: I beg 
to present a statement of e~timated 
receipts and expenditure of the State 
of Punjab for the year 1991-92. 

[Placed in Library. See No. LT-
2199/91] 

14.35 hrs. 
(i) Review by the Government 

on the working of the Con- DEMANDS FOR SUPPLEMENT-
tainer Corporation of India ARY GRANTS (P(3NJAB), 1990-'1 
Limited. New Delhi. for 
the year 1989-90. [English] 

(ii) Annual Report of the Con-
tainer Corporation of India 
Limited. New Delhi. for 
the year 1989·90 along 
with Audited Accounts 
and Comments of the Com-
ptroller and Auditor Ge-
neral thereon. 

THE MINISTER OIi FINANCE 
(SHRI Y ASHW ANT SINHA): I beg 
to present a statement (Hindi 
and English versions) showing the 
Demands for SUfJplementary Grants 
in respect of the State o£ Punjab for 
1990-91. 

[Placed in Library. See No. LT- [Placed in Library. See No. LT-
2197/90] 2200191] 
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lOS! hrs. 

JAMMU AND KASHMIR BUDGET. 
1991-92 

[English] 

THE MINISTER OF FINANCE 
(SHRl Y ASHW ANT SINHA): I beg 
to present a statement of estimated 
receipts and expenditure of the State 
of Jammu and Kashmir for the year 
1991-92. 

[Placed in Library. See No. LT-
2201/91] 

14.36 hrs. 

DEMANDS FOR SUPPLEMENT-

Grants (Twnil Nudu), 1990.91 

14.36i Ius. 
DEMANDS FOR SUPPLEMENT-

ARY GRANTS (ASSAM). 
1990-91 

[English] 

THE MINISTER OF FINANCE 
(SHRI Y ASHW ANT SINHA): I beg 
to present a statement (Hindi and 
English versions) showing the De-
mands for Supplementary Grants in 
respect of the State of Assam for 
1990-91. 

[Placed in Library. See No. LT-
2204/91] 

14.37 hIs. 

ARY GRANTS (JAMMU AND TAMIL NADU BUDGET. 1991·92 
KASHMIR). 1990-01 

[English] 

THE MINISTER OF FI NANCE 
(SHRl YASHWANT SINHA): I beg 
to present a statement (Hindi and 
English versions) showing the De-
mands for Supplementary Grants in 
respect of the State of Jammu and 
Kashmir for 1990-91. 

[Placed in Library. See No. LT-
2202/91] 

14.36! his. 

ASSAM BUDGET. 1991-92 

[English] 
THE MINISTER OF fINANCE 

(SHRI YASHW ANT SINHA)' I beg 
to present a statement of estimated 
receipts and expenditure of the State 
of Assam for the year 1991-92. 

[Placed in Library. See No. LT-
2203/91] 

[EngliEh] 

THE MINISTER OF FINANCE 
(SHRI Y ASHW ANT SINHA): I beg 
to present a statement of estimated 
receipts and expenditure of the State 
of Tamil Nadu for the year 1991·92. 

[Placed in Library. See No. LT-
2205/91] 

14.371 hrs. 

DEMANDS FOR SUPPLEMENT-
ARY GRANTS ITAMIL NADU). 

1990-91 

THE MINISTER OF FINANCE 
(SHRI YASHWANT SINHA): I beg 
to present a statement (Hindi and 
English versions) showing the Supple-
mentary Demands for grants in respect 
of the State of Tamil Nadu for 1990-
91. 

[Placed in Library. See No. LT-
2206/91] 



261 Matters under PHALGUNA J4, '912 (SAKA) Rule 377 262 
14.38 hrs. 

PONDICHERR Y BUDGET. ] 991.92 

[English] 

THE MINISTER OF FINANCE 
(SHRI YASHWANf SINHA): I beg 
to present, a statement of estimated 
receipts and expenditure of the Union 
Territory of Pondicherry for the year 
1991·92. 

[Placed in Library. See No. LT-
2207/91] 

14.311 hIs. 

DEMANDS FOR SUPPLEMENT· 
ARY GRANTS (poNDICHERRY), 

1990-91 

[English] 

THE MINISTER OF FINANCE 
(SHRI Y ASHW ANT SINHA)' J beg 
to present a statement (Hindi and Eng-
lish versions) showing the supplemen-
tary Demands for Grants in respect of 
the Union Territory of Pondicherry 
for 1990·91. (Interruptions) 

[Placed in Library. See No. LT-
2208/91) 

SHRI G. M. BANATWALLA 
(pONNANI): Sir. there are so many 
other States in India. How about 
them? (Interruptions) 

14.39 lin. 

MATIERS UNDER RULE 377 

(i) Need to raise the Hmit of lOaDS 
giTen by Banks for digging of 
we. aad laying of pipelines 
in villages under Special Com-
poDent Plan 

[Tronslation ] 
SHRI HARffiHAU SHANKAR 

MAHALE (Malegaon): Loan~ are 
gjvea to the villagers by the nahona-

18-7 LSS/ND/91 

lised banks and Government institu-
tions for digging welIs and laying 
pipelines in villages under Special 
Component Plan. "NABARD'" has 
directed that a loan of Rs. 18.000 for 
digging a well and Rs. 4,000 for 
laying of pipelines per acre lihould be 
given. But this amount is quiet in-
adequate keeping in view the present 
price-rise. The result is that the work 
is not completed and the people do 
not get the entire benefit. They have 
to take loans from other places also. 
In this way, they come under heavy 
debt. Therefore. the amount for dig-
ging wells should be increased to 
Rs. 40,000 and Rs. 10,000 per acre 
should be given for laying pipelines. 
I request the concerned Minister to 
take immediate action in this regard. 

(ii) Need to ensure softicient water 
for irrigation in Ganganagar 
and Bikaner districts of Rajas-
than from Bhakra and Gog 
canals 

SHRI SHOP AT SINGH MAK· 
KASAR (Bikaner): About 30 Iakb 
acres of land in Ganganagar and 
Bikaner districts in Rajasthan is being 
irrigated through the Gang Bhalcra 
and Indira Gandhi Canal originating 
from the rivers coming down from 
Punjab. The Rajasthan Government 
has spent millions of rupees for con-
struction of these canals and for the 
development of this area. The func· 
tionin!! of the Headworks of these 
canals: irrigating Haryana and Rajas-
than, should have been entrusted to 
the Bhakra Management Board for 
its smooth working but the same 
has not been done till now and the 
management of t-he He3dworks is still 
with the officials of the. Punj~b Irrip-
tion Department. WIth mcreasmg 
activities of the terrorists, these offi-
cials of Irrigation Department of 
Punjab have created a very grave pro-
blem for the lakhs of Farmers in 
Bikaner and Ganganagar districts and 
not only water is not being supplied 
to them in the Bhakra and Gang 
canals area for irrigation they are not 
being supplied with water for the 
Sarhind feeder also which is required 
for the construction of a Link. Chan"' 
nel. 
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Doing the monsoons. water level 
in Bhakra dam win be kept 10 feet 
low due to tbe activities of the terro-
rists. As a result. the farmers in 
the Bhakra area will get less water 
during the Kharif and Rabi season. 
In an area where cotton. sugarcane. 
and paddy are being cultivated at 
present as main crops, only Jawar 
and Bajra crops will be cultivated. 
In future. the water of River Sutlej 
will go to Pakistan instead of coming 
to our canals. I request the Govern-
ment to take immediate effective 
steps to solve this problem. 

(Hi) Need to take elective step~ to 
prevent Blackmarketing in 
Bearer Bonds Boated in 1981 

[Engliah] 

SHRI SANAT KUMAR MAN-
DAL (Joynagar): Mr Deputy-Spea-
ker, Sir, the Government of India 
Hoated bearer bonds in 1981. each 
bond being of a face value of Rs. 
10,000. redeemable after a period of 
ten years, at Rs. 12.000 per bond to 
mop up black money from market. 
Though there were few takers initial-
ly, the bonds became popular after 
the Government gave an assurance 
that the buyers would not be haras~
ed nor would any questions be asked 
about the source of the funds. In 
tbis way. Government mopped up 
about Rs. 950 crores. 

The first instalment of repayment 
of these bonds having become due 
now, rampant blackmarketing in the 
bonds has begun. The Reserve Bank 
of India has been accepting ap;>lica-
tions from the bond holders and the 
actual repayment is likely to start 
shortly. 

The racket in bearer bonds has 
reportedly assumed alarming propor-
tions-the premia quoted for these 
bonds in Calcutta range between Rs. 
10.000 and Rs. 12.000. The rates 
may be sti11 higher in Bombay and 
Delhi. 

It is high time that Government 
take some immediate and effective 
steps to check blackmarketing of 
these bonds. 

(iv) Need to .... I!i ..... ~ the land in 
the name of villagers of Jaspur 
and Tumdiya in NainitaL 
Uttar Pradesh 

[T rlUlS'Mtion ] 

SHRI M. S. PAL (Nainital): Mr. 
Deputy Speaker. Sir. I want to raise 
a matter under Rule 377 and state 
that the villagers of Mogpur and 
Tumdiya under the J aspur Develop-
ment Block of Nainital district have 
been cultivating land for the last 40 
to 45 years but tte aforesaid land 
has not been regularised yet. As a 
result, these villagers remain depriv-
ed of the facilities that are provided 
by the Government to the farmers. 

Therefore. the land should be re-
gularised in the name of villagers 
living in Mogpur and Tumdiya so 
that they may get the benefit of all 
the facilities provided by the Govern-
ment. 

14.43 hrs. 

MOTION OF THANKS ON THE 
PRESIDENT'S ADDRESS-£'Ontd. 

[English] 

MR. DEPUTY SPEAKER: The 
House will now take up further 
consideration of the following motion 
moved by Shri Kapil Dev Shastri on 
the 27th February, 1991 and second-
ed by Shri Brij Bhushan Tiwari on 
the 4th March, 1991: 

"That an Address be presented 
to the President in the fol-
lowing terms:-

'That the Members of Lok 
Sabha assembled in this 
session are deeply 
grateful to the President 
for the Address "Wliteh 
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[TranslaJtion] 

he has been pleased to 
deliver to both Houses 
of Parliament assem-
bled together on the 21st 
February, 1991.' " 

SHRI SURYA NARAYAN YA-
DAV (Saharsa): Mr. Deputy Speak-
er: Sir. I rise to oppose the Motion 
of thanks moved on the President's 
Address. No mention has been 
made about the farmers, workers and 
unemployed youths in this Address 
and it appears that there is nothing 
concrete in it. Earlier also I had 
called attention of the Government 
towards the burning problems of the 
country. From the administrative 
point of view also, it looks as it there 
is no Government in the country. 
The Government gives directions but 
no one implements them. We write 
to the Ministers and they reply also. 
but no work is done. This Govern-
ment is in doldrums. Today also, 
we saw in this House that the Go-
vernment was not able to conduct the 
business of the House due to lack 
of quorum. This is a glaring example 
of the Government's incapability to 
run the country properly. I would. 
therefore, demand and the Hon. Prime 
Minister should resign today itself 
and should announce the elections. 
There is no future for the crores of 
people of this country. For example. 
I would like to tell that every year 
the Government of India spends Rs. 
100 crores for providing flood relief 
in Bihar. but it bas provided no 
benefit to the displaced and approved 
farmers there. In the last 48 years. 
no work has been done properly in 
Bihar. Though the Government of 
India has spent millions of rupees in 
Bihar, there has been no development 
at all in that state. Had this amount 
been spent honestly. Bihar alone 
would have fed the country. But thIS 
did not happen. The farmers in 
Bihar have always been neglected. 
Therefore, I oppose this Address. 

Mr. Deputy Speaker, Sir. the pro-
bJem of workers in our country has 
become very grave. This is parti-

cularly so with lakhs of those la-
bourers who have migrated to Delhi 
from Bihar. From other parts of the 
country also labourers have migrated 
to Delhi. but nothing has been done 
till now to solve their problems. No 
mention has been made in the Presi-
dent's Address which might have 
shown that something is being done 
for the workers in this metropolitan 
city of the country. The problem of 
unemployment is quite serious in OUf 
country but no mention has been 
made in the President's Address as 
to how this problem is going to be 
~olved. Mr. Deputy Speaker. Sir. I 
demand that this Government and the 
Prime Minister should resign and 
they should prepare themselves to 
f.tce elections. 

[English] 

~HRI A. N. SINGH DEO (Aska): 
SIr. I ~upport the Motion of Thanks 
,)11 the President's Address to both 
thE Houses of Parliament. I will not 
tate much of your time and I will 
:::peak just on few pomts which our 
1 riends from the ,)ther side have rai-
sed e!:>pecially on the GLllf issue. While 
moving Adjournment Motion our 
friends on the other side created an 
impression as if it is India which is 
to shoulder the v.. hole wejght of the 
world on itself. Thev castigated this 
Government for remaining silent when 
Iraq was burning. I \1, ould just like 
to ask our friends from the other 
side as to what other countries were 
doing. One upon d time when it 
was to rain in Russia our friends 
used to put up urn brel1as in India. 
Now, when Russia unequivocally sup-
ported the U.N. Resolution against 
Iraq; when not only America, Eng-
land or France but many Arab coun-
tries unequivocally condemned Iraq 
tor having annexed Kuwait. our 
friends want to tell UB that India has 
remained silent while Iraq was burn-
ing. This is a very peculiar attitude. 

They want to blame the Prime 
Min\ster for 'having :allowed the Ame-
rican planes to refuel in Bombay. As 
vou' know. this is an international 
pact or international formality that 
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when a country's planes fly over ano-
ther country they 3.l'e allowed to take 
the fuel otherwise how will that coun-
try know as to what the planes are 
carrying. It was very specifically 
made clear that the planes should 
not carry fire arms or war machines. 
In spite of that our fril!nds want to 
blame this Government. Our friends 
who want to support Iraq so unequi-
vocally. adequate Iraq with the whole 
Arab world. It is very strange. Just 
one Arab country is supposed to be 
cquared with the whole Arab World. 
But what about Saudi Arabia? \\11at 
about Kuwait itself? What about 
Egypt and Turkey? Are they not 
Muslim countries? Helve they not 
gone against Iraq? Why is it that 
only India and the Prime Minister 
and this Government should be bla-
med for not condemning the Ameri-
can attack? 

Sir. we must realise that there has 
been a lot of change in this world. 
In these last few years, the world has 
taken a different tum. What was 
non-alignment 20 years ago or even 
IS or 10 years ago, is totally changed 
now. Today, the scenano is comple-
tely different. When the Cold War 
has ended. there is 110 question non-
alignment. We in India should pre-
pare ourselves for thi5 new set up. 
We must know as to how we should 
align ourselves. Of course, we are 
not going to give up our policy of 
non-alignment. But the question of 
non-alignment has become irrelevant 
in this present context. That is what 
we should understand. When a thing 
becomes irrelevant, it is no use talk-
ing of alignment ?r non-alignm~nt 
Countries like RUSSIa and Amenca 
have patched up their cold wars and 
they are now leadinf!; the way for a 
new world order. Our friend Mr. 
Gorbachev bas stated that America 
and Russia are going to bring about 
a new world order. Where will India 
stand in that new wor'd order? It is 
no u.se going into olt} theories and 
talking of old prospects which were 
valid 20 or to years ago. Unfortu-
nately. our friends on the Left d.o 
not ~ want to see beyond the tip of thelf 
noses. I ask them to plea~e enlarge 

their vision. They should look ahead 
instead of talking about theories 
which were obsolete. We are enter-
ing the 21st Century and presently the 
world has undergone a vast change. 
They must realise this. India must 
change herself. India must be speci-
fic in its attitude and policy. I am 
not advocating alignment. Actually, 
we should remain 'really" non-aligned. 
But the question of non-alignment has 
become completely irrelevant. There-
fore, before condemning this Gov-
ernment, we should see what is prag-
matic in the present context of the 
world. Therefore. while talking on 
this aspect of the issue, [ thank the 
President for having delivered the 
Address. I also thank the Prime 
Minister for having a proper attitude 
towards the present world alignment. 

SHRI BASUDEB ACHARIA 
(Bankura): Sir, I have given a notice 
for the closure of this debate under 
Rule 362. I may be allowed to move 
my motion. 

MR. DEPUTY SPEAKER: You 
know that the BAC decided that the 
Motion of Thanks will be discus~ed 
for 12 hours. Uptill now we have 
consumed only 4 hours. So, eight 
hours still remain. It is not possible 
for us to consume eight hours today 
itself. It will spill over tomorrow. 
Those who want to speak and those 
who want to vote on this will have 
the right to speak tomorrow or vote 
tomorrow. So. it would not be pro-
per for us to take a decision like this 
and allow you to move this kjnd of 
Motion. It was decided in the Busi-
ness Advisory Committee. That re-
port was presented to the House. The 
House had accepted that report. Now 
we are discussing it and the time 
allotted for this discussion still re-
mains. 

SHRI BASUDEB ACHARIA: 
The House is supreme. The House 
can decide. You take the sense of 
th! House. 
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MR. DEPUTY SPEAKER: No. SHRI G. M. BANATWALLA: 
How will you give your ruling? 

(Interruptions) Please allow me to raise my voice 
also. 

SHRI G. M. BANATIVALLA 
(Ponnani): In your discretion, you 
must not allow such a motion. There 
must be proper and enough discus-
sion. It is left to you to decide whe-
ther there has been enough and pro-
per discussion. There has not been 
enough and proper discussion. Since 
we are here to present our views, 
you must allow us to speak. 
(I nterruptioru) 

MR. DEPUTY SPEAKER' Allow 
me to dedde it. I am deciding it. 

SHRI G. M. BANATWALLA: 
I " your dic,.cretion. YOH can reject it 
hecause enough discussion has not yet 
t3kcn place. (lnterruptiom) 

(/ nterrupNons) 

MR. DEPUTY SPEAKER. I am 
doing it. 

DR. BIPLAP DASGUPTA (Cal-
cutta South): Since tbe meeting of 
the Busine1->s Advisorv Committee. 
which you referred to. there has been 
\(Hne very important developments. 
These developments have assumed 
~\1ch a serious proportion that we 
think that there is no point in con-
tinuing with this discmsion on Presi-
dent's Address. 1t i~ bt?cauc;e some 
other things have happened which are 
vcry important for:ill So, we think 
that the debate which is continuing is 
useless. The things have gone beyond 
that level. So. we suggest that the 
question be put. although the Busi-
ness Advisory Committee had recom-
mended to you but it is the right of 
the House to decide. We have now 
placed the Motion before you and it 
ic; for the House to decide whether to 
allow the Motion or not. We suggest 
to you to put this Motion to vote. 
(I nterrllptions) 

SHRI G. M. BANATWALLA: 
You have a discretionary power. 

MR. DEPUTY SPEAKER: 1 am 
going to give my ruling. 

MR. DEPUTY SPEAKER: You 
won't be disappointed. I am reading 
the provisions of this Rttle 362. It 
says: 

"At any time after a motion has 
been made, any member 
may move: 'That the ques-
tion be now put'. and. un-
less it appears to the Spea-
ker that the motion is an 
abuse of thelle rules or an 
infringement of the right of 
reasonable debate. the Spea-
ker shall thell put the mo-
tion 'That the question be 
now put'." 

I thlllk by closing the debate at 
this point of time, we are not giving 
oppnrtunitieo;" to the Members who 
v. ant to speak and 1 am :1ot going 
to allow this motion to be moved. 

(Interruptions) 

SHRI BASUDEB ACHARIA: 
You take the sense of the House. 

DR. BIPLAB DASGUPTA: 
May I know. how mdny speakers 
an: <;till left and how long will it take 
to conclude? (Interruptions) 

MR. DEPUTY SPEAKER: You 
cannot question the ruling like this. 
I have given the ruling. [have refer-
red to the" rule also. It is in the dis-
cretion of the Presiding Officer to 
allow or not to allow a Motion of 
this kind. If I come to the conclu-
sion that it is shutting out a reason-
a ble discussion I will not allow it and 
I do think that I should not allow 
this kind of Motion and deprive the 
Members of the opportunities to ex-
press their views. 

DR. BIPLAB DASGUPFA: 
With due respect to the Chair, May 
J ask you a question? Why do you 
take this as the abuse of privilege? 
(Interruptions) 
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[Dr. Biplab Dasgupta] 
How many speakers are still left? 

What is the use of continuing this 
lengthy debate? Can't you see that 
the political correlations have chang-
ed now? Exactly half an hour ago, 
all the Members were standing out-
side. 

MR. DEPUTY SPEAKER: I can-
not take cognizance of what is not 
happening before me. 

DR. BIPLAB DASGlJPTA: 
Will this debate going to clmtribute 
anythin_g'? 

SHRI BASUDEB ACHI\RIA: 
Speakers are there. How can you 
say that there are no speakers? I my-
self will require 12 hours. 

SHRI BHOGENDRA JHA (Ma-
dbubani): If the speakers who are 
willing to speak. their number is ex-
hausted. and there are no more ~1em
bers who want to 'ipea~ and the Mo-
tion is before you. you can put the 
question to vote. It is upto you. In 
your discretion, you can do that. 

MR. DEPUTY SPEAKER: 
agree with you. 

(Interruptions) 
SHRI G. M. BANATViALLA: 

It was a mischievous motion. (Inter-
ruptions) 

15.00 Ius. 
SHRI MANDHA T A SINGH (Luc-

know): Sir, what is a mischievous 
Motion? 

DR. BIPLAB DASGUPTA: 
What is mischievous about it? "''here 
is the abuse. Sir? 

right again to raise this issue, and 
rise to move the closure Motion. 

MR. DEPUTY SPEAKER: No; 
you cannot do that. You know you 
cannot challenge the ruling ..... . 

(lnterrupt~) 

SHRI BASUDEB ACHARIA: 
We feel that there is no use continu-
ing this debate .. . (lnterruption.y) 

[Tramlalion] 

THE MINISTER OF PETRO-
LEUM AND CHEM1CALS AND 
MINISTER OF PARL1AMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): They an: challenging 
your ruling. Through you, I would 
like to request the hon. Member5 that 
those who want to speak, should be 
aUov. ed to do so and th..-: debate 
~hould continue. The hon. Prime 
Minister has also to reply. but today 
he is ... (/ntcrruplions) ... 

SHRJ BASUDEB ACHARIA: 
The Prime Minister should come and 
reply. What is there in it? . . (Inter-
rupt;ons) ... .. 

[English] 

DR. BIPLAB DASGUPTA: 
If there are some speak~rs present. 
\\ e do not want to SLOP them from 
~peaking, but we resef\"~ the right to 
raise this question again .. . (Interrup-
tions) 

~ .. m.. DEPUTY SPEAKER: How 
can you do that? 

(Interruptions) 

SHRI SATYA PRAKASH 

MR. DEPUTY SPEAKER: It is MALA VIY A: He has ruled. (Inter-
ruptions) 

not unparliamentary. 

(Interruptions) 

DR. BIPLAB DASGUPTA: 
Our feeling is that the political rea-
lity . has ~tnplet~ly c~anged. If you 
want. Sir. please -:ontinue. the debate 
... (Interruptions) but we reserve the 

MR. DEPUIY SPEAKER: How 
can you do that? 

(l nterrup t ions) 

DR. BIPLAB DASGUPTA' 
There is no point of order agairu;t 
your ruling. (Interruptions) 
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MR. DEPury SPEAKER: Will MR. DEPUTY SPEAKER: Please 
you raise it immediately, i.e. after take your seats, and speak one by 
one minute? . one. 

DR. BJPLAB DASGlJPT A: 
No; let those who want to speak, 
speak. 

MR. DEPUTY SPE:\KER· If the 
debate wa& to be over today, if only 
two hours had been given, and if 
there were no speakers today ill the 
House. I would have immediately put 
the question to vote, immediately 
after finding that there are no spea-
kers to speak; but the time given is 
12 hours, and the time extends to 
tomorrow also. I do not know whe-
ther the Members are going to be in 
the House tomorrow or not. The vot-
ing has to be done after twelve hours. 
This is a kind of presumption... .. 

(l nte"uptions) 

SHRI INDRAJIT GUPTA (Mid-
napore): Provided there are speakers 
on your list. 

MR. DEPUTY SPEAKER: I have; 
I have alot. T have more than 50 
c;peakers. 

SHRI SOMNATH CHATTER-
JEE (Bolpur): Within the time allot-
ted to the parties. (Interruptions) 

SHR T BASUDEB ACHARIA: 
You cannot give unlimtted time. Can 
VOll give unlimited time to lD(S)? 
(Interruptions) 

MR. DEPUTY SPEAKER: 1 v. ill 
not. 

SHRT BASUDEB ACHARIA: 
You cannot give. (Interruptions) 

MR. DEPUTY SPEAKER: I will 
not give more time to them. 

(/ nterruptions) 

SHRI BASUDEB ACHARIA: 
You cannot give unlimited time to 
them. They have limited time. (In-
terruptions) 
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SHRI BASUDEB ACHARIA: 
How much time have vou allotted to 
JD(S)? There is a time ~Iimit for them. 
(J nterrupt;Ons). . You cannot give 
th~m unlimited hme, or allow unli-
mited number of speakers. 

(Interruptions) 

DR. BIPLAB DASGUPTA' 
We are walking out in protest. 

At this stage, Dr. Biplab Dasgupta 
and some other Iwn. Members left the 

House 

MR. DEPUTY SPEAKER: Now 
Mr. Atinder Pal Singh. Mr. Singh, 
are you interested in speaking? 

S. ATINDER PAL SINGH 
(Patiala): Yes, Sir: I am speaking. 

(1 nterruptions) 

SHRI BASUDEB ACHARIA: 
Sir. there is no quorum J am press-
mg for quorum. 

MR. DEPUTY SPEAKER: Well. 
) ou are well within your rights. 

SHRI BASUDEB ACHARIA: 
SJJ", there is no quorum in the House. 
Let the quorum bell be rung. 

The quorum bell was then rung 

MR DEPUTY SPEAKER: It is 
!)e~n that for more than once there 
wuld not be quorum in the House. 
So, the House stancr;; adjourned to 
re-assemble tomorrow at 11.00 A.M. 

15.12 hrs. 

The £Ok Sabha then adjourned to 
reassemble at Eleven of the Clock on 
Wednesday March 6, 1991/Phalguno 

15, 1912 (Soka) 




